14

EXTENSION OF LAST DATE FOR SUBMISSION OF EXPRESSION

OF INTEREST FOR NCR RAIL INFRASTRUCTURE LIMITED
Addendum to the Advertisement (Form-G) published on 23 May 2024.

This is with reference to the advertisement Invitation for Expression of Interest (‘EOI") under Regulation
36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016 for NCR Rail Infrastructure Limited dated 23 May 2024 in Business Standard(All India
Edition); Navashakti (Marathi, Mumbai) and in The Pioneer (Hindi, covering Bulandshahr district Uttar
Pradesh) wherein, the last date for submission of EOl was 07 June 2024. Itis hereby notified that the last
date of submission of EOl as specified in the main advertisements stands extended till 18 June 2024.
(pursuant to the approval from Committee of Creditors). Below are stipulated timelines for the EOI:

RELEVANT PARTICULARS

. |Name of the corporate debtor along | NCR Rail Infrastructure Limited
with PAN & CIN/ LLP No. PAN: AAGCA9648B
CIN: U93000MH2008PLC180907

N

. |Address of the registered office 205 & 206 (Part), 2nd Floor, Ceejay House, F-
Block, Shiv Sagar Estate, Dr. Annie Besant Road,
Worli, Mumbai City, Mumbai, Maharashtra, India,

400018

3. | URL of website http://www.arshiyalimited.com/rail-and-rail-
infrastructure.html
4.| Details of place where majority of fixed |Village- Ibrahimpur, Dist-Bulandshahr, Khurja, -

assets are located 203131 Uttar Pradesh (09) India

o

- | Installed capacity of main products/
services

Warehousing asset with rail infrastructure spread
across ~129.7 acres of land pertaining to
Corporate Debtor. Additionally, there is ~43 acres
of available interconnected land parcel owned by
holding company — Arshiya Limited which is also
under CIRP.

Key details of Corporate Debtor:

2 warehouses admeasuring ~2,40,000 Sgq. Ft.
Which are covered under Domestic Tariff Area
(DTA), Non- functional Inland Container Depot
(ICD) admeasuring ~22 acres and Private Freight
Terminal (PFT) with 6 railway lines and two
sidings to handle all types of cargo (bulk and
container) and 96 Reefer Gantry Plug-Ins Points.

6. | Quantity and value of main products/
services sold in the last financial year

As per the Audited Financial Statement for FY
2022-23, the Gross Revenue was INR 19.84
crores —Revenue of Operations was INR 9.29 Cr|
and Other Income was INR 10.55 Cr.

~

As on 31st March 2024, the Corporate Debtor has|
36 employees/ workmen. Additionally, ~30 regular}
contractual manpower.

. | Number of employees/ workmen

=3

. |Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

Details can be sought by emailing—
cirp.ncrrail@gmail.com

The resolution applicants must be eligible under
Section 29A of the Insolvency and Bankruptcy
Code, 2016. Details can be sought by emailing —
cirp.ncrrail@gmail.com

9. | Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:

.| Last date for receipt of expression of interest| 18th June 2024

11.| Date of issue of provisional list of
prospective resolution applicants

25th June 2024

.| Last date for submission of objections to | 30th June 2024

provisional list

. | Date of issue of final list of prospective

08th July 2024
resolution applicants

. | Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

12th July 2024

15.| Last date for submission of resolution plans (*)[12th August 2024

@ CAN FIN HOMES LTD
PORUR BRANCH
CanFin Homes Ltd [FSSSa, 66A, I Floor,

O AR LAY Samayapuram Main Road,
%m Karambakkam, Porur, Chennai - 600116.
- Ph: 044 -22520032, 7625079149,
Email: porur@canfinhomes.com CIN: L85110KA1987PLC008699
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
APPENDIX- IV-A [ See proviso to rule 9 (1)]

Sale Notice for Sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security InterestAct,
2002 read with proviso to Rule 9 (1) of the Security Interest (Enforcement)
Rules, 2002

NOTICE is hereby given to the public in general and in particular to the
Borrower (s) and Guarantor (s) that the below described immovable property
mortgaged/charged to the Secured Creditor, the physical possession of
which has been taken by the Authorised Officer of Can Fin Homes Ltd., Porur
Branch, will be sold by holding e-auction on “As is where is”, “As is what
is”, and “Whatever there is” on 24/06/2024, for recovery of Rs.49,99,926/-
(Rupees Forty Nine Lakhs Ninety Nine Thousand and Nine Hundred
and Twenty Six only) due to Can Fin Homes Ltd. from Mr.M.Sathish Babu
S/o.Mr.Murugan.K.E and Mr.Murugan.M. S/o.Mr.Munusamy.M as on
07.06.2024, together with further interest and other charges thereon.
The Reserve Price will be Rs.25,00,000/- (Rupees Twenty Five Lakhs
only) and the earnest money deposit will be Rs.2,50,000 (Rupees Two
Lakhs Fifty Thousand only)

DESCRIPTION OF IMMOVABLE PROPERTY

“SCHEDULE- I”: Whole Property: All that piece and parcel of plot
measuring 4121 Sq.ft., bearing Plot No.10, Situated at No.6, Nandivaram
Village, “Narayanapuram”, Comprised in Old Survey No.215/3, Patta
N0.2092, as per Patta New Survey No. 215/3C, in Previously Chengalpet
Taluk and Kancheepuram District, Now Chengalpattu District & Vandalur
Taluk, within the Registration District of Chennai - South and Sub-
Registration District of Guduvanchery. Bounded on the: North by: Road,
South by: Vacant Land, East by: Plot Nos.11 & 12, West by: Plot No.9,
Measuring; East to West on the Northern Side - 40 Feet, East to West on the
Southern Side: 41 Feet, North to South on the Eastern Side: 104 Feet, North
to South on the Western Side-99 Feet, In all admeasuring 4121 Sq. Ft.,
“SCHEDULE- II” PROPERTY SUB DIVIDED PROPERTY: All that piece
and parcel of plot measuring 1822.50 Sq.ft., bearing Sub Divided Plot
No.10A, and 50% right in common passage of 623 Sq.ft., (totally measuring
of 2134 Sq.ft.,) Situated at No.6, Nandivaram Village, “Narayanapuram”,
Comprised in Old Survey No.215/3, Patta No.2092, as per Patta New Survey
No0.215/3C, in Previously Chengalpet Taluk and Kancheepuram District,
Now Chengalpattu District & Vandalur Taluk, within the Registration District
of Chennai - South and Sub-Registration District of Guduvanchery. Bounded
on the: North by - 20 Feet Road, South by - Sub Divided Plot No.10B, East by
- 10 Feet Common Passage connection 20 Feet Road, West by: Plot No.9, In
all admeasuring 2134 Sq.Ft., “SCHEDULE-III” (UDS ON THE
MORTGEAGED PORPERTY): 430 Sq.ft., Undivided Share of Land in 2134
Sq.ft., (Including Common Passage) in Sub-divided Plot No.10A. bearing
Flat No.AS-1, in Second Floor, Block “A”, having a super built-up area of 950
Sq.Ft., (Including common area and common shares), Including Three
Phase Electric Service Connection with all necessary fittings thereon, with
covered car parking, "Flat name as " I5 Enclave" " being erected on the
Schedule-l & Schedule-Il property. In all measuring having 430 Sq.ft.,
Undivided Share of Land in 2134 Sq.ft., (Including Common Passage) with
super buildup area of 950 Sq. Ft., with RCC Root Slap , E.B. Connection with
Deposit and other amenities along with common rights and pathyway rights
situvated within the within the Registration District of Chennai South and
Sub-Registration District of Guduvanchery.

Known Encumbrance - Nil

16. |Email id to submit EOI (mandatory) cirp.ncrrail@gmail.com

The detailed terms and conditions of the sale are provided in the official website of
CanFinHomes Ltd., (https://www.canfinhomes.com/SearchAuction.aspx).

. |Address for submission of original documents|CGH 212, DLF Capital Green, Moti Nagar Delhi-
110015

Sd/-

Date : 08.06.2024 Authorised Officer

Bhuvan Madan

Resolution Professional of NCR Rail Infrastructure Limited

IBBI Registration No. IBBI/IPA-001/IP-P01004/2017-18/11655

AFA: AA1/11655/02/241224/106721 valid upto 24/12/2024

RP Office Address: CGH 212, DLF Capital Green, Moti Nagar Delhi-110015
Email ID for communication: cirp.ncrrail@gmail.com

Supporting IPE: PwC Corporate Business Services LLP

Date: 08th June 2024

Place : Porur Can Fin Homes Ltd.

CHENNAI

ORPORAII0 )

BAD-0

NSHES Transportation of defective coolers to workshop, removal of all cupro nickel
tubes, design, manufacture, testing at manufacturer's works of new Cupro-Nickel
finned tubes and re-tubing the coolers, inspection, delivery on F.0.R project site basis
of stator air coolers, Thrust bearing oil coolers at Nagarjunasagar Power House,
Nalagonda Dist - Value of the works: Z.85,74,081/-. Scheduled Open & Closing Date:
24.05.2024 at17:00 Hrs & 20.06.2024 at 16:00 Hrs.
T.No.e-01/CGM(IS&ERP)/TGGENC0,/2024-25

Providing Comprehensive Annual Maintenance Contract of Computer and Peripherals
available at Head Quarters and Generating Stations and Service support for Local Area
Network at Vidyut Soudha, Hyderabad in TGGENCO for the period from 01.07.2024 to
31.03.2026. Value of the works: .64,59,452/-. Scheduled Open & Closing Date:
04.06.2024 at 19:00 Hrs & 14.06.2024 at 15:00 Hrs.

KTPP - Procurement of Timken/SKF/NTN make lower and upper journal shaft bearings
for XRP 1043 bowl mill for Kakatiya Thermal Power Project, Jayashankar Bhoopalapally
Dist. Value of the works: X . 26,46,000/-. Scheduled Open & Closing Date: 05.06.2024 at
10:30 Hrs & 18.06.2024 at 10:30 Hrs.

For further Details: "www.tggenco.com & https://tender.telangana.gov.in
DIPR R.0. No. : 27-PP/CL-AGENCY/ADVT/1/2024-25

T.No.e-40/CE/O&M/KTPP/BMD-Il/TGGENCO/2024-25
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HINDUJA HOUSING FINANCE LIMITED
Head Office: 167-169, Anna Salai, Little Mount, Saidapet, Chennai - 600 015.
Branch Office: Zonal Office, No.915 First Floor, GST Road,

Tambaram Sanitorium, Chennai - 600 047.

APPENDIX IV POSSESSION NOTICE (for Immovable Property)
Whereas, The undersigned being the Authorized Officer of Hinduja Housing Finance Limited
(HHFL) under the Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act 2002 and in exercise of powers conferred under section 13(12) read with
Rule 3 of the Security Interest (Enforcement) Rules 2002, Issued a Demand Notice mentioned
here under and calling upon the below mentioned Borrowers / Co-Borrowers / Guarantors of our
Chennai Branch to repay the amount mentioned in the notice 60 days from the date of receipt of
the said notice.

The Borrowers / Co-Borrowers / Guarantors having failed to repay the amount, notice is hereby
given to the borrowers and the public in general that the undersigned has taken possession of the
property described herein below in exercise of powers conferred on him under Sub-Section (4) of
Section 13 of the said Act read with Rule 8 of the Security Interest Enforcement Rules, 2002 on
this the below mentioned data.

The Borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in
respect of time available to redeem the secured assets.

The Borrowers / Co-Borrowers / Guarantors in particular and the public in general are hereby
cautioned not to deal with the property and any dealings with the property will be subject to the
charge of HHFL for an amount as mentioned herein under with interest thereon.

@

HINDUJA
HOUSING FINANCE

ORIV

Branch: Chennai, Borrower: Mr. Venkatesan P, Co-Borrower: Mrs. Bhavani M, both
residing at No.224, Thirowbathi Kovil Street, Thalikkal, Vellore Tamilnadu-631102, Loan
Account No. TN/KCP/TLLR/A000000165, Demand Notice Date: 14.03.2024 and Amount
Claimed as per Demand Notice Amount Rs.12,83,167/- along with interest thereon. Date of
Possession: 06.06.2024.

Description of Property: All that piece and parcel of the land and Building Punai Survey
No.208/13A-0.05.0-0.12 Cent In Buildup Area East west 25.1/2 North south 20 feet In Total 510
Sqft R.C.C Building. BOUNDED ON: North by: Property belongs to Mr. Narasimhan, South by:
House belongs to Mr. Balarama Reddy, East by: Property belongs to Mr. Harikrishnan, West by:
Road.

er Reg on 36A(1)of the Insolvency and B Board o a
olve Reso on Proce or Corporate Perso Regulatio 016
RELEVANT PARTICULARS

1. | Name of the corporate debtor
along with PAN/ CIN/ LLP No.

M/s Green Valley’s Shelters Private Limited
CIN: U45201TN2004PTC052266
PAN: AACCGO749F

2. | Address of the registered office No. 06, 3rd Floor, Venus Colony, Second Street,

Alwarpet, Chennai - 600 018

URL of website https://greenvalleys.in/

W

Details of place where majority
of fixed assets are located

As on Insolvency Commencement Date (ICD),
the fixed assets of the company are located at
Chennai, Trichy, Coimbatore

5. | Installed capacity of main
products/ services

Projects of the Company: GVSPL Raksha,
GVSPL Raajguru, Green Crest, GVSPL
Mahameru, Green Park, GVSPL Green County.

Branch: Chennai, Borrower: Mr. Sambasivam. D, residing at 36, Big Street, Kilandurai,
Rural, Arakkonam, Tamil Nadu, India - 631002, Co-Borrower:1- Mr. Dhamodaran. D,
Co-Borrower:2- Mrs. Anitha. D, Co-Borrower:3- Mrs. Kamala. D, Co-Borrower:4- Mr.
Dhanasekaran. P, all 4 co-borrowers residing at 90, Big Street, Kilandurai, Rural,
Arakkonam, Tamil Nadu, India - 631002, Loan Account Nos. TN/KCP/TLLR/A000000036 &
CO/CPC/CPOF/A000002737 & TN/KCP/TLLR/A000000204. Demand Notice Date:
21.03.2024 and Amount Claimed as per Demand Notice Amount Rs.5,72,844/- along with
interest thereon. Date of Possession: 06.06.2024.

Description of Property: In Ranipet District, Arakkonam Reg District Nemili Sub Reg Office,
Arakkonam Taluk, no.101 Kizhandurai Village, Gramma Natham Old S.NO.232/1 and New
NO.352/15, East to West 22.6 Feet and North to South 108 Feet Totalling 2440.8 Sq feet.
Bounded on the North side: Thennandai Street, South Side: Plot Belongs to S. Dhamodaran,
East Side : Reddy house Common Passage, West Side: Plot belongs to Rathinavel.

6. | Quantity and value of main
products/ services sold in last
financial year

As per last available Audited Financial
Statement of FY 2019-20 there was revenue of
Rs. 24,10,06,047.82/-

7. | Number of employees/ workmen 15 employees

(including those deployed at project sites)

For Hinduja Housing Finance Limited,

Date: 08.06.2024 Sadhath. H, Cluster Legal Manager

Place: Chennai Authorised Officer

Contact Nos: RLM - Saravanabhavan.S- 9176664992, RRM - Dinesh Babu. S — 9500096714,
CRM-Sarathkumar.R — 9884140523 & CLM- Sadhath.H — 7904910094

8. | Further details including last available
financial statements (with schedules)
of two years, lists of creditors,
relevant dates for subsequent events
of the process are available at:

Information can be sought through
communication to the following email:
E-mail: eoi.gvspl@gmail.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at:

Information can be sought through
communication to the following email:
E-mail: eoi.gvspl@gmail.com

The Expression of Interest may be submitted
for Company as a whole or project/s.

POSSESSION 3 Jf L4 = ANNEXURE - 10 [SECTION 13(4)] [for Immovable property]

10.| Last date for receipt of expression 15th June 2024
of interest

11.| Date of issue of provisional list of 17th June 2024
prospective resolution applicants

12.| Last date for submission of 22nd June 2024
objections to provisional list

13.| Date of issue of final list of 24th June 2024
prospective resolution applicants

14.| Date of issue of information 25th June 2024
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution applicants

15.| Last date of submission of resolution | 25th July 2024
plans

16.| Process email id to submit EOI eoi.gvspl@gmail.com

Date: 08.06.2024
Place: Chennai

Sd/-
Anuja Bhate

Designated Director

M/s Waterfall Insolvency Professionals Private Limited
Resolution Professional

For Green Valley's Shelters Private Limited

Registration Number: IBBI/IPE-0022/1PA-1/2022-23/50016
AFA: AA1/50016/02/171224/20006 valid upto 17.12.2024
Registered Address: 1204/1221, Maker Chamber V, Jamnalal Bajaj Road,
Nariman Point, Mumbai - 400021.

INDIAN BANK OBSERVES
WORLD ENVIRONMENT DAY

Indian Bank observed ‘World Environment Day, 2024, reaffirm-
ing its commitment towards a greener world. This year’s theme,
‘Land Restoration, Desertification and Drought Resilience’,
emphasizes the need to act as a global community to preserve
the planet for the 3
generations to
come. As part of the
celebration, various
offices and branch-
es of Indian Bank
organised Plantation
drives Pan-India. At
Chennai, the cele-
bration was led by Shri. S L Jain, MD & CEO in presence of
Executive Directors Shri. Mahesh Kumar Bajaj, Shri. Shiv Bajrang
Singh and Shri. Brajesh Kumar Singh. Shri. Vishesh Kumar
Srivastava, Chief Vigilance Officer along with other senior officials
and staff members also participated in the event.

WORLD ENVIRONMENT
DAY CELEBRATED IN CPCL

World Environment Day (WED) was celebrated by CPCL on
5th June 2024 at with the theme of this year 2024 “Land
Restoration, desertification and Drought Resilience”.

Mr. Arvind Kumar, the Managing Director of CPCL, presided
over the event and delivered the Presidential address. Durlng

o

his speech, Mr. Kumar highlighted
the various pioneering sustainable
initiatives undertaken by CPCL in
different areas. These initiatives
include the implementation of
sewage reclamation plants to @ '
address water issues, the establishment of windmills and
solar power systems to promote renewable energy, and the
increased use of RLNG as a cleaner fuel. Mr. Kumar empha-
sized the importance of taking immediate restorative actions
to ensure a cleaner and greener environment for future gen-
erations. Mr. Deepak Shrivastava, IFS, Principal Chief
Conservator of Forests, Government of Tamilnadu and Chief
Mission Director, Green Tamilnadu Mission, was the chief
guest and delivered key note address.

BOB CELEBRATES
WORLD ENVIRONMENT DAY

On the occasion of World Environment
Day, Bank of Baroda, conducted a number
of initiatives to reaffirm the Bank’s com-
mitment and responsibility towards pro-
tecting and preserving Mother Earth. Bank
of Baroda'’s offices across the country have
adopted parks & gardens and have under-
taken 498 plantation programmes. By :
adopting parks, the Bank will be responS|bIe for the malnte-
nance and upkeep of the garden, planting trees & flower
beds and keeping the garden litter-free.

BOl ORGANIZES SAMJHAUTA DAY

Bank of India is organizing SAMJHAUTA DAY on 12-06-2024
to settle the NPA loan accounts of borrowers under One Time
Settlement(OTS) at all its branches/Zones and FGMOs across
the country. The SAMJHAUTA DAY is specially designed for
the NPA Borrowers who could not repay their loan in time due
to distress in business/medical condition of the borrower or
any other genuine reason.

— TENDER CARE —

— Advertorial

SHRI. SUMIT PHAKKA ASSUMES
CHARGE AS CGM, SBI, CHENNAI CIRCLE

Shri. Sumit Phakka has assumed charge
as Chief General Manager, State Bank of
India, Chennai Circle on 4th June 2024.
He is heading Chennai Circle comprising of
Tamil Nadu and Puducherry.

NMDC CELEBRATES
WORLD ENVIRONMENT DAY 2024

NMDC celebrates World
Environment Day 2024 at its Head
Office in Hyderabad and projects
across India, pledging to nurture the
environment. !
The celebrations commenced witha -

ceremonial lamp lighting. NMDC'’s Senlor Management
Shri Amitava Mukherjee, CMD (Addl. Charge) along with
Shri Vinay Kumar, Director (Technical) and Shri B. Vishwanath,
CVO, led the employees in pledging to protect the environment.
A special video was unveiled in line with the theme ‘Land
Restoration, Desertification, and Drought Resilience’.

SHRI G V KIRAN ASSUMES CHARGE
AS CHAIRMAN CUM MANAGING DIRECTOR
OF KIOCL LIMITED

KIOCL Ltd. is pleased to announce the appointment of
Shri Ganti Venkat Kiran as the Chairman
cum Managing Director of the company,
effective from June 1, 2024. With a rich
and illustrious career spanning over 34
years in the steel sector, he brings to the
helm a wealth

Shri GV Kiran holds B Tech in Mechanical
Engineering from the esteemed National
Institute of Technology, Bhopal and M Tech in Quality
Management from BITS Pilani. of experience, expertise, and
leadership.

DISTRIBUTION OF SCHOOL
ESSENTIALS AT GOVT. HIGHER
SECONDARY SCHOOL, PATHALAM

As part of CSR initiative, FACT distributed school essentials to
the students of Govt. Higher Secondary School, Pathalam.
Shri S Sakthimani, Director (Finance) and Dr. K Jayachandran
Director
(Technical) dis-
tributed the kits
containing
school bags,
umbrellas,
notebooks, and
instrument box- !
es in a function
held at FACT Corporate Office.

Shri R Manikuttan, Executive Director, FACT, addressed the
students on the occasion of school reopening day and distrib-
uted the kits to the students in a function held at the school in
the presence of Eloor Municipal Chairman and Head Mistress
of the School.

CHENNAI IIT BRANCH
Inside IIT Campus, Near Shopping Complex, | L
Chennai - 600 036 Ph: 044-2257 9406, 9405 -
Email id: ch2722@canarabank.com ki st

DEMAND NOTICE [SECTION 13(2)] TO BORROWER/GUARANTOR/MORTGAGOR

Demand Notice issued under Section 13(2) of the Securitization & Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 Through Paper Publication
To,

Borrower: Mr.C.Vignesh, No.19/9, Gajalakshmi Colony, 3rd Street, Shenoy Nagar,
Chennai- 600 030. Also at : No.16/7 Ramaiah Street, Shenoy Nagar,
Chennai- 600030

Dear Sir/ Madam,

Sub: Notice issued under Section 13(2) of the Securitization & Reconstruction
of Financial Assets & Enforcement of Security Interest Act, 2002.

The undersigned being the Authorized Officer of Canara Bank, Chennai IIT
Branch (hereinafter referred to as “the secured creditor”), appointed under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security
InterestAct, 2002, (hereinafter referred as the "Act") do hereby issue this notice to you
asunder:

That Mr. Vignesh C (hereinafter referred to as “the Borrowers”) has availed credit
facility stated in the Schedule A hereunder and has entered into the security
agreement/s in favour of the secured creditor. While availing the said financial
assistance, you have expressly undertaken to repay the loan amount/s in accordance
with the terms and conditions of the above mentioned agreements.

You have entered in to agreements against the secured assets which are detailed
in Schedule B hereunder.

Schedule-A: Details of the credit facility availed by the Borrower

S.No.| Loan Alc.No. | Nature of Loan/Limit Date of Sanction | O/s Amount
1. [160001106723| HL - ¥ 42,97,000/- 26.09.2022 346,71,116.24
2. |164002757457| HL Secure - X 70,354/- 20.10.2022 T 74,493.66

the above said loan / credit facilities are duly secured by way of mortgage of the assets
more specifically described in the schedule hereunder, by virtue of the relevant
documents executed by you in our favour. Since you had failed to discharge your
liabilities as per the terms and conditions stipulated, the Bank has classified the debts
as NPA on 26.10.2023. Hence, we hereby issue this notice to you under section 13(2)
of the subject Act calling upon you to discharge the entire liability of the Borrowers
towards the secured creditor as on 31.05.2024 amounts to I 47,45,609.90 (Rupees
Forty Seven Lakhs Forty Five Thousand Six Hundred and Nine and Ninety paisa only),
with accrued and up-to-date interest and other expenses, within sixty days from the
date of the notice, failing which we shall exercise all or any of the rights under section
13(4) of the subject Act. You are also put on notice that in terms of section 13(13) the
Borrower / Guarantor shall not transfer by way of sale, lease or otherwise the said
secured assets detailed in Schedule B hereunder without obtaining written consent of
the secured creditor. This is without prejudice to any other rights available to us under
the subjectAct and/or any other law in force.

Your attention is invited to provisions of sub-section (8) of Section 13 of the Act, in
respect of time available, to redeem the secured assets.

Whereas the demand notice sent to you by Regd. Post.

Item No.1: All that piece and parcel of vacant land bearing Plot No.1, measuring
an extent of 4312 sq. ft in the layout name as “ L.S.S VIJAY AVENUE
(D.D.T.C.P No.9/2007) , Comprised in Survey No 84/1 Part, Situated at No.14,
Perumattunallur Village, Chengalpattu Taluk, Kancheepuram District and
being bounded on the : North by : Vacant Land, South by : Plot No 2, East by :
Vacant Land, West by : 40 feet wide Road. Measuring on the : North to South on
the Eastern Side : 42 Feet, North to South on the Western Side: 46 Feet, East to
West on the Northern Side: 98 Feet, East to West on the Southern Side: 98 Feet.
In all measuring to an extentof 4312 sq. Ft of land and situated within the
Sub Registration District of Joint I Chengalpattu and Registration District of
Chengalpattu.

Item No: 2: All that piece and parcel of vacant land bearing Plot No.2,
measuring an extent of 3920 sq. Ft, in the layout named as “ L S S VIJAY
AVENUE “ (DD T C P N0 9/2007), comprised in Survey No 84/1 Part, situated at
No 14, Perumattunallur village, Chengalpattu Taluk, Kancheepuram District and
being bounded on the : North by: Plot No 1, South by: Plot No 3, East by : Vacant
Land, West by: 40 Feet Wide Road. Measuring on the : North to South on the
Eastern Side : 40 Feet, North to South on the Western Side : 40 Feet, East to
West on the Northern Side : 98 Feet, East to West on the Southern Side: 98 Feet.
In all measuring to an extent of 3920 sq. Ft of land and situated within the Sub
Registration District of Joint || Chengalpattu and Registration District of
Chengalpattu.

In all total measuring an extent of item No 1 and Item No 2 = 4312+3920 =
8232 Sq. ft of land.

SCHEDULE -B: 386 sft Undivided Share of land in the schedule — A Property

(Details of Secured Assets) Name of Title Holder : Mr.C.Vignesh.

Movable: Stocks

Immovable: Residential Flat No-B2 in Second Floor, Plot No.1&2,
measuring 386 sq.ft. UDS “L S S VIJAY AVENUE” Perumattunallur Village,
Chengalpattu Taluk, Chengalpattu- 603 202. Bounded by Item No 1: North :
Vacant Land, South : Plot No 2, East: Vacant Land, West: 40 Feet Wide Road.
Item No 2: North: Plot No 1, South: Plot No 3, East : Vacant Land, West: 40 Feet
Wide Road. The above property is situated within the Registration Dist of
Chengalpattu.

Schedule-C: Details of direct liability as on 31.05.2024

S.No. Loan Alc.No. |Nature of Loan, Liability Rate of
as on 31.05.2024 Interest

1. 160001106723 | HL Rs. 46,71,116.24 + interest| 9.50%
2. 164002757457 | HL Secure | Rs. 74,493.66 + interest 9.50%

Note: * Earlier Demand Notice issued dt.01.11.2023 stands withdrawn|
Date : 01.06.2024 Authorised Officer, Canara Bank

Pudur Ambattur Branch (Dp Code -3082)
No.128, Redhills Road, Palaniappa Nagar,
Pudur Ambattur, Chennai - 600053

Mob : 94441 43082 Email:cb3082@canarabank.com

Whereas The undersigned being the Authorised Officer of the Canara Bank
under Securitisation And Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 (Act 54 of 2002) (hereinafter referred to as “the Act”)
and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the
Security Interest (Enforcement) Rules 2002, issued a Demand Notice dated
04.01.2024 calling upon Borrowers: Shri. Ragavan, S/o Andiyappan, No.2/1A,
Devi Flats, 5th street, Ezhil Nagar, Surapet, Ambattur, Chennai—600066. also at,
No.3, Velammai Nagar, Surapet, Ambattur, Chennai — 600066. Smt.Uma,
W/o.Ragavan, No.2/1A, Devi Flats, 5th Street, Ezhil Nagar, Surapet, Ambattur,
Chennai — 600066. (hereinafter referred to as “the Borrowers”) to repay the
amount mentioned in the notice X 15,25,553.03 (Rupees Fifteen Lakh Twenty Five
Thousand Five Hundred and Fifty Three and Paise Three only) as on 03.01.2024
within 60 days from the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on him /
her under section 13 (4) of the said Act, read with Rule 8 & 9 of the said Rule on
this 06" day of June of the year 2024.

The borrower in particular and the public in general are hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of Canara Bank, Pudur Ambattur Branch an amount of ¥ 15,77,988.03
(Rupees Fifteen Lakh Seventy Seven Thousand and Nine Hundred and Eighty
Eightand Paise Three only) as on 06.06.2024 and interest thereon.

The borrower's attention is invited to the provisions of Section 13 (8) of the
Act, inrespect of time available, to redeem the secured assets

DESCRIPTION OF THE IMMOVABLE PROPERTY

(i) Property: (owned By Mr. Ragavan)
Schedule | : All That Piece And Parcel of Vacant House Site Bearing Plot
No.2/1, Vide Approved Layout Ppd/lo/no: 2277/2007, Situated At “Ezhil Nagar
Extension” Comprised In S.No.152/4 Part of No.55, Soorapattu Village,
Ambattur Taluk, Presently Madavaram Taluk, Tiruvallur District, Land
Measuring An Extent of 1850 Sq.ft., or Thereabouts Within The Registration
District Of Chennai North And Sub Registration District Of Ambattur. Bounded On
The North By:  Plot No.3/1, Comprised In S. No 152/4, South By : 20 Feet Wide
Road, East By : Plot No.2/2 In S. No 152/4 Part, West By : S. No.152/1a + S. No
152/1B, Measuring: East To West On The Northern Side : 34'9” , East To West On
The Southern Side : 39'3", North To South On The Eastern Side : 50'0”, North To
South On The Western Side : 50'0” All Total ToAn Extent of 1850 Sq.ft.

Schedule II: 475 Sq.ft, UDS of land out of Schedule | mentioned property,
together with Residential Flat bearing No.C, First Floor in the apartment called
as “DEVI APARTMENTS” Flat measuring 720 Sq.ft., or thereabouts together
with all electrical fitting and fixtures and E.B connection together with all common
rights, title and interest in common pathway, passages, staircases, common well,
borewell, sewers drains and all other connections common infrastructure in the
said building.

Date : 06.06.2024
Place: Chennai

AUTHORISED OFFICER
CANARA BANK
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BEFORE THE HON’BLE SUB
COURT, ALANDUR
E.P No. 627 OF 2021

IN
CASE NO.MVH/VF/EFSB/607
M/S. Equitas Small Finance Bank
Limited,
(formerly known as M/S.Equitas
Finance Ltd.,),
F-39, Spencer Plaza,
No.769, 4th Floor, Phase — II,
Anna Salai, Chennai — 600 002.
Rep. by its Legal Officer,
(Employee No.E43733)
Mr. V. KARTHIK
...DECREE HOLDER
-VS-
1.Mr.Guhan (33 Years)
F/H.Mr.Thirunavukkarasu,
No.39, Sriram Nagar Extn.,
Jain Nagar,
Hasthinapuram, Kanchipuram,
Tamilnadu — 600 064.
2.Mr.Salaikalaimamani,
(31 Years)
F/H. Mr.Guhan,
No.39, Sriram Nagar Extn.,
Jain Nagar,
Hasthinapuram, Kanchipuram,
Tamilnadu — 600 064.
.JUDGEMENT DEBTORS
In the above matter the Hon’ble
SUB COURT AT ALANDUR
has passed order of Paper
Publication for JD1 and JD2
ON 04.06.2024 and for yours
presence on 23.07.2024. Hence,
be present on the above said
date either personally or through
your counsel, failing which the
matter will be decided in your
absence.
A.DAMODARAN LAW FIRM
Advocate
Counsel for Petitioner/
Decree Holder
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BEFORE THE HON’BLE SUB
COURT, ALANDUR
E.P No.731/2021

IN
ARBITRATION CASE. ARM/
SME-HF/266/2017
M/S. Equitas Small Finance Bank

Limited,
(formerly known as M/S. Equitas
Finance Ltd.,),
F-39, Spencer Plaza, No.769,
4th Floor, Phase - II, Anna Salai,
Chennai — 600 002.
Rep. by its Area Legal manager,
(Employee No0.34501)
Mr. N. Hariharan

DECREE HOLDER

VS

1. MRS. SANDIRANI

C/O. MR. CHANDRAN

7, VAITHIAKARA STREET,

THIRUNEERMALAI,

CHENNAI-600 044.

2.MR. SOMU,

C/O. MR. CHANDIRAN

7, VAITHIAKARA STREET,

THIRUNEERMALAI,

CHENNAI-600 044.

3.MR.MARY MARTINA

C/O. MR. SOMU

7, VAITHIAKARA STREET,

THIRUNEERMALAI,

CHENNAI-600 044.
...JUDGEMENT DEBTORS

In the above matter the Hon’ble

SUB COURT AT ALANDUR

has passed order of Paper

Publication for JD1 ,JD2 and JD3

ON 04.06.2024 and for yours

presence on 23.07.2024. Hence,

be present on the above said

date either personally or through

your counsel, failing which the

matter will be decided in your ab

nce.
A.DAMODARAN LAW FIRM
Advocate

Counsel for Petitioner/

Decree Holder
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IN THE XI ASSISTANT CITY
CIVIL COURT AT CHENNAI
0.S.No. 906 of 2024
Pramerica Life Insurance Ltd,

Through its
Authorised Representative
.. plaintiff
.VS.
Mugunthan. M ...Defendant
To

Mr .M.Mugundhan
R/0.160/89, Lockma Street,
Kilpauk (Near RC Church),
Chennai 600 010
Please take notice that our
Client Pramerica Life Insurance
Ltd Through its authorized
representative has taken out the
above mentioned 0.S.NO:906
of 2024. On 29.04.2024 the
Learned Xl Assistant City Civil
Court, Chennai was pleased to
order notice to you returnable by
14.06.2024.
Kindly make it convenient to
appear before the said Court on
the said date at 10.30 am and
file your objections if any, failing
which the matter will be decided
in your absence
B.SATHISHKUMAR
G.YOGANARASHIMMAN
Advocates
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IN THE HON’BLE Il
ADDITIONAL FAMILY COURT
AT CHENNAI
H.M.O.P.No. 473 of 2024

G. Pandiyan, Age 32 years
S/o. Gunasekaran,
No.3, Arundhathipuram,
First Street, P.O. Pallavaram.
Chennai — 600 043.
.. Petitioner

Vs
M. Sangeetha, Age 25 years
D/o. Muralinaicker,
No.10, Pillaiyar Koil Street,
Keelkattalai, Pallavaram,
Chennai - 600 117.

... Respondent
| filed a Petition in O.P.N0.473 of
2024 on the file of Il Additional
Family Court, Chennai seeking
Divorce. The Hon'ble Court
was pleased to order Service of
Summons by way of substituted
service. The case is coming
up for hearing on 06.07.2024.
Kindly take notice and appear
in person on 06.07.2024 before
the Il Additional Family Court,
Chennai at 10.30A.M., failing
which the matter will be heard in
your absence.

Petitioner
G. Pandiyan
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KVD. CHELLAPPA, BSc., BL.,
Advocate, Villupuram.
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INDHIRA THIAGARAJAN

ENROLMENT NOTICE

After 10 days of the publication of
this notice and within three months
there after.

I, SIDDHANTH AJAY, S/0. Ajay.G, Aged
23years, residing at 29/35, Tank Bund
Road, Nungambakkam, Chennai -
600034, , Tamilnadu. intend having
my enrolment as an Advocate moved
before the Bar Council of Tamilnadu,
Bar Council Building, High Court
Campus, Chennai - 600 104.

Those who have any valid objections
may notify the same to the Bar Council
with in Ten days.

- Siddhanth Ajay
PUBLIC NOTICE
On instruction of my client
A" il wari Dlo. Arivud bi |

issue this Public Notice as follows.My client's
sister A Ambika Sri has executed a register
-ed General Power of Attorney to my client
bearing Document No. 134/2020 dated
03/01/2020 registered at SRO Walajabad
She went to No. 1041- HIG, Mogappair Eri
Plan, Tamilnadu Housing Board, Nolambur
on 03.06.2024 when she met her Engineer

IN THE COURT OF THE
11l ADDITIONAL FAMILY
JUDGE- CHENNAI

HMOP No. 2722 of 2023

R. Sangeetha : Petitioner
Vs

S.Sathish : Respondent
To
1.S.Sathish, S/o G.Sekar,
No.'B - 8, 3rd Street,
Rajiv Gandhi Nagar,
Mettukuppam, Chennai-107

In the above mentioned
Original Petition, the Hon’ble
Il Additional Family Judge,
Chennai has ordered notice to
you by way of paper publication
returnable by 06/07/2024. You
are hereby requested to enter
your appearance either in person
or through your Counsel before
the said court on 06/07/2024
at 10:15 A.M and state your
objections if any, failing which the
above case will be heard in your
absence and suitable orders will

be passed.
R.SANGEETHA
Petitioner in Person
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IN THE COURT OF THE SUB
JUDGE, AT TAMBARAM
HMOP NO 382 OF 2023

S.Nithiyanandan  ...Petitioner
Vs

R.Subhasini  ...Respondent

To

Mrs.R.Subhasini,D/O. Rajendran
No.2/76, Bhuvaneswari Nagar,
Madambakkam, Guduvanchery,
Chennai.

In the above H.M.O.P filed by
the petitioner, the Hon'ble Sub
Judge, Tambaram was pleased
to order notice to you by way of
Paper publication, returnable by
11-06-2024.

Please take notice and appear
before the Hon'ble Sub Judge,
Tambaram at 10.30 AM on 11-06-
2024, failing which the matter will
be heard and disposed of in your
presence.
Suriyaprabha K.
Counsel for Petitioner
Nithiyanandan
Petitioner

and discussed.The above power D
was found to be missing. If any one finds the
said Original General Power of Attorney
Document above said or has the possession
of the said document Kindly handover the
same to me in my address given below. If
anybody uses the same illegally, my client
has instructed me to initiate Criminal
Proceedings against such persons.Any
illegal act will not bind my client.

M/s. RAJAVELU ASSOCIATES|

ATE
#297,2nd Floor,New Additional Law Chambers|
High Court, Chennai - 600 104

BEFORE THE HON'BLE
COURT OF SUBORDINATE
JUDGE AT ALANDUR
E.P.N0.278/2022

Shriram Transport Finance
Company Limited
.. Decree holder
Vs
Pushparaj and another
Judgment Debtor
To
1. M.Pushparaj,
No.4, VOC street,
Dr.Ambedkar Nagar,
Nagalkeni, Chrompet,
Chennai, PIN-000044
2. M.Saravanan Kumar
No.20, Krishnan street,
Kalyanpuram, Chrompet,
Chennai, PIN-600044
Please take notice that the
Decree holder has filed Petition
for Executlon Petition as against
the Judgment Debtor in the
above said E.P.N0.278/22 is
now posted on 23.07.2024
for your appearance and you
are hereby directed to appear
either in person or through
pleader before the Hon'ble court
at 10.30 am failing which the
matter will be decided in your
absence.
S.SATHISH KUMAR

IN THE COURT OF THE
HON’BLE V ASSISTANT CITY
CIVIL JUDGE AT CHENNAI
I.A No.2 of 2024

in
0.S. No. 3625 of 2023
M/s Sathrasala Complex
Merchants Association
Represented by its General
Secretary Mr. Solanki Babulal
...Petitioner/Plaintiff
-Vs-
1. Sathrasala Venkatachellum
Chetty Charities,
Rep. by its authorized Person/
Managing Trustee
and 8 others
...Respondents/Defendants
To
1)Mr.Manmohan,(Respondent-4)
No.8/56, Bhaktachallum Colony,
1st Street, vadapalani,
Chennai-600026
2) Mr.Seshadri, Trustee,
(Respondent-6)
Sathrasala Venkatachellum
Chetty Charities,
No.74/55, 1st Strreet, 1st Floor
Chinnamettu palayam,
Tiruvottiyur Post, Kaladipet.
3) Mr.Arun Kumar, Trustee,
(Respondent-7)
Sathrasala Venkatachellum
Chetty Charities,
No0.62/33, 1st Floor,
Venkata Rama lyer Street,
Kondithope, Chennai-600079.
4)Mr.E.Sudaesan,
(Respondent-8)
No0.62/33, 1st Floor,
Venkata Rama lyer Sreet,
Kondithope, Chennai-600079.
Please take notice that the above
Interim Application in I.LA No.2 of
2023 in O.S No. 3625 of 2023 is
filed against you to deposit the
rent in Court is posted for your
appearance before the Hon’ble
V Assistant City Civil Court, at
Chennai on 15.07.2024 at 10.15
a.m, failing which the matter will
be heard in your absence will
be decided as Ex-parte or any
appropriate order will be passed

against you.
.GANESH
Counsel for Petitioner/Plaintiff
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IN THE COURT OF THE
HON’BLE V ASSISTANT CITY
CIVIL JUDGE AT CHENNAI
0.S. No. 3625 of 2023

M/s Sathrasala Complex
Merchants Association
Represented by its General
Secretary Mr. Solanki Babulal

.. Plaintiff

- s_
1. Sathrasala Venkatachellum
Chetty Charities,
Rep. by its authorized Person/
Managing Trustee
and 8 others .. Defendants
To
1) Mr.Manmohan, (Defendant-4)
No.8/56, Bhaktachallum Colony,
1st Street, vadapalani,
Chennai-600026
2) Mr.Seshadri, Trustee,
(Defendant -6)
Sathrasala Venkatachellum
Chetty Charities,
No.74/55, 1st Strreet, 1st Floor
Chinnamettu palayam,
Tiruvottiyur Post, Kaladipet.
3) Mr.Arun Kumar, Trustee,
(Defendant -7)
Sathrasala Venkatachellum
Chetty Charities,
No.62/33, 1st Floor,
Venkata Rama lyer Street,
Kondithope, Chennai-600079.
4) Mr. E.Sudaesan,
(Defendant -8)
No0.62/33, 1st Floor,
Venkata Rama lyer Sreet,
Kondithope, Chennai-600079.
Please take notice that the
above suit in O.S No. 3625
of 2023 is filed against you is
posted for your appearance
before the Hon'ble V Assistant
City Civil Court, at Chennai on
15.07.2024 at 10.15 a.m, failing
which the matter will be heard in
your absence will be decided as
Ex-parte or any appropriate order
will be passed against you.
N.GANESH
Counsel for Petitioner/Plaintiff

ugeud G
sL_Hwrers gievpulle) FOUL® abd
M/s. &ifer Geuel’ s QlageoLfsiv enrCeaul_ eSiSIQ1LL 1q.66r

Siwrer SLkiser aurCeupy
(Gzélw s Sirss umswpCpri wHHIb By Hleve arflugdler euor@ eldaer, 20166
(Qu@Hpisuer puiser Apmgly Hame Qewdsmp Siorard) ok oidl 36A gimenm el (1)6r & )

QFM_jymLw saaeseT

1 | Qu@Bmisuer sLemeni Quuwir
PAN/ CIN/ LLP srezor.

M/s. éfsir Gousdl'siv Qlagso_irsiv SsnrGeur eHALL
CIN: U45201TN2004PTCO52266
PAN: AACCGO749F

a6t 06, 3aug) send, ey sneved, Graim_neuz
O, SypeuniGuLsmL, Qesitenan 600 018

2 | ufley siues (paeufl

3 | @ewemmugen URL https: / /greenvalleys.in/

4 | Qugbuneones f
BL s eunrusen

Qgnrigd  Csflled  (ICD),
Brieuengdlen Heneownsn Qenggisast Qasienes,
Hwéd, Canubyggni spdlu @n_mmﬂm 2_efTeren.

3] 586t HL_muge: gl 9

aegn, efleflerevifeted Tnga@m, Sife sQnsm\_
leflssvered wannGum, éifen Lnis,
lessivilered &ifsin sayetmg.

5 | wsdlu sunfliysen/ Ceemeuseflsn
Boeuiuc e e

6 | sl Bdursme edpusmen Qeuwiur L wsdu
sunfluysst | Ceemeuaeflen sieney wHmID WY

soLAuns doLss serlléms QeuuiiurL
HHRemer syldmaulsiiug 2019-20
B8 oyemigein eumeunis ep.24,10,06,047.82/-

N Y et | PPy

15 eanfluisst (b B Qumid
BLruseflled o srameurisen o 1 LL)

8 | Brein® aupLisaflen smduns HeoLss110uHD Werautd Weinanneed Qi) gpootd
HHfemeo s T (SILL o), GgLsomb:
2 eefll L &nB60 RIGET, HL6Y m Aeitenngraed : €0, il.com

UL gwesd URL-6) dlenL_d@id:

9 | Ofley 25(2)(h)-sin & s@Swnen Siey
eflsiemTiILg e EhssTeT
568 URL-& AL adlpg):

ebreumd n‘ﬂsmm@aw an\_nq @e\)m HEI
semen GaL com
Bjeuend syfeugdlsit ansvﬂuun@ (PGS
21606008 HL1b/s6h s Vbs1uL_eomd

10 | dlmiugens Qeusfliu@ssieuspane sm_é Csd 15 og9sit 2024

11 | auprassner Sionen elememiiugnyiseflen sHareda 17 gg96in 2024
U e Qeusflidl U@L Cod)

12 | gpanedlan uliguelsd oy Caumenaemens 22 og6in 2024
switfuugnane smLdl Csh

24 g996in 2024

13 | auprisneog Sionen eflswmemmigmisetlen @il
U igwed Qeuefldiu L Gsd)

14 | soaus @foumman Qasfldltur L Cad), vHUS G
el HMID euHRIETE) Siionen efleRTERTILSNTEEhEE

25 ggsin 2024

Siey AL s enéanen Canfliems
15 | Sieys L isenens swinliugpsene sm_d Gsd 25 979eme0 2024
16 | EQlgy switnfuugphensn Beemensed (waeufl €0l com
Gs4) : 08.06.2024 @b/~
BLib : Qasrenar Si@igr U
PudssiucL Quageny

M/s aur_Lifoumed @ersreo@leusirdl LOTrauayaresh NemrGeal sSiBlELL
&ifsir Geuedl’siv Qeqa)l_lmo AenrCaul eMAOLLigeir Siiomen Blyswry

udley ereir: 1BBI/IPE-0022/IPA-1/2022-23/50016

AFA: AA1/50016/02/171224/20006 valid upto 17.12.2024

udley sigiauesi: 1204/1221, Cuéei Cabuir V, gbarmersd LR srme,

Bifloeir umfleiri, (pibenu 400021




S fl wreul L gdlev

QU FGHUYHNHHaTHT 1IN a1HHHMI,
o wjhHs afifinjamrya] gHUBHBHIBISHET

S@oLif, g30eir s—
syl SCVSL T  SRIeIVS
Fnl”L_[EI5SHE60 FALPHBVSHSIED,
oML L FELPSHHEVGHT o6
2 fevioggiamuilesr Fmitied, “GlLietsr
Gphessaer  sriGumb, 6l
GYB®SHEpHS FPLILICLIND” GPl5S
oML L eTeIlGUTEST 6(hEI%) e GHTLIL|
Gpd HmLL b H6levsL i FBE
BN B OCLHDG.
ety yeaur CleNalsssmeug):
S@LoLd iUl L $Fev  “Glets
Gphessamar  &riGumb,  GluessT
GLE®SHEHS@ FDLNIGLMD” 6TedTm
L gGenes @)biomeul’ L G&ev
SIS 5] SIODSEHLD
REBIGeewTg FLiuns GlFueonnn
Couesst(h)GloestaryLb, GlLiGss
Gypmssaic  ply  elRssms
> Wi wéseflent Gu SO
umflwng eNPLILGSTIRY  BlBLPFFH6T
BL S5 o flw [BL_GULY HEDHSHGT
GLomGlemeirer FLOUBSLILIL L

ET2al) QYQIQITH @SS
AP S s LU G 6T g .

Gogyitb,  H@HLoLyd  omeul L SHNH@
REHIGS (B Ol 3]
PEHIGBL Q@G  FELPHFEIGT  LOHMILD
waelli o fleviodgieom,  LomeuL L
GRHMSHET UGS VS,
svailggenn, @GSHeIb  HOILD
Clung FEHMTSMTTHHI D, HTeLGD
SIOPEG ol Bl 5B FiwD
FEwins L QULPEISLILI(HILD

GTGIMILD  2ySMHTes  GClFwed S
Blsamasuiemar  GlFucLIBSEILOID
2BlDiSSLILL L ).

Sl oreul L &ler  Gluesr
Gbossaic Ol afssms
2 wisgeuGs @6t LOs  (LpSHIL
Crrésonsa b, s b LIeismiBw

GO LSS,
T éseflen_ G Glesst
HevaIuilesr (LPSBNIG G615 T 66T

Clpflalgg) oL w10 THLBSS)I
DIQICIGVIHET 2 Il [BL_6GULY SEOBHET

CLom Gl reirer Couessr () G)oeet
$0evgL_i #ni® Clsfallgsmi.

[OET NS0 ENQELRY
<L Fhwig (UATHFS)) /&
QuIG@BEI (oMUl L 20175 eUGTIFE)
(Lp&HELD) @5mg@]@mnﬁ, Y RY]
CaHrl L_m SwFseir @um.smugid,
adlevgesr  greCas, NGEEN)
LoHmyLb o615 [BGULILIGESTIS 6T
QevenT QWEGHET  FIHD), FHEOewT
[OIEIG]) (FSMSTILILIGSSIHET)
Olwi®), wreul L (LpS6eTen Heval)
eyeuevy Geon FBSom, Lomeul L
FELPFHBHEV QGG IVELGA
el L G eeuevd  (Lo&er
S b)) usenS (psLbog  BF,
Oel® o&&eT GBI eeieur
Guonsest,  omeul’ L LI LY uilesti
BV DIV  HGUTGRTE, DML [
LOADMISHDGTTONEET BV  eVIGUGVT
OlaesorLisaeTer o Girenfl L
OBM_fLIGOL I SGICUNTHET FHUBS
Ol messTL_GoT.

HHMIEHTY aarymi F QTN ILIdHI 6
MY AIMPFFHBHIMMN OFWILT([HFHAT
s50levsL it Ga.61d.87W] CHifl6d oy ey

Hpapatdif, oD s—

Feyewt@f]  oargm &) gebpliih
S 19 FTUETLILGTe,  HeOe&GDIGH),
ClusssmerLiLiece senyi” Flgerflch
Le17% CUGTTEF)S&eD FTFLIMS
e5.36 WL FSg 4 uilgb &b
B GlLpm GU(BLD S
LiGSsT &6 T FOlevEL_T G&.6TLD.
gpuy  Grpfled  umiemeuui (B 416y
GLom Gl messTL_ig.

SML_1g pruesTLILeTel  2enmm Flufey
ep.7 WL FSg 30 uilgh &b
LUBWETE s L LU (H6Ter 10 y,uflyd
AL Gsemerererey  Gevbleew
575085 s yemw uniemeui (b
QlLINgILOS S @S G @CHe1E560
&b aleflGuns Liewflser oHDILD
@Gormfletr  jerey  GPISID,
osnest  wESH  yeureny  Guwinggestm
S LS5 BLp FUT e 2.40 UL FLD
&6y Congsib em.12 L &b 5
aSBH6T S (HLomeT  LicwileeaeruLb,

HIML L9 FTUGTLILIGTGN a7 &)
#Ousmy Cu@® HomosHed afleusmud)
@areiLpeyFnd erestLicuflest adleudmu
Blevd&lev ep.2 L FLb G160 LoanLp
Bevg Cals@b OlunapLl(h) LoetTsen T
MGG LD Licwllsa@enytb H6levsL i
Lmgeeuudl L.

Cls it SRS GHNSE)
oo Fufled  D.ghlysni  (LpBed
FOQIGNSF  UedT  FLOMF 350

By amsSng o511 L Fsg)
24 oullpb G FMF  FEHEL
SYLDSGHLILIL (HGTOT  LIGTIHE6TULD,
ClugssmeriLicre senym” Glufed
.3 WL FSg 50 uimb &HI9ed
Liwesten! (LpSSLbLomeT @S(h) SL(HLDmasT
Lell&er onmib  CLUSSSTOT LG
serpm” FAulled  Gugbr  alesfiGuings
LIGSST&Ha T FOlevdL_ Q&.6TLD.
Fouy  Grlled  Lmieweuui (B 46y
GLom Glsmessi(h) o675 UGTIEF)S
ET2al) FITLINS B GlLnm

U@L @ Lessiiseer  alleoria
55 Ceussst b,  9CsLGLIMeV
QungLosasersd @Lbi alefCurs
UessllseT e uilen)  HlenL S Lb,
Osmalerss Curein gLl
wgBsmar  Cpblsmerer  eul L my
QUGTIFE)  eVeUeV LDHMILD 2017
CUGTIFE) ClumlwuneTisenss
S0levsL_[f Gp.611h.Fu) o SSraill L.
Oasm_ipg &6levsLj, omeul L
aleemwum () <um&Hed ComGlsrerer

Coveuorig wi S LIGSSTISH G AT
Crilev unie»euudl () 916
CLom Gl messTL_g.

QBs  yeler Gung eul L my
QUGTIFE)  9QVIIGIHGT  FIGLUGHTGHT,
saienl, MW  GLMwTeTISET

<9YGHTLLDGHT], FSBNIBMTTUGTITG,
< @FHLbLY LoMmmyLb Lieust]
CLopLImIenauMeTIS 6T LopmiLb

SIOD  FIihS DRIGUGVIHET 9O L 6T
Qapgem.

BILD&HH6D, 83T S—
BInSse  Helehi  (@QIMoedBisLD

IF  SANT  FEeVEHOSVTIUIGY
2024-2025 94Lb Fevallwimess(p)
(O] L g Oy

messtadwg  Caidenssamest Ly
QL @H6GH FUHSMUIC 29.5.2024

25Ty BenL_GlLPmS).
1560 Lo miSSmester
omesstawg, alenerwiml B eSriserT,

(LPGSTGSTITET (Q)TTEDIGUSEIGT LOSBET GTavT
26  LomesstelwiseT  CHihgIeTeTeT.
Binssey  sallesl  @QUMoedBisLD
YIF LT FHaevd  HeLSVTAUIGY
WS SULLT OUngi$seubsmiicy
el Cardens 10.6.2024 (LpFH6L
14.6.2024 6uewy BenL_GlLID o 6iTengy).

@) dacvapriludleh Caiousnsns
@ enemTSETLD  eLPGULD  @IlGESTEHTLILILD
OFES LOMGSSTRIMNLITF @&
SN BES GlrebGLimast,
LAGHTesTERFGY, G0IEF0FIS),
QUM GV eLPGULD HHEG
OEYOIEZINNIMQ) BUHSMLICYSSE

epLiL] NBHEHLILL (HeTeTs).
2YrF QB (LPENDEHETLILY FUBSMILIGY

23961 10 (1p&H60 1415 Cadl euemiy

HTIHHN HalEhJ JToeORIFHI
S[JF WHATF HMN HAGTFUT
WHABHL L OUTHIHHNHHTUIA]

eLpeuLh  @)empleneurs L L Liig Lifeb
Lonesstawuiser  CaissriL(HelniSHeT.
onessTaNUFET  GClLngid  Seubsmiiey

B &eleh  &memev 9 LDGwISEHE
SOVTAEG 6ug ColessT(BLb.
uHLLCLITG LISSLb QUGLILY
HIIGLIGTST L 19 w6h, LG GlesTIETDILD
u@GLILY  HO6LGT UL g w6,
ueteflgessT_mb  eu@LiL GG LGS
UL g w6, oMM MIF FISTIIBLD,
FIGFFTHTISLD,  UBTT  HEL_WITET

e @QeupmlesT Fe  LodmiLb
BHOE®TS GClFTET(HoUT Couessi(BLb.
gyt  $H6UIG@ — LDTGSTANLITHET

86107 52403 LoPHMILD 94424 36670
QDU ®sCLE eTesisamer Glsm_fL
Osnessr(®  Lweolumyonn  Casl (R

Clsmerar iL@DnG.

108 G5 GueTTlaaIlLIG,
Glumpeiuey LIML_B1% @SS LD,
115 Ga% eugevmmy, &L, 125
Ca5 oym&evd, sewflgb, 135
GCas mewapuiflucy, oo’ F555

LoMMILD 2 _ewsTeS5SL(RILILIML 19 16D,
sragalued, aflevn@wey, 145 Cs%)
seflef]  yfladwed,  @upLiweb,
CouBluwich LIML_BISEF&ELD
SBSMIG FeL_ClUD o 6TeTs).

UL_b eT6voT 845

08-6-2024

s semevemwuleones QuHwn gal L ewfliled armudlyay sl 8l anmiled fmepemdlfl Brnepwssm OgnE s uiled
Cumigui’ @ Cariprs Qeups Qupprt. engw G S5 QeunPlésnts owrng LTGUL L reul L QUIDILiL Sen&aT
syrgsarunenileow Cufled shdlsg Hmegendlfl Guoh@ wreu L Qaweonsti ulysmes enbstedes, &lmeipesurdlfl

flpss

wreul_ L Q&weomenm

wSlwipssst  6TDETEVEr

< HCGwrt pes Qsfelgsent. ouGung &meipewre

LIMT60 6 W6

AELGEN

un. Qe Gameustr,

oML L

glemewrgblgweonsi 9. (pmaesr, Gwm er6iv.61.8SW, BT
Qaweomeni peuts oGt 2L evfl (Bbs 6w

MANIKANDAN, A5
Gsd: 07.07.1994,  (Gmps
eeri. ERODE) 18817,

QW wrHmLD

PARVEZ ALAM, S/0
HASSAN ALAM, AYpis
Gzd: 04/08/1979, (9mis
oerff: BANGALORE,
KARNATAKA (ST)) NO-
57/91, GURUNATHAR
STREET TIRUPPUR
-641604. eetip (poeufuled

audlsEw s @efl PARVEZ

ALAM HASSAN ALAM

e16hm) DM W&HHIILHEHCmebt.
PARVEZ ALAM

QuwW WwrHmLD

MOHAMMAD RAZA, S/o.
NEWAS ALlI, Gpis Csd:
20.02.1990, (9pps e
SIDDHARTH NAGAR,
UTTAR PRADESH)
DAKSHA VRIDHA
APT, BLOCK-P, DOOR
NO.4/8, 10B COLONY,
MARUTHAMALAI  ROAD,

COIMBATORE-641046.
stetim  (paseufluled eudl&@b s
@« MUHAMMED RAZA
a6t SemsHILBIECnebr.
MOHAMMED RAZA

QW wrHmLD
PANDIARAJANVELMURUGAN,

S/O.VELMURUGAN,  €pps
Gsd:  13-06-1986, (s
esri:  NAMAKKAL) ~ 94/C285,

ETTIMADAIPUTHUR,
T.KAILASAMPALAYAM

PO, TIRUCHENGODE
TK, NAMAKKAL-637211.
61681 waeauflulled cudlé @b
wrsit  @efl PANDIYARAJAI
VELMURUGAN 68T
Sieow&aiuGHCmebt.

PANDIARAJAN VELMURUGAN

QLW wrHmLd
GOPALAN SENDHILKUMAR,
S/O.GOPALAN, WYpis Gs:
17/04/1973, (9OpBs e
POLLACHI, COIMBATORE)
NO. 21177, THOTATHU
SALAI, KONDENGOUNDEN
PALAYAM ,  POLLACHI,
COIMBATORE -642120. ststtm
waauflulled audle@n mrssr el
SENTHILKUMAR GOPALAN
eehm)  SiempsaLILB & Gmebt.

NAME CHANGE

I, SHEREENA SANTHOSH
Spouse of KALAMULLAYIL
SANTHOSH KUMAR, Present
resident of No0.104/230P, Air
Force Station, Sulur, Sulur Taluk,
Coimbatore District-641401,
declare that | have changed
my name from SHEREENA

AAVUDAIYANKADU,
GANGAPURAM,
KONGAMPALAYAM,
ERODE-638102.

Quw wrHmLd

» ;@) TIRUPPUR-641603.  etsinp
(paeuifluiled YL EIG T Al P ]
pren  @afl  KRISHNAN g:ﬂm ¥ CHANDRALEKA
BALASUBRAMANIYAM

. o . DURAISAMY -
sl6bim)  SjempsaLILIHE GCmeb. o )
MANIKANDAN | | |21@ss0u@aCpe.
CHANDRAKALA DURAISAMY

QW WrHOHID

CHANDRAKALA DURAISAMY,
Smbs  Gss:  02.10.1978,
(9pss ez TIRUPUR)
90, AYAN  THOTTAM,

SIRUPULUVAPATTI 18T
STREET, 15 VELAMPALAYAM,

BASIL

QU wrHOHLD
VARGHESE

QW WrHOHID
JOTHIPRAKASH

eari:.  UDHAGAMANDALAM)
7/4A, AKASHYA GARDEN,
NO.4,
VEERAPANDI
COIMBATORE-641019.
stesim  (paeufluled eudls@n  Bres
el
PADMANABHAN
Sio&aiuGHCneb.

VARGHESE, Gpps| | [MUTHUSWAMY, s
Gsd: 13-02-1994, (9Amis Gs8: 03.02.1955, (9mps esr:
e AYYANKOLLY)7/4 MATHIREDDIPALAYAM)
’ NO.10, VELAVAN
AYYANKOLLY, NAGAR, BHARATHIYAR
M UNNANAD,II|RoAD, NEAR KALYANA
CHERANCODE, THE(| [MANDAPAM,  GANAPATHY,
NILGIRIS -643239. eemp COIMBATORE-641006.  stsimm
waafllled eufle@h  Bre paaflfed udlsEn BreH
@eafl BASIL VARGHESE @afl  JYOTHI PRAKASH
eI SEDP&HHLILOECnet. MUTHU_SWCQQ]’I(EY ) eT6bTm)
&mlg.p&s)uu LT)GUT
BASIL VARGHESE JOTHIPRAKASH
VARGHESE MUTHUSWAMY
Quuwr wrHmd || PRSI
JANARTH SJo. (£ LDTGUL_L_LD,
PADMANABHAN,  ipgg | | |Gumetoméd, 7073 - eddaf
awipiefs)  nfuteored  oieGam
Gs4: 17.10.1980, (9Imss BOS SILEG HmLuled 6.8.2022

VEERAPANDI,
PUTHUR,

JANARTHANAN

61651

JANARTH

psed  31.1.2023
MeUBHBLIIL (B
SHBULLILILTLDEO o g6
S 56N & N6 18.06.2024
QaaleuTuIApemD  LBed 12 106w
WHe LT FAWT  9leLevSHI
SleuTed  Blwioed  GEFUwiLBD
SIEVIAIEVT (esrailensouiied
e’ L geosTiT af. GgbaToemy
BTG DIQUTHENTE  LISJHIS
gov alBuener GEUwILIBLD.

SUE
HT6ULD

A&
SLHGID

SANTHOSH to SHEREENA
PRABHAKAR E vide affidavit
dated 08.06.2024 at Sulur
before A.Shanmuga Ganesh,
Advocate/Notary Public.

LIMEeNIWLTON  BeDd  DILG
BemLUlled 1.8.2022 (pgHev 30.1.2023
U] SILG MEUSSBLILIL (B &IV
SLHSID  SBLILLILLTIOE 2 6iTern
Hhis 156N & 6NN 18.06.2024
QF6leuTUIS PEHLD LBused 2
wenll (PHeo UL LT ST Si6L6vHI
SleuTed  Blwiend  GFUIWCILIBLD
SIEVIAIEVT (evresflensou e
wre' L geosTiT af. GFbamoeny
BHEWTEWIET  SIQITH6NT0  LISJHIS
gov alBuener GEFUIWILIBLD.

GOPALAN SENDHILKUMAR SHEREENA SANTHOSH
H®s geo Spflaiiy fil b geo Anfaiiiy

Gareney LomeuL’ Lib, Souoi meuL L tb,
Queitenmére], 70/3 o596 H®uuwi-641663,
Semmiais) FyeuemIT seogrenGuienL, wriseb Cri@),

5/198, Qabgt SMDLIETE&6N,
Qumsst sl emueTsTEWITED
Bws LG sevLufled 01.08.2021

wse» 3182022 euedr SIL(B
ausSILUL(H  STD  SLhFIb
SHmUuuLIDE 26T HRIGLD,

Qeueitell  Bemassener  20.06.2024
ygenr Hpenw sremev 10 wewfl
Ws® el Ll Awr  eveog)
Seurmed  Blwwesd  QEwwiu@b
Sileuevit (psiterflemeoudien meur L
geogyni V .Qehsmnoeny &esoreuuies
Sjeursemmed LUl Fiis 6760 69 HLIem 6w
Qawiwrin®ib.

BHSHHID

sLbs 2952024 wHmibd
262024 <HHw Czdaefiled
Qeuefll  eupg Gamemen 12

smpdluyrd  grege BEMY®
G ey 1 NO : 1A
L&
Gy

60) L1 63T T6BT610

UBSMS
LIS Wi T6iv

HmsI aundlsseab.

BHd dev Alaliiy

[€EHEDY LOTGUL L LD,
Quimeienméd), 70/3 oS 0afl
Hewipiald) LTEwNgUWIET  SieGamm
Bmd SLG SoLuisd 1.8.2022
psev  31.1.2023  aumy  SILG
MAUSHLILL[H  ST6UD  &HLIHGID
FHBULLILIL TGO 2 _eitem
Hhisb 1HEN & SHEN6N 18.06.2024
GFei1euTUIS PO HTemev 10
ewll (PHev UL LT FWT Si6L6v
SleuTed  Blwiend  GFUwILIBLD
SIEVIAIEVT (eiresilensou e
ome' L geosTiT af. GFbBmoeny
OGN SIQUTHNTEL  LISJHIS
gov aliuener GEFUIWLILIGLD

TG T (h 613 6581651
QuneiemesTwim

Qeuefl

&.ClunestemeuTwm

6T60T

6T60TM)|

i g G IamL_reug) anHHe
Frjy HHwenmid ChmwipsHHmy
I.A.No.1/2022
H.M.O.P.No.160/2021

B opebs, 5/Cu.Cougsemd.
DG ST/ DER ST
—e1d\ns—
Smwd.Ceusvenf], &/Clu. oy ebs,
5/Cu.Qeurdl_smdliNerener,
&.616801.1/140 Lgni eulfl, sgi(wens
Ao, s5SWIbRISED UL L Lb,
mGrr® wreul L 1b—638503.
... TS MO SN/ ETH TGRS TTT
SAMleiiiy
SIS/ DS T
wen el enest s1flien g/
e EL DN B3 Seunarss)
uflamyd Canfl srsses Qsngsren
Cuohug  eupssteng  20.06.2024
Sem  eumign  Guriul Heeng).
Cupuig wenelssr g

GuohLig.

QaemBlwn, 5/Qu.Fesfleunsebr,
4/129 eaeuinignmiiged, @rrdlyrib
6uL_L_Lb.

Doy, @oriy uHeuneri
wHmib Hymo Hiains eeieor,
26T EUT TS MMHI & 6V.

Cupuig wpaeuflulied 10.07.19976
iy eirermmir.
snressions QuHCori Nprienes
udley Geuweleenen. Gsenes
LS Ceuliq60
BTLD&SE0

6 ot oo 11 1N & i e e mw .
B

Sy GaLiemest

ETMEILNEE Y
SeumIbd

IS
gnetm 2 S5reundlel®ib
Bseepeold Oz MelssL1LOEDE.

2.1 Cam L Bjeunss
BHouj wHYID eIl
Gamm’_slwij Brndiacv
15.3.6TGWI.2631 /2024 /9|5

.. DG ST
—e1Slyne—

... THTDEYSTTT
Sifledliy
Cupuy weysrrr  Caemlwr

SiBlwinenio

udley Qaiw
CamLm dwhib

wnh&Caenib
Bmulss
BIL& @& @6l 1o)Y:3
Qg felsasea,b.
ulsssed  Cuomuig
Canflwug  Opriy
eT601

(Gl

21" Caml L Bjeuns pHeuy
wHmib Cam_m’ sAuy,
BTSN

wrawLen euBeums 2 1 Cam’ i
BHouj wHnId FTF op1” Sy
QuireirenmTéa?
snon’_ 4, &/Qu.Clunseneiiwm,

&.616801.3, HAOTIZQN Hrevef],
SEmEIOme) eulL b, Ganemeu
oreuLl L Lb.

. IDE ST
—e1flyna—
QUL Slwir gjeursem
S ETLOED 0.
e TETDES T
ey

Cuhulg aupsdle EISITT Ses)
wenestel &liLeol &1, &/6lL.smon &
sLpbs 251020216  Gadwenm
Garewau eIl LD, EDEVTLOED 60
el Lib, siogrgn sevefl, &.e6mm.3
aetip  (paeuflulled 2 etem  ofiiqed
mags @nbsog Wpiy ooy
udlCauiged ufey Qeww Guhuig
aHToMSTHES S5 25576
O NssCsh wremuemL aumHeumi
2 ' Gaml  mp@eur wHmb  &0T
QAW gIaInsSS 6 &)
S16s60  ClFuigenGener.  Gumuig
wey 185 o Gsuene 2 eTenauisst
By oeloy  CsHullempsl
15 mrisepd@st  Gupug &t
S fwi seunssdid  Crfléd
S2Und srsmg o Grumenenw
QzfNesss Cansten  Geoustoriguig)
aeueng  @hs  Siflefiiy  epeod
Blweyib.

Smom_a

EYISTTF

ugeud G
sL_Hwrers giempulled FHUL® abD
M/s. &ifer Geuedl’ s Glageojeiv NenrGeur_ eI L 1q.66r

Siwrer S Lriser eurCeupy
(Bzdlu sLar Fiés aumswHCprT wHDID ABMaLY Hene aurflugger pupii@ aillssr, 20166
(Qu@Hpieuer puiser Apma.Oy Heve Qswsdwep Siorard) @G olf 36A gimen aild (1)er £ )

aGasgmib o Couenen  @mries
Cupuy BBwss e
20.06.20241b  GopHwenim  srewed
1030 wenfls@ CrMGeom oeevs)
LYY epeonsGeun
U LS o GrLeneenw
Q5658 &0 seren Geuetrrigig).
Saumd UL FD PSS 2 RSEHSHE
s1flyns RHSMEOLIL_FIONE
ELMY o EEANTE G 6T6STLIENG
QzMNesss QaneremiiL@G DS
P.af@us parhg, B.Sc.,LL.B.,
R.ggfasn, B.A.,B.L.,M.B.ACHRM)
aupdkafesy, alprad

QBM_jysmLw saaeseT
1 | Qumh) sLeumenit Quwit M/s. éifsir Goued)'sio Qagedrisiv NenpGeu eNALL
PAN / CIN/ LLP eretor. CIN: U45201TN2004PTCO52266
PAN: AACCGO749F
2 | ufley Sieuevs (waeufl 616806, 36ug) Homd, efemany snever], Greim_reug)
Q5(m, ypeauniCuismL, Qasitsnar 600 018
3 | @emewmgen URL htps:/ /greenvalleys.in/

4 | Qu@buneoner Heveownen Qlengg)éae

Henreof

Qg efeurtissn

Qamm@n GaFisd  (ICD),
Bneusmsden Heneownen Qenggisas Qasiene,
Hnsd, ConubLiggni sydlu G rsafled o stens.

5 | wédw gunfliyss Ceeneusalsi

PN

Drevens S S Lsisen: efefersiofered
aeyn, efeflersvifleted Tizo@m, difen sQTevL,
Bellerevifersd waniGuog, sfer unis,
Alefssivilered &ifsin seyeg..

6 |sLbs Rfunsmged elpuemen Ganwin L (pédu

sunfiuyssr | Cemeuseflein ieney wHmIb AL

sLdwns deoLss samfléms Qe
Hffemer syfléemaulenuig 2019-20
B8 Spemgen eumeuns (p.24,10,06,047.82/-

7 |

a6 | emflwisetlen srstmenila

15 senfluiisst (b e Qupid
BLrusefled 2 semeuiias o L LL)

wrhle  &HME

Siflefliy

S (BLILLT T LLD, LISV6OL LD 6L L LD, S&&DLITERn 6D
Mo, e eeRTseT. 50/3, 50/4 g Flweupmled
Qrggb 3.13.0 Hect. ulnm Heotiuglibled sngmyevor
smse /Frmeusd @eunfl (Rough stone / Gravel) @szema
2 flwb QuneignH@ . M. upeallssnd esuamsE
GYed srss  GCewed  wHT (B
Spememilib, SUNPHIH (State Level Environment Impact
Assessment Authority, Tamil Nadu) (SEIAA) File No.
10715 dated 3.6.2024 (EC24C0108TN5233793N). 67 eLpe0Ld
SHMIF GO HenL_ulesTenins snemml euLpkI u|eTeng).

(M. ugeflgms).

8 | Qe ® eumLaseilen soLfuns demLssuQubn
A8A Y 5

Weimeugnid Wleinegreed Qsmiiy epeotd

i (L &),

2&L_60MD:
S\6iemtiéha60 : €0 il.com

2. arafl L 0 Bg6d eleuruse, sLsngnyisstlsy
U igwed URL-6) leni_ds@id:

9 | ey 25(2)(h)-sr & s@Hwnen Siey

imemTLILIB T EBEHTaT

53 URL-e) dlenLsdlpg:

Weimeunid Wlstenngreed Qi ppeotd Geeued
semen GaL feimemgneso : €oi com
Bnyeusd gyieugdlen Geusfluun® peugions
oi6000) S Lib/ge swibarLL oMb

10 | lpuusems Qausluu@ssiausnans samd Csd 15 2996 2024

11 | umrsner Sionen eletmemiugniseilsn sHasneds 17 gg96in 2024
uigwed Qeuafltu@b Csd

12 | shanedal ulguele) oy Csumensmend 22 og9sin 2024
switfuugpaner smLsl Cad

13 | auraisnens Siwonen eflsimemiiugnyiseflsin @nigi 24 og96in 2024
U 1qwed Geusflll i L Gsd

14 | goeued @Hluummen Qaslliou L Csd), v G | 25 ggd6in 2024

e el stomemLiL

tenfl pDID

oy Y _rusgnsaner Garflses

15 | Sieys S Lmsemens switifliuspans sm_d Coél

25 g396me) 2024

16 | EQlgy swiifiugpene Wsienepasd (paeufl

eoi.gvspl@gmail.com

G54 : 08.06.2024
BLib : Qsermnar

M/s auri_Lifdouimed @eirarer@eusird] L@rrauagarersh NenrGeaL. eSNQLL
&fsir Couel)' s QagedL_ifsiv NenyCaur eNAOL L igeir Siiorer FlLjewry

AFA: AA1/50016/02/171224/20006 valid upto 17.12.2024
udle) giIeuesd: 1204/1221, Cuési Cabui V, gbarrere Lgre srame,

@Uub/-
Sigiggm U

Hudssiul L Quégery

udley ereim: 1BBI/IPE-0022/IPA-1/2022-23/50016

pflwsr umflewTi, ibeu 400021




CHIYLIFCFY HGHHafv ®.50 UL FID mﬁﬂlﬁl'_mi)
AIMJFFII LIAWHaT: HONHL] Gﬂ@lcflﬁ SLUIA]

Baweuren, g‘@m 8-

Bseunens LomeuL’ L_Lb
OsmyL_nsCefl eul' L nisSn&
U uGBsailcd

BLGlLnD e aleTiEF)S
B 111 Liewllseer Lomeul L&

s0levsLi G.anmuy  Criiley

Lmgeneuudl (5 NIy
Qg1 m.

Bmweumen LomeUL L_Lb
Clamy_néCe QL $8)
DG&LULL  SunsgmegLid
2a1gm Aufey ¢5.28 VL FEG
58  opuilmbd G g6
2617 &) LDGHD  <HGVIGUGVSELD
BTSG LY U@Buileb
SLL L (R GTTENS LD

(.12 L F5E 20 Yuiid
GG 19 60 ERIEIGT
U@Suiled SLLLUC R
Qb plumu alevevsd
SEL_®WILD ¢5.68 UL 5
31 uilmb & iged
(LpSEORUIIGHT BIITLD FTEHEVSHEIT
Guotbum” (W% S L_g&ler L
SOTEGLY  BIMLSHeh  2.060
LB eralley eLoSBLIL

L~ (heirem FNEHGUEN WILJLD
CunsHu  FrF LTI ST
&L ullpLiLy Guotbuim” (Hg

B L_SE)6H BLp ob. 12 L FSF)
75 Uil Efilged 10
< ilgth AL Glsmerarerey
Glgness CoevBlame BiCss4%
Oy Ay UGS
Y@ LD&SBLILIL (hGTOTEN S ULy LD

WGELE sang” Hufley
052 L &b &g
LBSSLT Sgmo
Blieuns QGG
O RICUCVHSBIGHT 9(HP

lesfl Glungy Geaney evLowiLd

Y@ LD&BLILL (hOTETENS ULy LD
0517 L FSg 99 yuilid

w@Gilged 30 ouigb
QO Ly GlgmereraTay
Glaness Cocblame BiCsss
Clgm g SYLOSSLILIL (B
QUFHIMSYLD  SETOSTHSS
Y h) seng” Hufley
(U WL 555 91
el GG 1960
onsnECen e Glgmaled
OILDSGS il (perer
NG FTEVEWILLD

5.3 WL FSE 76 YuTSS
500 LGS 1960 SeGlHMH
SseuasisLd oanpn” & eesil
BOBleeLs LeTeiufley LieTeifld
FDOIFFUT  ELDSBLILIL
MeTeTengUD eh. 1 WL FSG
10 ouilpd g
Gluingy Bleungesst KBNS i
euomil.  GmesT  eu@LiLem
YnLodSLILIL (heTeTend LD,
(U WL 555 7
W) GG 1960
RLU L S0smaIh  aiods
LUl (HeTerT  FTEHGUEIILLD
e 3 Ll Fdg 50 yuilgid

GG 1960 SIS
SSURTSLD 2475
Cuevplenevrs Leimaiuileh FeLps
FSMSHMT QUGTTHLD HLL_LILIL_6)

aTTENSILD  eh.3 UL FSG
60 uilmd GG g 6D
Col®s$ Osm LGS
D|LDSGS Ll (Rerer
FTEHGV UFGeWwL LD
(LpFWwiLh el Flufed

oF. 4 L &b LG igev
Fgmo  plieunds  9eVIeUeUT
Y CUCVSSBIGHT 2/(HH
lesfl Glung Ceaneu eiowib
Y L&ESLILL (hETOTENS LD
(LpFWwiLh el Flufed
UGSl o529 QL5
89  opuilpdb  H g6
SLIL9%560 FTEHGV
YOLO&SLILL (h  GTOTENS LD
ep.12 WL 555 59
o ulgsg 990 1960
BISHSGSTD LGSy 30
o uilpih O L[ Glsmerararay
Glgnes CoaBloa BiCsse
Glgm 1g @LOSSLILIL (B
UBUSULLD ST GHEL
sangm” Auflev ep.3 Camg Cw

WL gHg 65  ullmib
w@ut_‘ﬁ_u)_w Glovesstewtimy,
9/&E B @enewTLiLd
Glamaish LimeuLh

QY@LDEBLILIL_ G GTETENS ULy LD
GlugsLomensLh LGSWiey
0518 WL gHg 12 uilgid
LI 1g6d plumy alenevs
FEL_ OIGLDSGFHLILIL (B
QUBISIILD 5.9 VL FSG
28  uilph 196D
Souctr  Cemuied  Glgpaled
10 < uflgih Ol L i}
Glameirarearay Gl magsT_
GuocbBlanev BiCss e
Olam g ®LDESLILIL (B
oUW Ld 6.3 Gamg Gw
86 WL gHg 8  guigd
@i ged  Crog  Glped

OlsmeinLpsed BleveowiLh
QYLOESLILIL 2 _GTOTENSILJLD
eh.14 G FD LG 1g6h
<D EISHTGETEUTLY. G@LOWILD

LSHLILL (D STOTESILLD
usgmr  eagnl Guiley e 3

ComgCGu 23 L 555
10 guflod  w&nfiiged
261 &) LDGTD  HQYGUGVSHLD
SUL LR UG LD
LomeuL’ L& FHOlevdL_[7
B.anmuf umienetui (b
LIGET 56D T Qe el
(P& IVIUVTHEHHS
pleyngGlemy. gy uialled
UL Ly CUGTIEE)
VCUNTEET NV BTSHEHT,
Glap&sh QL L @
OlesGae  Hmb — us

IQVCUGVIEET &_6ITeiflL L LIGuf
2 1 afl(BbSeTd.

QlLiTg PafiLy

QNBSHBST  LoTeUL L b, Feusne)
SIS, SJeLILIGTEHGTLD GImLoLb,
LBSesILbLIL 1g., Sess1enTesT OB Ma60
QEICH F56] GTGEST.2,/60—60
G @ES QU@L 8.
P.eoLsfEromuenrsr  gjeuriasefleir
GwrrsH Swwd.L.Cuoraflapr
oJeuiseaier  sseueder  Gifleb
aNPaNgSLILBILD ClLing PladlliLy
eTeTaTOleUGTDTGY, eTad@  Lyiais
TSP L. QL LD SIS
ol L_1b, Gl i tbewev HamioLb,
Sjuer yepems &iGeu  eTewr.186
uUlLr 6Ter.515-60 1 E&&H 62
Qe o cirorg.  CLopsess
wiels  Gendeng  eumilaseamm@w
CTRIGOTS  2eWIDF)  (Q)eVeVTLD6D
c1B56leuN SnestGle 1q0GILDGTTL
LSBIGLo, 9j1_LonesTLD 6961dECaurm
yevevgy Pevgw LSFrGom Ceumy

15 6leunp LBeeut)b
GLom Glasremsn_meb 25
OlFHIVSEEEF] GUGV GTGHTLISEGT
SLESD ey  CFg 085

GTGUST.4819 /2024 LDHMILD Y, IGHT

er6vs1.PP/SATHUR/19/2024 &7

LBasgimm gpavLd
2 MBI ILGSBuyeTCarrib.

L.Cureflagr, L.Gureflar,

5/0U.P.eoLgSlBrymwenreir,

2/60, sewewren Garelled Q5m,

STbLL., SIEILILIET(G6TID,

Seusnd.

Qge: 73588 90461.

asand Cant L m” Puwi oyauiser
Pougind
B.L1GTET.952/3095/2024
Bwp®).srGsad), %/0)L.ongsens,
73, Ui 1y s &) G5,
LfelloaILISST (UL Lb),
I(BGIBHIT (LomeuL” L Lb)

ipeiliL)
Guoprig. oeismis seg smi Hamiod.
wonfuwnbioneir, &/Q . Pesrenestwan,
eTedTLIGUT  Spliily  saL &) G,
wfellevadlggny  eretp  (Lpseuflulled
26.01.2006 G35 ey  @QwHSTI.
Qb5 @iy GPss LBey Gleiu
Supld L gred  @pUieouls  LHa)
Qi Camfl Peusn® Camm_m  Swii
SYQUIVESFGD oGy BM5H
Ceiigerormi.  Gupy  CaBluied
wegysmifet smit Haprod.womPusbionair
GTGHTLIGU(BS@ @DLILIF FTESTDI GULPIEIS
61055 CHgnyLd 9L CarLicnasst
@ B5M60 Peudst® Caum _m” Fuwifl_tb
15 pals@ps@er oL Gaenest
Csfafsg  Gamarapomy  Csl (B

- LDGOIS T

Qe rerer IL®RDS. 156 B HE@5H:SBET
oy Coeent  Geiiw  Saupleey
Gropring. Bapod. onPusbroneir
GTGTLIU(HSS @mriyg FITGTD]
QULPEIGLILMBILD GTGTLIGHS (@)BGT eLpGULD
Qs MelésL1LGPDS.
a,wsvu@g.ai’,
OIS T

asard Caum’ L m” Pwii oyaiger
Paugmnd
B L1LGTET.9p2/2627/2024

Bw. V.Cannapsiid,

&/6L1.Caueh e,

4/1410-11, F55)Ca6v p&1,

Flousnd) (eulL_Lb),

Il(b&BHIT (LomeL L_Lb)

+LD@DS T

oipaiiiny
GopLig — oesTor  Seig Sl
Bapod.V.prdsiboner,  #/6L.Causd

ol eretieur GopLig Lpseuflufled
04.02.2010 Gz ey @Qwis.
Qb5 @iy GPss LBey Gleiu
Sl L gme  @pUieouls  LHa)
Qi Camfl Peusn® Camm_m Swii
9 VCUVHSFD Log! SM5H
Ceiigerormy.  Gupuy  CaBluied
g mrfest Smit Haprod. V. gndambionair
GTGHTLIGU(BS@ @DLILIF FTGTDI GULPIEIS
61055 CHgnyLD 9L CerLignasst
@B 160 Poudstd) CamL_m” Fwifl_tb
15 Bils@ps@er oL Gaenent
Csfalsg  Gamarapommy  Csl (s
Qaerer LGRS, 156 B FHE@5ESGET
oy Coueent  Oeiiw  Saupleey
Gropring. Bapod. V. pudisibioner
GTGTLIU(BSS @miiyg FITGTDI
QUPEIGLILIMBILD GTGTLIGHS Q)BT eLpGULD
Gl NafssLILHB D).
V.Ganoahsyid,
LOGIB T

Guflul e 3560 & (mHewTT a3 ulleo
101 sugy UmbHBT6T aflpr G\ Tevvr_mi L _1b

Cserfl, egoesr. 8 -

Gaesfl LomeuL” L _Lb
Cuflu@ard@dd  wpssLhlLp
YDIEH LoGDBS (LpeSTesTTeT
(LpBHevauT FHEGGHI
F(HGSTIHIG UG 101
ot Brever (LpestestlL ()
CQuiu@erd BsT  HLps
Fmilflev  9IF  FHEHGUELD
INGEEARY LoanauTufeh
LDGSTBGULD  LIMHSSHLILIL L
el PPgFewF  GlLmmy
QU(BLD Crmumeris e

@ erd FLL_LDGHTD
(€73
FreuewTGLOMT  GClLflw@erLd

B&IT

o myi st GTeV

BHITL_G) LDGSTD

F@eVaf FLOGT Feu@GLomy
2HCwmr  seevenLouiled
DYBIG  LOTEY  FHFeHTF

Cumm QUBLIGITHEHSH S

Gouelg Gravev
LoMMILD UTH@HSHE
OIMIFEOQITEST  2_GESTeYH T
CULDBIGGUTITISHGIT.

Qs BapsFuied BT
Bps GlFwenars (LpsLog
@edlwmen HmID BHIT G
BHF LOGTD 2 mILCIGSTISGT

> GiTeTTL &) @B ser
Bups  pEI  plieursser
LoMMILD Lievrr o | @7
OlCLERLS

Gaefl wreul L 1b sbub BeT QSTHEH LD SHbULD BT
wsasefletr fpphgs 2 eweuswns CumHpLL@GIb Canm L6

ub@Lwnr

wHmib  Pi5H Cussfl eveilev oyflw

Bnieuenmseafien Sumwner bt rrGemhsrefls
“npsmrenst werafll_( sbub BsT Hws NFWsHD

QamnfleodlLipones  Brgnm

anefll  Seurs Qg mfled

Bneuensdn@ Olaemm srmast B &reon  Heveo
WG L Cueny QFMHlevgImM VLD sTSHGemerTGum
&O@buiiseafled o den gen eaflw  QLTGILESEHEES
Geusmev eumiiiy eupradl Seuaseaflest eumpeied eperfl
ofg o migmenTLISE QHEGL Shisaflsn Hew 2 efemid
fApnhal eueninbg smseflen 9nhg Brafled GluerGoeb
2 g6 Clgmfled whmib Briser Betor sreoid oy ujGemn(

QUITLY LDEUTSHT 6UMLPSS6UTIT.

Hmefuiled sLbs @ auHL G560

i urnEmI &Lk 230 Guj us);
5.8.76 S0 D DAUYTHID DI ;60:
yuls0Gsu Ganr' 1 Guosonamj isdrupasir Gur' iy

B(h&&), sgDeir. 8-

Brpss muilevGeu Cam’ L &0 SLb% 6 U(HLSHe0
QLI Lnengeow sL_fbg 230 Gt o udMfLpbeeTeTs g% e b
FlL al@semer Whlueuisei O mEg 8 e &b 76
QUITLD  eBUML  HUTSLD  6U@eOSHLILIL (RGOS M5H6 LD
Hwd& quilevGou Cam i GLoeurans eiTLILpaH6tT FaplevTrT.

FiouCss  Covescy Hun@m

QM emTiay  BIeDGT

et B BlBEE) ggmiapett pulled  Blaveuws Sl mbsy
@ Cbhg Blesevwib eugluns aN i jessiey GLigesst
B Glunpng.  @Qpss Guuestluiled  Fmgess, Fmpessiwig
QuidssGes wnmitb TulevGeu serSuifser, GlLing/Loss6T
GTGST  BIDMISHTSHTOITT HVbg Olesmessi_cuny. Liesrens
OeiiBwnerisel_b Dpss Cam i guilebCeu GLocvmermsy

D GOTLILPHGHT T BULIS TGLI) i~

Hpss guilevGeu CaHm’ L SHev SL b Gh 2,6HTLe 6D
220 SIOBML&ET QUFLILY LMS@®W SLhg GlFevaLb
Qumupg aMusHed F88 o uifphadreret. oCsGLimed
@pLILuTe SIS HL_bhg 262 CLIT HL_bEIGTETET].

230

Q)8lev

Gui o ullflphgierered.

BpFuia

Q@ig eflwpliyd e QBLLLILTDS aufldsL S50

DDHLOMGT  AILISSHISHET

B CLpDIETaTS.  QbS

PG SHey 143 Gleveush Hndm o eirengy. DHFF)
quflevGou Gami eufldsL $Geb eflsbevns guflehGeu

CaL" (H56T GasmiLh (R)evenev.

w111 UFITari eIaIevsHD
BepITRpi
Beir

B BFF 11> 1982—60T H1p

HehFTRT HlenentsdL_ (HL1
uBeurari
BFweTpib, HepFTapi.
(Lpasastlaney

B, 5.0l G0 GLoTT s

M.A.,9/eUis6T  LDmeuUL" L LILIGeunemy

(BlieumssLb LoPmiLd EO))
By

BOeur aupé@ eTevor: 41 /2022

G (b pL_dgjevT.

Gleow i Ifwim S s eiv (19) L,
SEHENQT
Yy
/&)

1.S. wumy, &/Qu. S. endprse,
Olp.40, Pups@ Cemisi Glsam,
OGS LY., BN (HeUTEBI LOMGUL L LD,
2.K. Fleud@Lom,

5/CL. B pepewseLpiSS), Glp.27,
ojenrennioame  Bisi  Camalled
ey  Osw, &Iy
Bpeuremn.

3.V. apsi, &/0u.  aSoGssme,
Qp.1/10, Gup&g Gawm, Csrl @i

Cami_ib , CaHr" B j@epFev,
OGS LY., BN (HeUTEBI LOMGUL L LD,
4.R. YGTLILp&HG6HT,
/6. oS meyeer,  6p.01,
Bam" &) b6t UL d@  Glsm,
LOGSTEOTH(&Lg. LOMeUL L _Lb.
...TBeun@ser
AP
Glagwi i fwim S et eiv (19) Ol
SEHFTRYT  HeT  HYRIUVSSBH6D
& ® Osussiu  Geuctigw
ung®s  Glsnews  ¢5.6,60,657 /=
Glgm_fLnes eupsH@ et 12.06
.2024 (LpHLISHE 11.00
wenflé@  pa_Glum 2 616
Guopuy  CaGlwesmy SEhameyit
wrail L Ouglaimeri  9/a6IVEsE60
eT6tT  (Lpedtasflanevuiled BReud Sy
DSBS  2pe00e o CFLieneT

QopsTed  aTpdsl  gpeLons
Gz fadlss @i eLpGULD
9BlaNSSLILBGDGTDS). SeupiLb
UL FSEe  1984-1b  eumBLSSw

SOpBIH FL(6) BlGFeT, e 49(4)-
e Ly @ SEGULILFLDNS
(EXPARTE)S s ualéa Ll
L@GesTa LD 2BaNSSLILBDGHTDS.
wreul’ L ti@eureri

HEHFTRY .

wireut L1 Lfoureni eIeic0sb
BEparapi
IBIer
S BHF o’ L1b 1982—6b1 Hip
sehanapi grewestdd B uBareri
bFwaipid, epanapi.
(Lpedtasianay
B .0s580@w007 , M.A.,Sjeuiser
woreul” L LIu@eureri (Blieunsihd wnHmih
.. QILIM) B@HFTRY.
B s eTewT: 65/2022
& () pL_gglevT.
Qegwnflwn S Less ev (1) O,
SETYT
g
/eT&i/
1.P. eflggu@Lons, &/6L.P.0deFLpdsi,

Glp.6/10, Glgguomenev onsm  GClsm,
GLoeuLerTenead, Bpeaunwnm,
SEoY.

2.M. ®GerGloeii, &/Cl.R. wHwrav,
G)B.203/3, Camadws G,
GLoevLjesTeummae, Bweuewauwinmy,
pesomayl.

3.C. BeTOlFaIGH,
5/6L.P. HPevCLnug, Cp.4/3,
Ll Clawm, BLpLjevangae,
Blpeeuwnm, HehFTayi.
4.V. 1Gway@Lomi, $/6lu.afslilerener,
Qlp.470, euetiasiiu Gs@, CeouBwimLb
2J@hFEV, LbLoGTGLIL GmL_,
Bapeneuwmy.
5.R. §Qgsset, /0. &.oM0e0BISLD,
Qr.7/7  pOSCS®,  GRBSIeT
ENELON GeuGlwLiymib 9J@hFeD,
pesomayl.
. rBleunGlser

PeiiL)
Cowiifflwr L uessev  (19) &S
BEHFTQYT FHeOaT YIVSSHGH FL (5
QeassiiuL.  Ceouemmgw  LUTEHS
Glgnans  ¢5.8,87,293/-  Qlsm_[Lmes
QLSS 2YGTI 12.06.2024
(LHUBG 11.00  Loewlld@ B GlLp
2 GiTeng). GromLitg CaBlwetimy
SEpEnayt wrelLiudleurert
SQIUVESFD  eTatT  (LpeiTeflenevuied
BGas S wepiBe  syens)
oL CoLiwast QBT TSI
epeions  Glaflelss @6t epeuLh
oMafSsLILES DS SeumiLb
UL 58§60 1984-1d amLSSu
SLOUPBIH) FL B BlF56T, el 49(4)- 6
Uy @@ semeul goms  (EXPARTE)

SirieigsL LB GloaTa b
Y XN IO AL T

wreul’ L Cideuneni

BEhITQp.

iU L L1 UFunani @IaIsth

HEpInQpi

IbirGir

FL PP oL’ Lib 1982—ar Sip
HehaIapi Greventid B uBeuneni
JbPwaipib, Hepsnapi.

(peiresflaney

8. .0p80@wr ,  MA.,euis6r

LomeuL L LILGeuery (Blieunsth pmLD Fa.

Gluim) sEpangys.
BT usE eTedr: 87 /2022
(5 pL_dglev.
Oguinfur & v av (19 L,
BEHETYT
<..eu

[e18)i/
1.C.  Gesveugrendl, &/QLLS.  sLApraer,
G)5.68/430, L8 aneyFIs el , SEhenayl.
2.8, sblpgsen, &/6GL.V. &g,
Q). 68/430, gl aney@is wafll", SE5enay.
3.B. GenGlevgLom,

&/0u. une@meyenre, O)p.25, SLBar_

50, uasiy CaL”, AHLbLIILD STa) ST,
.. LTBeun@ser

Peiltiny

Oeouinifun @ uawev (1) &
BEHFTRYT  Beer  avssFlid  FLH
GegugsriuL Caemyw uIEHS Csrams
5.2,02,872/~ QSIL_fLieT aups@ e
12,08.2024 (LPDLSGE) 11.00
LoGwTldig 5@1_671_/,@ o girengy.  Gopuig.
Ca@wesn 5@“%" mnml.t_uuglmrrarrl
YIUVESFIG 676l (LpesTestlanevufled B(Bleu
By s e oy Couman
QBT m@gg,j epeons  Gsfalss
@sar  aped  flafSSLILGRSTDS.
Saupih UL FSFe 1984-1b  euBLSHu
SUOPEIH G0 BB, e 49(4)-6r Lig.
@ seevLFions (EXPARTE)S L ieise

LB Oarayb SpPalésiLBRDS.
il L Ciudeuneni
HEhFIQpi.

08-6-2024

send Cam’ Lm’ Puni euiser
Pougind
BeLILGTENI . 9p2/2148/24

B@-M.aaunpdsl,
&/0)L1. LoEWILILIGH,
1/256, L_d@S0)5(b,
QUMLpeUBGMTLILD, GILIGHLOMGTLIL 1.,
B0l Caad).

- LOGISTTT

oipaiie)
Guopuiy  weysmi seig Guiflwibiom
Bwwd M.mponps, &/GL.
LOGHGEOUILILIGH, GTGHTLIGUT &.GTGUT.278/5,
BLpsGaettand gLy, Garmpm b,
grgguneeTwh  eTem  (Lpsaufludleh
15.08.1979 G35 yehim QWS
Qb5 @oiy GPss UBe Gleiu
SupladlLgreb  @Ueouls  LBa
Oy Camfl Peusnsd) Csm L_m” Pwi
2 YUVSHSFD Logw) M55
Oeiigyerermy.  Gupuiy  Ca@ufleh
EYELDil Glufuwibiom
BowdMoppeid  asLwie
@LiLE FTTD RIS 6TauhsCaegyiLb
o CoLienast  @Qpsmeh  Feusnd)
Cam " Sl b 15 B H@HsSHeT
oy CaLiaent GlgNalsg ClameresLomn
Cas®é  QanererliLG®Dng. 15
B s@psGer oyl Cruaent Gl
SeupleTed Groprig. Bapod.
M. @B hF GTTLIIBSE QDLILF
FGTN QUPBISLILIGILD CTETLINS (B)H65T
epovh OB AaNGSLILBSDS.
M.anaujapidhd,
gy

serd Cam’ Ln’ Puni yeuiser
Pougnd
B LLGTGT.9p2/2961/2024
H@-K.ais00p588),
3/6L.s@Lieouw,
4/232, CLoesCasm_mu@uL g,
2ASTBSNPIS TG,
LfelleOeOlL ST (auLL_Lb),
Ib&BHI (LomeUL L Lh)
- LOGISTIT

QP
GromLitg LDGOYSTI
BHapwd K.eor gnd, /G,
SHapLienLIu, eredieui  GomLig
(poeufluileh  13.08.2002 CaH ey
Qopsni. Qs @i GPds LB
Oain  sauplad L gmed  @pLieoLL
LBay [QEI] Gamif Fousns)
Can’ L n" Fwi  HeueIevsd@eh Loy
FMEEHD Gl s eirarrm. Goprig
Caslufleh Logg)Fmrfest e
Fapwod Koo gid GTGTLIRI(BHS
@wLiLd FneTny euLpBIs 6T6uHS5ChenILD
o CoLewent QBT Fousnd)
Cam L wifl_1b 15 B SEHS@&6T
9" GaLieent GlgNafdg ClasmeresLomp
Cal (s GlanerariuG@ng). 15
B s@psGer L Gruaent Gl
seulenncy Gopuigy Hipodh.K.eor aid
GTGTLIRI(BSHS @miiyg FGHTDI
QUPEIGLILIMGILD GTGTLIHS Q)BT eLpeuLD
Gl NaIss ILGPDE.

TR ]

K.anpppapiig,
OB TFIT

wireul’ Lt ufareni 9eIaieostd
Bepanapi
e
S PPF "1 _1b 1982~ Hip
Behanapi preetif (KL ubamenri
bHwesIpIb, BEhInapi.
(LpeiTastlanay
B &.QsB80@LIr , M.A.,Sfeuiser
LomeUL L LILISeUerT (Blieundsib LommiLb
. GlLIT) BCHFTQLI.
BHeu s eTewr: 37/2022
8B pL_gglei.
e fwum S uessev (L9) &0,

SEHIRYT
UG
/e18)/

1.S. &migSsn, &/CU. gIegOGLON,
Qp.55, L@ OB, SHUTSGBFS),
@CaUcH@GLy, LOGTETTIELY..

2.P.  gn@@Lomd, &/GILLS.  LipLoenev,
Op.55, auLd@ OB, HHeund@HFs,
@CaUGHG LY, LOGTETTIG LY.

3.R. gnGegi@ret, &/Clu. g,
sefwibLoet Camuiley G, GoewsGed,
DBFFLITLD 9JEHFV, LOGTETTIGLY-.
4.N. FndwliLes,

&/Qu. AV pregnge,  Gl.47,
IIEQLIITEH@TIILD @g@, LDGHTGSTITT&L9-
SNISHT, D(Bamen.

LTSS seir
oLy
Oewifwun G uessev  (19) &S
BEHFTRYT HeeT @IeIevsSEch FL 5
Qeauésii.  Geuamgw  LTSEHS
@g,nemez €5.3,66,481 /- @gﬂpjunm
ULPES JGTmI 12.06.2024
(pHUSGH  11.00  Loewflh@  BanL_Glum
2 GiTeNgy. GromLig Ca@wetimy
SEpeneyit wreu L tiugeumeri
YVUVSESHD  eTetT  (Lpeiellamevuied
BOMIT Sy DS peemnE)
oY Crewar  @QEpSIH  TpSS
apevions  Glaflalss — @@e  epevth
9SS LILHR DG SeumiLb
UL #5860 1984-1b uBLSSHu

wireut’ L1 Lfaureni eIeie0sb
SEHFNQI
IBITGIT
B BHF o’ L1b 1982—61 Hip
BEpanapi prevetds (B uSarneri
BFwaipid, HeEpanapi.
(LpeiTenflancy
B 5.605580@ w0 , M.A.,j6uis6r
woreul” L Liu@eureri (Blieunsid wnmib
. QILIM) B@HFTRQY .
BHeu Qs eTewr: 34/2022
8 (p) pL_ggle.
Glagwi 9w S Less v (L9) &0,
SEpETRYT
g
/e1@I/

i’ L1 uBaneni IaIgLh
BEpITapi
BTG
F® FHF o’ L1b 1982—681 S
Bepanapi prevetid (B uSaumerni
bFwsipid, Hepanapi.
(LpaiTafleney
B 5.0580GwI0 , M.A.,6uis6T
Lomeul” L LiL@eunari (Blieunsid wpmiLb
.. QL) B@HFTQYT.
BHeuT Qs eTewT: 33 /2022
G ® pLgsie.
Gewnflwm S uewsev (L9) O,

BEpETRYT
g
/a18)3/

1.S.  sgeuewiedr, &/GlL.B.  #nblongy,
Op.24, sgeveuS BsI, feileunsh
Ifley, serFnay.
2.M. CaCeup@at, &/ClL. Lo@Ha@SWET,
Qlp.1/1102, wwer 2-eug Cl&@m, N.K.
Gon(p), B@HFTQyd.

. rGleunGlser

APSTLI

Glegwnflwm & uevsev  (19) S
BEHFTQUYT HeOaT UGS FL (5
QeguésiiL.  Couammgw  LTEHS
Carevs  ¢5.49,891/-  GlsrL_jLmes
QULPSS Yo/} 12.06.2024
(PSS  11.00 Lewllé@ peL_GlLp
2 GiTeng). Gromritg CaBlwetimy
SEhenayit wrel L ludeurert
QLB  6TedT  (LpaiTariameuuileh
BOs G LGDSED  peoms)
oL CrLiwar — @QpsTeh TSI
epeLons  GlgMalss @6t epevLh
WSsL LGB GHTDS). SeumiLb
UL 55860 1984-1d amLSHu
SOPBEIH FL(B) BB, el 49(4)- 6
uyg @ seeulgwrs (EXPARTE)

SiviendsL L®GesTa b
MeilSsLILIGRGSTDS).

wreul L Ciudaumenni

BEhITQpi.

wireul’ L LUFauneri Heiaiestd
Beparapi
BTG
(B BRF o111 1982—631 H1p
Bepanapi prevetds (B uSauerni
bFwesipid, epanapi.
(Lpedtastianay
B 5.0a580@ w07 , M.A.,Sjeuiser
wmel” L LIu@eunerd (Blieunsid wmHmih
.. QILIM) BEHFTRY.
BHeuIT Qs eTewT: 90/2022
G0 BL_ggian].
Qegw il S e ev (1) O,

byl
oY)
/eT8)i/

1.M. sgeuewIGLOMT, g/@u.T.LD@mgium
Q). 9E, smogngy Gon®, ufesfleunsLgib,
s
2.M. Seunet, &/GlL.P. L&1ekISLD,
Gl.70, GupeLpd, SMOILG)  LDLOGT
Canalled OB, HBeEaUnL STessT,
SEpsTY .
3.S. @emiGamauat,
&/CL.S.gmbCouch, Gp.18A, g Gl&m,
s@Lid,  CanGenflunggLmb  ye5aev,
B®OG510 euLf), 5EhFna,.

. rGeunGlser

PeiLiny

Gegwnflwm & uevev (19) S
BGHFTQYT HeOaT UVSSHGH FL (5
QeguésliuL.  Couemmgw LTSS
Csrevs  ¢5.97,784/-  GQlaL_jLimes
QULPS S, YGTI 12.06.2024
LpPLUS 11.00 ewllé@ peL_GlLp
2 GiTeng). Guomritg CaBlwetimy
SEhEnayt wrelLludeurert
NIAUVGHHG 6T (LpeiTasiiancuulch
BOs G LGDSBD e
oYL CoLwar — @QupsTed TS
epeions  GlgMalss @6t eLpevLh
oBlaNSsLILHR SIS SeumiLb
UL 58860 1984-1d amLSHu
SOPBEIH FL(B) BB, el 49(4)- 6t
uyg @ seeulgoms (EXPARTE)

Siviueidsl L®GeTa b
oMafssL LIRS SDS).

wreul’ L Ciudanmenni

BEhITQp.

, Gp.48,
N.K.Cgr(p),

1.K. ), &/0lL. e,
wncun  psi aidey I,
SEHENYY.
2.R. unevglen, g)/@u. A.grgd, @5.65,
BupsE  CB@, sy Ly,
BB 1y, HEHFTRYT.
. rGeunGlser
PeiLiL)
Glagwiflwr S uessev  (19) &S
BEHFTIQYT HeaT 2IeIvsSHeH FL 5

Geaqyssi  Ceusmmew  UTSEHS
Csrevs  ¢5.1,02,291 /-  GClsrL_jLimes
QLSS Yo/} 12.06.2024
(PP 11.00 wewllé@ peLGlLp
2 GiTeg). Gromritg Ca@wesimy
SEpETen wra L Ougleureri

WIUVGSEG 6T (LpeiTasiiancuulleh
B Sy wépSEd e
oL CoLiewast  @QbpsTey TSI
epeions  Gsfalss — @seT epeulh
oMafEsLILRR DS SeumiLd
UL #8860 1984-1b UGBS
SOPBIH) FL (B BB, efld 49(4)- e
uyg @ seeugoms (EXPARTE)

Bitiueiés LB GloaTa b
oBaNSSLILHF SIS

wireul’ L_tiiBoreni

BEhFIQpi.

TGTeT0)eUGTDITGY,

<2, @ GTIT 515G GIT FMeTallVEev.

yami  GEiCser.

QUGTTRIFEGT  EUSSHIS

9WNSSLILIBB DS

Brcst Gy pseufliiley eufdg uBPGICDET. SLEE 29.05.2024
G389 erevigy  smunflest Guwfled o drer  Olekgep  FniLGeumET]
QNVIUVFSF LIFIGUTCT @ IGRT 6Ta0T.1/962/2001 — 29.05.2001—
® LBey CFIWILL L. 9Fe Bagw USHIS®S cTarg @SLIeL6H
madgs Clanesn(h) Geunsd OFem @eunsd CuUphbg Blaewwssed
Cumpp@nsns  s15HBSHCDET.  @sLUID  @eUSHBhS HF
Y&HHLDLIGHLD
FeoL_ssailevanev. Q)& FIDLBSLONE YGTEEEsTIc) 05.06.2024—60
(LDR.NO.ID936202400039)
DY UTTBIGEET S0 (HSSaIseT GLpse (LpsaiflsGaT, GeunsLb
Fnauey  Bleowwd@nGsr ssaed ClenhEs  Caues(BLb.
Gl ressT(h)

FRUL LM  eTettenaT S RLILGSSTS TS  (FHET  eLpeULD

&1_(Hdhmamy, Clan@6Geual Hymotb,

OLimg a1

WV LomeuL” L_Lb, V%GWL@LDLLD QUL L LD, @)U GUL 5@, @gp@
Gleuedl Ggmiob, M HES@®T 1D (LpHeuULich QUFSGGLD LDHTFIFGST
waara? Craud u@w  prer  Oesrhé@d  Glung  yPladly

Gl LMiggib,

Gomuty  syFed
Goprig.
FULalCs  Oewevsefsd

Croud

& /0110 & TFTF6IT,
Beneoupi aIL_&3,
QL&TIQ DL 1D @l 1 _Ib,
oyfwigiri orai’ L tb.

Dpsd)  guilevGou  CamlLsBHev  guilevCou  FLL | sWpsT® FLG ABser, eﬂﬁ&z(:%}?
. . . . L @I FLoms (| ))
aNGupepsmer Bl pLisEiLOAGES 8 WUIES | g dhssn LG GLoarayid
76 QUIlILD eBLIML UTTSLONG HL_bd @(F UBLSSFV | AfefilssiL@Sapa.
OGELILIL . . . /_7576?57/7 . wreu’ L Ciudeaneni
U@EOISHLILIL (DTS «(Q)6LIeUTD] DT Fn, 7. Bensnapi.
SBILETH STer & em o0 i

S5 FoWw 3D

IN(hsind @ s uuﬁmﬂm;rﬁ;fﬂ“ﬁ@&ﬁmuﬁm IC/*)

&.5mBW0SHILULIY, SamB&sd Cuon@ el Lib, SlewrH&se6 wraLib
Qurgiereod / @uUBsUYsTefl DUy fleflly BT - 07.06.2024
L&eSl-1434 - eunrréehangulled
Qasusumis whHmb QeusraflsSlpenwsafie &1L ewrib au@; e Q&wub 2 fib

SlemBldss wreulLib, Seambliésd) ConE el L, & SHLSEUUL, SiHandlE &0 roemfluge mnd
Hp&lanfensE Cenhbsorangb, s.sHLSHUULIGUTNH il aem.as/z 6 o en HmsCamllayses
Glanpgoren sunréanhenguled Glasieumil whHmb Cleusteflsdpenwaafsd LFes — 14346 L [BID (01.07.2024
(P&HI6Y 30.06.2025 euenl) &L Lemmb U@ Glelwyh o fAugdnEflu Curgesn whnb glubsiystefls
Hmouy ze.06.2024b Csdl Uhused 12.30 wenfldE Aubsanansgnéa@lul B Crligwnresdrss e sman
SimeTllg Caniprssaunt HmpsCania Clswe T ganasdls mauss Sambiésd Bbs)
snwynBanawszienn e gell genewnui seuisst (weneflensulled BemL Glumeaysteng.

5.5. crcwr 22/197 /2024

eeud eflLiuBitb.

uewen S HTT Guiemym_a

Heusniens WwreUL_L b

euuBsuysTafl wHmIb GnEusTe Curg ge HBleflly (Brersrb Benpliy)

uenenggnt Cuepnn_déE Qenhsonan Spsan. Peamisd luamLd@h Caflullaflmha 31.03.2025 (P 2 eem
s1sdhE Gisms sigudsss Cansmgnh ursduamsée 20.06.20241b Cadl ellwnpsdpen srmed 11.00 wesfl
WPE6 Spauasla ClFwe sjaaear oo saurg ydamb Cuhparmd udyhs uubEsIysel whHnb

guupsiysell vHpb gob Carmpuaiss: dpssn. Hubsmasepé@lul B wamb agod GLeaemlls
Qgrenasenw  eukidl auenrGaunemeifenen Gleeysdl e Galsomb. o wihs Cadmadlgmmss aob (igeay
Qeiwiu@ih. ga pge) Cuemrml 8 wenm yudsrrsdhE el Ul L sngb. aunid amrGanmeallensn EXECUTIVE
OFFICER, TOWN PANCHAYAT, PALLATHUR ststim (pesufié ustenggnm @hSHwsh euidl wpmid @pSwel geurden
i dufler Hyanuaasdla Carhssn uda Caig Glarsea Ceauam@ib. asels smampb Benil guubsiiysefl
wHnie gasms ghmstanamGun ong rsaCeluban Ceawd syomomsE W Hbsmmd e e,
e wikstlgtmass guubsuuaa gnb aOssar ansbgrms Wuamgyb gon PusIa s 24 wesmil
Crrsfinman GCleayss Coampin. samb ulssdds CLaaflstsmmes Cuammmd fAfses FER=LWAILCE,
udlu guuiksiysefl, geon GCamuuBin. Gsemd ghubb s Byl hsEpsEh Csrms Cepssnzsauty
e Qurgiureunt. whegw ge utsdamrss gasslsd sapg Camta gedubpauisd spaunmse. eukid
suennGaunenallenen Guemrr Aullsy Cleansdl ubley Qeiz yewd £ 6 Quprsauisd guubsyseal geogdls
ek Clanden oygnwdléstiuLwmn L nissr. wHn elurisena sjaaums Caume Brisafle syeames Crrsds
sigauassde Cal @ Qsflhs Cansemeond.

& 6D 60 (66 T

1C0O

1924 - 2023

ETeT.07.06.2024

::W e Seribd (peaTmaliyg Clgreme DL ariemen
7 hshmpi® O i g Qs — .2,00,000/- . @Esms Feriiser GLsuenfls Clsmans em.
SLLemib g Geduyb 2 flob (emumis Sy (Bl fremm —
Beol_sib w1 (Hib) < 8 SUNTTESHNS 5,00,000/-
Glung eeuid | guiuBsiysafl Hnifld swbs CarsTuaTssT eh.2,00,000/-&@ eauhd auenrGeaimranes i Senadl sfpeng 1,00,000/-
“Qewe seneueir ymenllE sufrvenflusamnd HmsCernde &.smHossLUuly” aamp Guwfs 3. | enesdler dorneim 1,00,000/-
QrigurissSrn Henen HemBéssn wsSHu sl Gney widlle wLIHDsssEs amsllse abés 4 |20 sinsgh Azry 80,000/
Cauam@in. ermealiysg Csrms Grréswrs QubnéCaerstenuuiwi L rg. Bsr Bubsamensst 5. |Cuebsl peye) sLLemmh aige 28,000/~
Glungiereoib | guukgiiysteafl AnifeaGurg Gsfalldatiuib. @Uuib @UuLD
(#.enpH) Clawed SeYIaue0T
&l umes T eusTTST 5. Ferfleurasir Camwosir, usTerggmT GuenTm 4
SéaT Qlswed sigieusvrt usrerg g Guemrm_4l. feustiens wreul L ib.

Cleu/ 2y / erevor/ 139 /@8 /10 / Qg / 3 / Sleim (h&med /07.08.2024
RHEES BIETR RSN A [T TR AH AL

Fipana il 3 TAE 0 usmLnGuTE”

Cleu/ =y / eevor /66 /@& /10 / Qg / 3 / Hleustuens /07.06.2024
"BEBDAN BLHH HBEH T 201 HBHT

IR 1T 3T R0 usnLiBuh”




TAMILTH Chennai 1 TNadu_01 J. JENIVAR SUJITH KUMAR 212816 HT168556 _
[ ] [ ]
@ SR lﬂ CHENNAI
e o 8 ey

aumear awmy:

Buhems emGungIb wiMeiHoame.
Slmg CEHIEGSD HOF LNieneuSneT
WIHUEEDS!. SNV cTeueIETO|SN6IT
wnpleneyd, Geuemnevtreniousieir
ungisneieams @unens Gelemnemranio
eflemiu@b. - wEmar LCHNEHT

‘B smevewr SLOIIERT QUPrAISLILILLeuTS6ED

6 wreweujsen 720-&8 720
w&liGuete Eumm WSHeSlLbd

©® E\560TEm 60T

b Caiaflev a(memeunt oG IGILieuor
QUPHIBLILIL L GUF&6I6V 6 Lomemtau
6T 720-3@ 720 HIICLIcwSH6iT
Oubmy 6L ib Ligs gieirerety
aeiy Cas8w Cajey psemio
Oz lails gisang,.

B Gsiiey apgeyeer LsoGaumy
(GPLILIGBIGEH&SLD, Lo F6utrhi
BEHHGD Y eNTEL|6TaT). Bl
Bleamevuiev CaFws Cajey (psemio
Oaueluil’ Geiten  ailons a5,
"B pupusd b Caey Gasafis
UL g gateniowlgytb, Gpjenio
WLgitd BLESILILH QUBEDS).
Gry i smyemmors oo Ceeirall
HEe@ llmLweilss  (wpiqui
60606V 6T60T LIGHETLI, QIflLieuonT,
OLevad, gammes) 2 wij HHLoe
pigsafley Fev Cajeujasen ey
SM6560 CFIB HHS6.

51967 Cayrssmen sem
sraflda  paCufley 1,563
CLins@ a(mement LB IO iem a6
oupiisii’ L g  HCsCumev,
Buibilusev LNfledlev (pyeviLmL e
Bwmps 9w Csdalse B
ol s6fled gsTeus @ETMMS
Gaijoy QFiigaufaené@Lh L1
OlLI6oT QUIPTBIBLILIL L ). SeveuTm)
Byemqen et Cajey Gliig
W& 1GLes GLppaujaeiievd CLiy
sneuf. Cpy BLpriLié@ &(menemnt

@GN 16001 GUIDIAIBLILIL L
aujsailey 6 Gu(pd 7208 720
I ICLes6T GLihmen” eraim)
Osflaflésii’ Hereng.

OlLevad eniibeiv LOHSGIeud:
aevepmfluflev 2_siter 125 6oL Tk Nererv
B risafley 46 o GG GumgiLs
Uifloysararemar.  BLLILITEH
b Cajalev 67 Guj upsedLib
s gieier flemevudev, 47-6ug)
wmesteuj Gumgys Lfleneu Cerjrbg
ugres  B(BBESTD  eUBHES
a6 SevapTfludlev @b Hlewr_&
151 e(Heuj (YPLHLLSL IO Iew Gl
reid el B ib FlenL &
&g ciaprev Caiey (pepmemw
Gremwiigigre Gy eaufl.
seoaflwrerjaet eueSluymiFseo

&(hement LFI GG ST 6
Guy G oenaile 1pgedtb
Clbmieion Blaneuuded, SigiSD5S
by SsauaID Ceflumgsmen
SLOlps omenteujaseir Chy BplienLi
paDSE bHLoDSMS BT
alovane. silpasmas Caibs
LIGD  LDTGTEUJ&H(Gh&HE&H  Fn(HS6v
WS IGCLIGTT oL S@L eumiiLiL)
Bevevmoev CLimengy. b aleust
7550 s sameulll® 2w
Siemeu sren Ceuam(BLd eT6im)
ST SHET, Fepds B FeI6T
&6l Ul miSS 2 eirereny.

ounufwed LRILGS 2.49 oL eflewremrLiLibd

GyE6NL LIGGSlev HebEiiley

QBMPeOEILL Heoell SwsSHSD SILID

©® E\F6ITEm6ETT

Oumluusev Liqrnlev sy, etemevest
aflsoremoni i’ LSey Smu®) eileuyris
seen  SOWPBTH  Cumpluiued
wreeuj Cajsans GEwereny
LHCagnéaioe Crpmi Glevefluil
L.

SigeiLng, Gumpluwey Lugrs
L15@ 2 VL5581 49 ullys a1 918
Gy elevorevor’iLib LBy Qeiigiei
MTGTy. Dieujaeflen2 VL #6816 uull
751 12CLij exilevotem 11 &1 L_ewid
Olga s Bl jeTearenyy. b L F&i
78 ullyda 180 Guij enamdsip
samar LGCaumpLb Qe igeerety.
gnadspasmer LS Ceubmid
O g 12-10 Cs%  eueny

SUGTFID 2_GITONG).

sLbs panmLall  Bbs
e ® CQumpluiwey Liqriys@
SGlsid Cuy eflevtemiiiib LiSley
Oeiigyeienen creLig) GO &
B55HEHF.

BgnFen Cwi, Gumpluiusev
LgLié@ afleneniités et
oufaehe@ agreit 12-1b Ca%) Cyevor
Lib ele0n @&isS® G ®
Sreuflend LILIQUIC) ggeenev 10-1b
G385 Qeuefuil i o siteng).
aflgpriioren seveprflanw Cajey
Oaiteugparar  Bemauiwiauf
SHOHSTUIE! Y&V (LPSH6V
UTISS BLSS CBmPlevmiL Lid
a6v6ll @Lia®Ld B L AL (HeiTerg..

® Q\F6iTemeuT

& (menamt LB 1G0T euLpAIBLISIED
(GOTMILIGESET BL bSIGTNSTEV, L
Caieneu 1581 G Cousm(Hid
660 (PSGVUJ  (Lp..6IVLTeVlGIT,
OIMDEF T SLILTIoemTuIGT
LopmIDd SFFuIe H1 Faaller semev
ufs6r auedlmisS 2 eierey.

BgOsmjLns saujse Geavafl
il L oiplsamaser:

PSveu (1p.&.evLTeler: Fib
ugBuw b Caialev, allamssmer
&Fey, @OILILL emowiiserey
BHpg Oorssiors HGls L
Olseaor Glimitb LomTemTRUTS6T, S(hEw6wT
WG Qs gs6i e1601m CLimjemeuulev
[BEDL(LPEDDEEHE FTSSUILDHD Si6n
aflev  wHICLGTEmar  Séier]
ouipbiGeugy) CLITED @LpLILIBIGET
soBuremaws  wEHW  SyFle
Fsrrs Galindar @ompum®
smen O’  Geuellggions s
Hlesieur.

Bmeu, OsmfbLiqriLsens
aran wrewieuj Cajsans HeL

(PG SiLoTefi LIS, Lomblev

Sapavriuib: SOGHEML LITMAFLL MDD LTEGISTS Sl6nm
(https://dahd.nic.in/) wsdw Beuammen oyeminsssss s
Sloma&afled GETMNELD. SR 2 NUSHHL BUmHESSHE

2s /4 Byemeunen o L& LanoiLsemen BLonuiBsaIs60, s
GTEOHETL LIGIOTEmGoOT6mIL GUEYILILI&E Suiomeor (4, on(d,
Bamfsmer o nuGS CaLim OMEGISERSE DRGS0, SHTHTIL
SpAwsme @asimmuiler GUTmLILNELD.

aungl aifle): guler smeeml’ aauuL Bag susS S
1860—6 gymdBow syFsmfuns G\ mhs 6.1o.BLLIBT F6TLEIITD 2 (%
AITSSLLLL §). Speome0, @mSwun &apdnn mbs NG snd sl
AssULLL&. LIm@, &7 gmasmd upseluny Smesmiouils) SjeminmhasLin |
G, @aS L gms .98 Bamyullsd HmmBammeomn a6 SjmaH6me
g5 (ereor WenEn AL Bumn uul L Qs L smg
1996—60 Lisomr(fin smauiCeEasEUNE S L& Baney pm.760 Bamgwinsmg).

S(HeneuT FHLGILeT auprSwde GermiLLe

b Fiowpeas Coimel I55 aFilL CouatrBLd

® (vl (1p.&.evLnedlen, SiFfwev SLF Femeveaunser eueslujm|sseo

e v (6T GLm
Gouemmmquig e SR LISMS
2 ajSSFEet. Wavi(Hh 6
YPoD WSS B bSFI0THE
Frev&Cpmip. 1 whHmid Lp
Ga6lu mimipeys Caoyemei gamip
TGO &@HSHE — THT TGN,
FUPSEHES BTN, L 6TeiD
Seflenws  oiflsQamifliss &b
GamiGuimb. i enL eLlsgis®L HLb
w6t QeugLsraawaley Gevenev.
FSTESTTS SN DDEFF]
wr.anfyweflwer: B Caialev
QLiflws yeraflevmest (pemmCa Bt
BLBSIGTNSTES Se0NITET 6T
anpiEisen. @sie Coelu Cajay
(PSLD S(HenewT S IGILIe &6
oG euSTES Qg FlailsHamey.
b Gajey ertp@ius 23,33,297 Guiflev
a1ggmen GLIHEE &(Hemet DSl
LIGT&HGT  GULPBIGLILIL (GO
GTGII) FnITLOGY BHLILIGID FlLimus
Wevenev. Bseimey Bbs 6001
650 wHICLEISET RGBT
&HEHSHE Gl TS LO(HSSI6US
sogrfluiley Caibg LIGLILSDE

#5CBaLD.

SIS wpas OCurgEQawereny
upailgms: Csjey emwowiniseriey
goOULL  &TSTIDSSISHES gLl
& (16wt LOBI IGILIGT 61T GULPAISL
LULLSTS dnmid Blevovuilev, g
@058 L ooy pLsSu Cobliu
Gaiey  (pasaiouller DT
OovafliiemL Sgetens Qe
18 Blevenev. euL LoTblevihisailey
Gajay iowid @SISGMSI (LS
T SHTG GULPTEISHSE U] LIGV
Goumy Flenevaaflev (permGaBHsei
BLBSIGTONTSTE  (HDMEFSTL (N6
QU G/GITEITGOT.

Galigev (piqeyseir Qeuerilm@Ld
oL Gajey pigayessirGlovel
WTeBlev anL a85E5mS 61(LpLILT
weitengy. ererGeu, LomemTeulj&erile
LO(hSGI6US SETEN6U LITHIS@ELD [bL-
Caiemeu &1 Oaiig) Lienpwiig
12-1b 6@ OB IO 16T DuqLILIGmL
wiBBu o mEgie Caidena BLSS
S, eueGlEFIuLbLILG USlsnas
SIMLDWIQGTTEN  1DSFI  DiFens
ouedlwmis a1BCmar.

wrflev  Qewerery Gs.umev
&(megenrer: anfluirauTailsy g
wwsHo b Caiey eupBu 8
Guy wps6v B G Gbdlme
Sorjser. @ 6 Cuj @S
5055 auflong cravaer GlamasL
UfHTE B(HSHDTFae6T.

@ Caeralla@ 4 wHIGLIeT
GI@ILIGID, SeupTar LBISE 4
wHLIGLe  GmnaubsT® Fn®
Ss @ HICLIGT SiflbaL)
U@L  aESp  Bleevulléo  2-ib,
3-ib @b Ouppeaujaer 719, 718
otanr GG QubPlBHLILIG
TbCoaHMS HPHILBSSFDS.
Bipssri L €
a(pement G IO ST D) eten
Ca5w Cajay (pamw Qerdaig
gomisGameten ipiguiaievemev.

umog  [Bmieuetj JrSme:
WwHSSeus sevalullar srsamas

SLBEI, B(Henr S IGL e ST
QUPTEIGHUBIEV BLBS GMMILIGSEET,
woreteujgeriant Guwi Lm@LT. eoLd
&Tllq, Ufler eumiiisamen
LPSSBEEDS. Bbs SbFlouwis
Curss  BLOLTEN(HESTET Bl
Cajeomeu  gag Oaiigeil @,
wn Csjey BLEs Ceuam@Lid.
OS5 pan® (ppe B
Gaemeu BlybeILoTs 7658 G
Gauesor (Hib.

Brb Fpf SLE Famevento
QBB ILITEM] FLOTET: cenip
LOTGUOTCU 61TI60T LTS B0 HETTen6Y
Gl b (peomGaBae Henmis
b Cajey wpampowGu Blybsy
wre  geg  Oeiw  (peeuy
GouanBid. B3I p9ps Cois
v Flips 40 wésHemeaney 2 miL
Ulemjamen Gleuemiealse epevLd
BTLTGHLOGINSF60  SLod & 6iT6r

SIS LoHMID LieToNs Sevad

UML) GeLS@GT  GIGTILIG)

wrjé&&levr sbuyeflevl s &

Fsflssab, HSgGs sval  LGmSL  LWELHSS), B
aualswTamss sHssar  Caimel j5g Oaiw Beflwumeg)
gire b Cajoy Qasmam® eugti L psatigjeou ipuwin@ Copblamerer
S1& oLl L gl emed, Blbg  Couernn(BLD.

8w Cprésmisamenuyid B BHleom Beveurn  Sieujser gl
Coupmelleveney.  Seupenmuld  GTery.

undl B BmisuetisPeir ¢5.930 Ga&me GONFR CUPSEES

© G\F6HTEn 6UT
5.930 Gamgq Guoraiquilsy mELILL
grs  uthl  Bsl Bmicedsis
agyre  USwiulL  eupsEHev
@DobaT L L L g1 Teteiy Sl
UlyGuong@Lomeny ORI LA
Ogatemenr  owj  HHLoeDID
2 Garail (Heeng.
Ourgiossail b B\ wHbg 65930
Gamg (paedBasman Gy Goreiq
Qriisgrs Gmligy e B8 Bo
s gisE aBgre  GumeSavmy
upd Lley GFLBmbsam. Bbs
UPSEI BITLJLGML LI
Blmieuesr @i @BITeT Socvaser],
SleGlyan wmwiomeny. Slerteny Seo
BTl sefley Sl eubs  Hoew
oueitafl, Gorag eupsEed BHHg)
ANPAIILSTES )l SaTeilb ¢h.3
Gamgq euemy eehgd CLbDDSTS
GOV BTU Blenevus SiLt
Curengws  yuteureny  Gomaes

g, Sl G @DLifley
SIGLTamS I S IeuTeny
FGI(LPEDSULIT A BCWTHEHEG

a@yras yarj QzflelsSmBbamy.

8 yamflar euquitemuiev,
oiBurg CuopE e e g
wres Bmps mladv  wGam
UGt @wry  womid  GCumes
MMHSE@G GBI LSS
ugley e’ Lg.  erery,
2 wj BHwEn 2 Ssralesr gL
ueLullev Fillgms@  wrHmrLLL
8y aupsHe, Careneuuiev
2 aiten Ffley FwiiL) BEHaETDSSHev
@OoULSGflons  srésey Qi
Wi L gl

B aups&le Bpibg) samen
alpalsss Camfl LlyGuorg@Lomy
S1és0  CQFLGHHS a6
seiepLg Oeiig GCaremey Fiilgm
Fpiy  FBoaD, MG
aBTE  GOOEFT.HBm6T LSy

alfleten gy Slamfl AyGuwns@wny allfHedliy

e wit BSeipd & G576

Q158

8wz  aFlisg  OFaemen ® Q\F6iTEmeDT e
o wy BHwapsHe  LlgGwors BLBS — (PIQHS  LDGHATM6US -
@Wj eupd@ OBTLIBSBHSTY. Caisaley  savilgwrar  ourd@

Bs aupsws dorfiss FHUS
“Lo@ISTTF
wepdd CUDDT) CRILMS SSHbHS
S, GUGITTBIBEEL 68T [BlpLldba FLile
FMTLITS
LODOUFSHET  eUTRIEIT ST 6760
@oo  griquilmiing  Qeumid
SigriienLullevreg).
aeiCeou, Bbs eupsEHe B\(HHg
auilereiv 9@l LyGioms @Lomeny
s
EHETN)
Garemey Fpiiy pHweatond LIpL
Js5 2 ss1e) 1655 i@
Ga” e gyl aupSE B(HBE
UlyGuons
@wroyyd  olpaiss o 537

aICaus@wmy G,

saudlall Lg.  Seuf

2018 & E6iT

apaiss

gL (haemerT

LOMISSILD,
LGlay

i flereiv VALl

&l eireny.

nBeo HILd RSSO aLDmyeTen
ailfls, mmd il HLEGE
bla i) 6l QUS|

Fsaissmsl Oupmy lpsmevs |
FAmISmSSH6T S FUYLD, BTLD SO
SLAWID 1oThlev BLFB6IT  6T6H
SuEsmsmats  Gubmyeierer. |
Giflmeuiley 2 &L HsEnd@Ln
silps CeupPlé sps Smevau)
B9s; allmis aumpsg Osflails
SleTeny.

Baiedda asav smsHe opuj  Geueull Heiren
Uil gnpPlulBrLsTeug:

Jr

wésaflr BoOGASmaEmW QAUDM...

oL QLDmI (LI Lodaen emeug Caige0len LodeaerTen (LDL I
sl Oupmy, wrblevs sl Asemrs SmGasryd GlLmib
S@Feow QeuatOp B sisien allHsamevd AniGmaseT s Fé
@LD, (BTLD SLOLPT SLFS@GLD 660G LITTL (HSHETUILD CUTLDS &I
smanujid Ogflalsss CararEGmer.

Guogud  gbppT@  wpmid  LGIEGflulld  Bbbas

PSOUINSHLD, LNTSLDINSYLD FH6iTerflFenFWInGgG C1FUIEOLIL L 6uIT

Gomquilenr gar'ienll gyl él Hleneusk@Gon eciueng smeuid (Piq6| GlFinyD

(peiTeaTeT WSS AHEWEFST L.ASDUTID SHHSSI

® E\F 6T EUT

(PSOMUTTENLD, LITSLOTTHYD 6l BLITTS
LG OFiigeuy, el Lol gy Fuiev miemLp
Sorj. Bbs WLF BlowsGoraamiLions
SIT6VLD (LpLq6y Gl LD 6T6BT) (LPGITGOTTEIT LOGSEBILI
Semwdaj L.Asbugnd Osflailsgerenty.
Ogaiemean SSuwepisS Leueiley ey
Crpmy CePuirenjsei b sapPlugraig):
LITRa&6&(& 372 BIL b6, gl L el &L &
s@pn Cajdz 400 G hisemen BewssTs
mausgis Caran® Csjsmev aBiGlsmean
Lyl BmBuiev urems Caumib 240 B g
©@pid, anl Lol &L FsCom® Cajsam 292
B\ iusamenuip QU BlsriGLflur #flaneu

FHHS SIS,

Oumis Sygemgons, aurs@LLBaHE
Ubmsw &hmEas Sl CQgraedameus
s Cureimy erevBeompid 350 B igseflsv
Ooupa) Qumib eTenr  2em_EhiGeT SH[HSSI
sanitionL Qeuaflui Ler. gGlaremTed 15

MSLI

Flvemev.
Bs Csis

GNV° &(&SSTEIT.

upnl

= =

A smdgev PSS

aFetiement  FHAWEPiSS Ueuessfleo CeHm
QFLIBwneaTiSHmeT SHESSIT.

Semevaui  LLASDUND SHTIFMFLITS  PLFmW  BLSHSTE
upssd.  BUlurg gl ogers
uLbiwidpy  Semiodds  Ceuadniqu  sULTWID. g

@haugTed SWrflssiiu’ ® aNHCwressi
UL Lg). Simswid O Bbs BTLH woHE6T
LITE&65 (& L SGSMS SDMIS SHibSIGTETT].

ara@yay Caige plémaullsy e
@D UTSH@ LIF6 BubSIsms Bkt
Brrasflésaievancy. alaium’ BuibSrsSev

GILILIG SLDTEME

SFas Couafludev eu(hib FlaTodma auITdasT
@y g(m G iquilsy Guim. CouatiBid erairm
@@ Flw wrippsms OCeiws CeuemrHid
aagprer Oflails@msGamny. Jubsls

Gomqé@. @IS (pSeveugTs 12 e (),
BT 1qest Slygiogma 10 yem1(® etenr Gomiqe@

Blenevuient Qu Fuiras B)mé@Lom, Seveneoi
GIGILINS HTEVLD (PIgey QlFiid. gnl L el
SIJF DMLOLILIG) FTSMTenT aflaguid Sevenev.
SbS HDILIOULD STHEIBTe>dE B(HSEEGI.
Cuomgs@ bs @iLaid QS kigHna).

Beueuryy Sjeuj gnpley.

BTBIGET  Gn  gaplw

oo smjds Ceunmd srkiGBy
srjibs Ggrevall BGrbely

Sy ereLiengLt LmjriGLimiD.
SH&B6UGC)

OaGwireny abS I nleCLimgy, s Fullss
apss samevau rallGseran BeniGameud,
wrflevs  gmevauj  CewaliOumBSmS
W GCwny o Laflmpseng.

slps sradrd QUITHSGW FalL1b

BanFenCwi, 18ps sriGlyen Clumg)s
& el eaumd 11-b Ca® smame
10 weflé@ Oearamen CaeamibGLi L ulley
2 _giten &MogTegf SHFhIGHlev penl Glum B(mLi
LIgTa LoTBlevd Seneveuj GlFeveuiOLImbgma
olaisglereny. s Guller Coedl L1 Lmjeney
wrery  oCemiugory  (paeiaevudlev,
wrplevs  smeveuj  QFevauliOILBBSmS
samevanioulley peLGlLp 2 siegy.

B STeVhGaT SRS LIT®s
auajeFmw  sHs  aBss  Ceuetnqui
BLAIGEG®SSH6 GDSS DbS anl LSSV
5w Ylorgmen BLSS B(BLILISTES 1.

Ooueflum&lusiteng.

o mitiflanjasenas Caib0sBEs L BH6Ten SieneTeu(hdhE@LD
Shig6r Ll Fpés aumpsgiser aer OgflalsgiemenTy.

SIOPBT®H Fsoflo HmieisTid
A (800516 o965 Hpae)
a3, snopngi aneoe, GELLTEED, Qasiaen-600005.
QgnenaBLsl: 044-29862018, 28511972
- @Uuigiystefl wHgid eeid

S, -
[TAMIN]
TAk

1 {uemflsir Quuwi Lnflen  Bpesisdderui  SejsLni wralLsde oeien  Lme

Aesflsdm oL &aL16LYID| ) SENGLLLL SMHLLG
"dyrenen.  sifleysen” L6 Masfedmhal "Ssseivem wHHID
2 sonLgBu weonulsy sfipuenen | Slgnausy wei” eflpUsmen
508/@eié6n0-2/2024, 510/681.9-2/2024, meir.05.06.2024
meit.05.06.2024
2024_TNMIN_452456_1
06.07.2024 9pused 4.00 wewfdl
aueny

QUUBSILETN elea / Hre
LLbgLsisfl 1D g 2024_TNMIN_452448 1
06.07.2024 Spusey 4.00 wewfl cusvy

Sgoupsiupil smpdo popsy
Oaiwirs @ubsLesh Ligad siilés
Beustmgs &6oLE Hien wipLd GHID

8 giuspityich pmidi Oonp oL
QUUbsLeN Sndalufd Hrsn wpd Engd
eflemeoriieiel o'y b e

=

08.07.2024 9hused 4.00 wenfl  08.07.2024 19pused 4.30 wenl

eieni OsfsflésrLEn eeni O sflésrL@n
51000/~ (emumis oyufld 1 (Bib)|e5.2000/- (epLimiy @pevormilyid (o)
S0 55586500 do0 srsssasiw

QUUBBILSTEN Ligatd efleney &

QULBBLIL6TeA
@mmﬂq—l Q61 Lig

ayaems | en.1,18,000- (munl @ Sols5E
uglQen Ly L Gb)

(eiemaiLG OsTms

@iy Gueid  eflenisense  Taminadu e-tendering portal: hitps:/tntenders.gov.in
unsmeuudl ey
015.0.081.8/1792 QU5 662024

dering portal:

Qurg) Guerert (H&)

ugeud G
M/S Slifesr Cousdadled Q&eOLITe NemrCail. eSIHIGIL L -8 & meur
afl@liub QzfalssmiEsEnear senpliy

Hafled s @Ewrer Uflallsed QeuOU@SDS.
(Foursdblemev whmid SeursHleme@ ot @hSwr (Hmesssisafls
smeliy Qgwsipemm) sl pemmas, 2016-67 RUEIGUmD 36A(1)-6T&l))

QanLityenLw eflurEisar

M/s dlifar Gousdallad QsoLited emyGaul. sAGLL
CIN: U45201TN2004PTC052266
PAN: AACCGO0749F

Blmieuer sLaTgTiT QUi
2158IL6T PAN/CIN/LLP 6reu.

2. |udley Siieesid (peeufl 616037.08, 3ougl Seid, afrad Seve], @\rewmeug)

DSSW Sips Lewll Gumlp CsTasHEnHsH&

‘e (pHevelsi SlILEHl @evais 2enmailL uudlis

S6iim W60 6flewrenurLiLNgs6e0mLD

©® E\F6ITEmEIT
‘Brreit (pgeveuer Cur s Cajey
seir Lflafler eypevid LSS Lol
wiremj GgfeurenevonLid, guievGe,
ot Liel G 6y a(@1pd @ 6 LTS
Boveug 2 empail LuiHS oefls
SLILIL 2 _6IT6NG). YF6UD 2 66T
LoreTeuj &6t e (pHev alvor
e dssemp. Bg@Msa s
1p% & Ooueiuil L Qi G @ml L :
‘BTG (PHeveuesT B L SHev
Gum 9 Caieoysendsre seafl
Ufleweu Benenehi B Siemm
SIFF) 2 SWBS e Tedle
aL1bg wijé 7-1b CaG Qam_m)
®aUSSHT]. 1SH Siyg: Covemed
eurii'iygarer Gumligs Csieay
semen SL0pa Bener(ehisa elarl
B8 @G UmSUTV LIev
Luih& G L iisenen Bibs Lilfley

CM
K

OeweoLdSS auHEHDSI.

Bbilemevuiev, ‘@ Liewd
wiremy GgjeurenevonLid, guievGeu,
kG Lien gy Bt Cajaysaflsn
sps  Blamenehiser BB
OCoupal Qup Ceuasm®id 16T
Crra@e, CsibOls®aaLii L
1,000 LOTGmI6UFS(6hEE 2-6001(H),
2 mpai. oGt 6 wrs
Luin®  eupEsLILED e
2024-25-1D 4,001 (RSSHT60T HLOWPS
ul Ggl Iqev Sylellsaiil L g).

SipaiLg, SOPHIG Smen
GLotbLimt” (5 Sps&Se1Sip Bk
QU(BLD ‘Breit (Lpgeveuest GUITL 198
Caioyser Liflailer epevd s L
amfleveor o empail  LuiH&
OsmLmisliuL o sieng.

8% LweEH@up aflpibLb
Lomemeuja6T cukiGlLl Liewl Cajey

Sevevg GBI Liewslwirens gy
ourenemnwid  wmmid  FulevGeu
Cajey, Baupplev gCaaid e
mi&@& L GG LWIHS QL (Lpig
wjtd. B 1,000 LILIGTTOT} &6
Caiin08®Hss grae 14-ib G55
B Goumy pievpeys Cajoyse
BLSSLILIBBImET.

OLJAULD O_GITEN LOTGIOTGU &H61T,
BmannugmsSev (https;//www.
naanmudhalvan.tn.gov.in) 2_eiter
lafléemae LIGESSI I LTS,
a6 8 (Baimy) (LpBev elewnemL’s
Llsaeump. aflesoreoon i N6 seL &
et ggratt 23-1b CaB). Cajaysaimet
BIMPaFEFL (B granev 9-6v Gloerl
W L@, Caiey grenew 14-1b
Ca@Emenev 10(Lpsev 11 Loeil ey
peLQumid. Bewaurm Hev
FnUILIL (HETENE).

SUOIPEHET® SigBiT algsme eumflund

Gudu st @lubs Ustefl gl (g.670.9) — (@rerr@® 2-smp) — @lemd sumfliurs

Lsireurem) UGS penpuils — @ yetorLmd oyemipiiy

Q&m, gypeumiTéuL, QesiensT-600108

3. | @ememnugergdler URL https://greenvalleys.in/

Soursd QaTLmiGn Cadule (IS), Blmieuersder
Bloowrear Qersgissst Qaaimern, &$msd,
GamubLggT gydéu @ misefls 2 atorer.

Byeusrgdlar S risem: GVSPL réagr, GVSPL

4. | Qugsburemsr Baowrsr Qerégidset
sigatar G gdlar o

Argrer gwurfliyser/Caemauseflar

UGS IL6Taf) G L eTavor.

stevor. 08 /Gasir. QevererGasid /ou g2 / 6 19/ 2024 / meir.07.06.2024

- | Dot L et TTERE&®, Sifer &Grevl, GVSPL wamrGus, dlifar

uniré, GVSPL élfert eeyeutig.

i3] Crlpey FH — o6 glausir S Lb Qmid Hlwuremingsd elhLememwumer 2019-20 Hdlwurswnger semLdlure gemildme
RUUESSSTTT HES s Gl RUUESSSTTTST (Fas) & El“ﬁ;‘ﬁi;ﬂ“ﬁ;{’a‘j/ sheloodfist %ﬁﬁﬂoﬁoﬁfg’]ﬂm asmaieig egu
?;éﬁinuusl—)l.l?ﬁﬂ el GuESTT, 5,660, Wi, SLPETE v UWﬂﬂUJI'LET_TﬁEﬁﬂ'T/GWWEUUJWIL&ﬁT} (glffnﬂ mw}mﬁ]ﬁ LWETUESSIUL L eneu 2 LLL)
QU Lsiraf] Lo 13.06.2024 (& 27.06.2024, 15.00 sl sy 8. %@%ﬁﬁé&%@ﬁ%&gm ﬁf&‘%ﬂ“&?ﬁiﬁ ?g'm_” e
u,é)]sﬁlgja;a;m nﬁ]mq@&g’r, sLagmMitsafls Lipwsse Wflsvreurghesd: eoi.gvspl@gmail.com
ﬁﬁfﬁ;&ﬂ?@gm Online wenmufls @ememmugemd "https://tntenders.gov.in” epeiors ;;;25(;;:?&@ &) Sevreuqth Llevremr ehersh Gm_in] eeuld Seaisbasemer

9. | Sirey eNewTemTCILGT & (6ThSesET GoLomd: ferarehee: eoi.gvspl@gmail.com.

eULBSILeTef) (psdr

19.06.2024 gsirmi (pHusd 11.00 wenlléE smevenols Qurplwmert

Bmieusd  opireugdler Qeusflur®  ugeugioTs
Sieoeg) S LLb/sSeT il s,

5@5 URL -6 dlLsélng)

yiie)&en L1 SRS, 5.(5.0.L.6T, LIGIEMIT. 10| G Qeufln Cer e
R stLeTet] 27.06.2024 1 15.00 Westl @ e et — e o | QupisHETET HmLE Cadl 15.06.2024
@Lllrlr.j,gylrluﬂ.r o . g.lmgu o0 6.3@6“ SOTeuTem ULIBBL0 Ll.piim;]] L}@]LL QuBIGTO Siromer elamremTiiugmyiaefler
sLfNGs60 UL @O’ (H @ememnugetid "https://tntenders.gov.in® eypewore .| gparails L gusd Gaisflll_iuGin Gsg | 17-06-2024
e .. . 5 5 P g D snerals U pwsdls o GeLmarsmen
GBS Sniy 28.06.202@ eI 15.39 Lnsnuﬂa,@ 8 & ou. surrrﬂL!.an, gemevenioll Quimplwieri 12 et ) Gog) 92.06.2024
SHpiunsis, g By GHLbHD @mmujlm 13.| eugsrisTe Fromer elswismmiugmyisefler
uenfluflsir 2 5C5& .. | @oglo L pwed Geuefll L@ Gadl | 24:06.2024
® ¥ (psoTemaILIL| Sais @BILTemeTT GeefluiiL iur L
Cs. SLSHeir QUi iy (&.0.85.0uf Qgrome 14| B S e i e 25.06.2024
- 18 % 2 luL) L. STLOTET LEUSTTTSEhSE STois .06.
sT6uIT (ex. Camy) (em5. @vL_&1d) AL sparer Carfoma

Siromrer I Lmismer gwilnIiugnamsor 25.07.2024

08

al@papsi wrallsHa o 6ear YHLUSCHT L,
amwrlly, eleamsTUGS) Homsaifl wimbn BRGE
QRETIILRISEh&HGL UL 637 2my&& @l uilHLLsEnhdssmeT
HLOEGLET S L5HD auLHYsE ume i
smyswions glyurenfl auiiled CleusTemiGlL,&Elsr Gumg)
U’ L Caghissmar BihbsTLons STamnd @i Liswflasr

11.53

8.65

| seoL & pmeT
16.| EOI suiiiiflés Gawsd tevrerehasd 1D

e : 08.06.2024
BL1b : QFeenenr

eoi.gvspl@gmail.com

Sd/-

2T LT

Bluflésiul. @us kit
raei 19 " eSAIGIL L

QUL LiTSoLmed g 05

e STomer aIedgBIT
Slifeir Gousdedlerd QFOLiTeDd HenrGaul aIBQLL -&a&ms
ugley ereur. : IBBI/IPE-0022/IPA-1/2022-23/50016

Q&.0.051.8)/ 1801 /guiubsliyetefl/2024

Sewevenioll Qurgwimerii(g. L),

&.&.0u.eumflid, Loglenr.

AFA: AA1/50016/02/171224/20006 valid upto 17.12.2024
udle) waaufl: 1204/1221, Guéait Gebuir V,
eobeuTTeuTsh LIgme) &memev, mmiflGoeer Lmuflesr, (pibsmu - 400021.

CH-X



CHENNALI - 08-6-2024

lkal
I*\“

MIRROR

7

POV WiaY.SJ APL Apollo unveils new TVC with

Akshay Kumar for Roof Tuff

I was the first one
to congratulate Modi
in India on his firm
hope that the BJP will
make it to 370. But
the UP result was a
disaster. I thought that
BJP would get around
a minimum of 60 to
65 seats in UP. This
misfire may be due to
the choice of candidates
and the negative word-
of-mouth publicity that
went around strongly
in rural and semi-urban
areas.

I have not yet studied
the detailed data, but
this is the feedback I
got from Lucknow and
Ayodhya. No doubt
Modjiji put in very hard
work to make sure
that the BJP, on its
own, made it to the
winning post. Modiji
has slipped by focusing
more on hitting out
at the opposition than
convincing the public
that the BJP is interested
in the welfare of all
Indians.

Now, Modiji has
understood the need to
be flexible and, at the
same time, firm so as
not to become another
Congress in the next
five years. He appears to
improve upon his core
competency and rely
more on the principles of
consultative, participatory
management to run the
government. It is a
good sign, as he will

erase the impression
of an autocratic or
authoritative leader,
which has gone deep
into the minds of many.

Modiji has too many
challenges this term.
Importantly, he should
never allow corruption
and criminals to thrive
under his leadership.
(He also committed that
those who are not elected
by the people will not
be given any ministerial
responsibility.)

It is a good sign
that he has given an
indication that the
parliamentary debate,
which has been almost
zero in the past, will
now change. He hoped
that the opposition MPs
would also contribute
to nation-building when

Modi’s upbeat, consultative,
and democratic style of
governance approach

they came to parliament.
The opposition should
also understand that
they have a greater
responsibility and should
act to raise voices and
record their views
without resorting to
senseless walkouts and
violent dramas inside
parliament. India has a
huge number of young
voters, and more will be
added to the list in the
next general election.
They will make their
assessment and decide.

Modiji also said
that he would strive
to ensure unanimity
in all decisions of
his next government
and asserted that the
NDA 1is an organic
alliance committed to
the principle of “nation
first” It is also crucial
to keep the allies intact,
as in a democracy,
anything can happen due
to temptation, reward,
and power.

Modi also said that
his government in the
next 10 years will focus
on good governance,
development, quality
of life, and minimum
interference in the lives
of common citizens. He
said mutual trust was at
the core of this alliance,
and they were committed
to the principle of “sarv
pantha sambhava” (all
sects are equal). “For
me, the NDA stands for
New India, Developed

India, and Aspirational
India,” he said.

“We are glad to note
that, for the first time,
one of our representatives
has emerged victorious
in Kerala. We have
been having a
brilliant performance
in Arunachal Pradesh.
In Sikkim also, we
have almost registered
a ‘clean sweep’. In
Andhra Pradesh, it was
a historic victory. The
way NDA’s vote share
has increased in Tamil
Nadu clearly shows
what is in the offing)’
Modi said.

Modi has given a
very important message
to the people of India:
the new government
will ensure all sects
are equal in India. In
his third term, Modiji’s
main responsibility now
is to erase the fact that
India is for Hindus and
create the fact that India
is for all. Conveying
this to the public may
be a tough call. But it
has to be perused and
proved so that the BJP
does well in assembly
elections and in the
2029 general election to
come to power for the
fourth time.

Once again,
congratulations, Modiji,
with the hope that you
will continue “Mann
Ki Bhat” with more
positive and beneficial
messages to the masses.

ACC signs MoU with Atal Incubation
Centre of Anna University

Chennai, June 8:
Andhra Chamber of
Commerce (ACC), in
an initiative to mentor
the startups incubated
/ co-incubated through
its member network,
signed a Memorandum
of Understanding (MoU)
with Atal Incubation
Centre — Anna University
Incubation Foundation
(AIC Anna Incubator).

The MoU was signed
by Dr V L Indira
Dutt, President, Andhra
Chamber of Commerce
and Dr. P Uma Maheswari,
Director & CEO, Atal
Incubation Centre — Anna
University Incubation
Foundation. This strategic
alliance will help both
the partners to leverage
their strengths and reach
out to a wider audience
/ startups incubated / co-
incubated with AIC Anna
Incubator.

Based on the MoU,
AIC Anna Incubator shall
co-incubate startups with
ACC, promote ACC in
their events and outreach
programs. Also, refer
startups and co-working
spaces for the interested
startups to ACC. The
focus will be in the social
sectors initially and evolve

to other sectors based on
the startup interests. ACC
shall conduct collaborative
events with AIC Anna
Incubator through its
member network /
potential network.

Commenting on the
MoU signing, Dr V L
Indira Dutt, President,
Andhra Chamber of
Commerce said, “We are
proud to be associated
with AIC Anna Incubator.
The Chamber has initiated
an incubation centre and
been the first nurturing
home to at least 6
new enterprises to date,
including new offering in
the sea-food industry, an
integrated organic waste
management business
model with 2 patents and
2 more in the offing and
cancer research startup
which is in the advance
stages of testing at IIT-M
Incubation Centre”.

She added, “Our
association with AIC
Anna Incubator aims to
support startups incubated
/ co-incubated with
AIC Anna Incubator.
This MOU with Anna
Incubation will strengthen
the entrepreneurship drive
of the Chamber in line
with the PM’s vision

for Entrepreneurship
development including
infrastructure, mentorship
and startup business
needs, drive employment
initiatives and raise the
bar to match global
developments”.

Dr P Uma Maheswari,
CEO of AIC Anna
Incubator, AIC Anna
Incubator is a Deep-
Tech incubator supported
by Atal Innovation
Mission, NITI AAYOG,
Government of India and
Anna University, Tamil
Nadu. In the past 3
years Anna Incubator has
supported 100+ startups
with varied services
like Technical support,
Mentorship, Investment
Facilitation etc. “Andhra
Chamber of Commerce
encompasses successful
entrepreneurs and many
of them could be potential
business mentors and
Go-To-Market strategists.
Connecting with the huge
member network of ACC,
shall provide a great
learning for the Startups.
On the other hand, Anna
Incubator shall provide
Technical mentorship and
support to the startups of
ACC. T believe that this
association will accelerate

Detroit Engineered Products
industry conclaves

Chennai, June 8:
Detroit Engineered
Products (DEP), creators of
the MeshWorks integrated
CAE platform, is pleased
to announce the successful
conclusion of the 2W/3W
Industry Conclave. This
event, themed “Elevating
Efficiency & Performance
in 2W/3W Design and

Development wusing
Al/ML-enabled CAE
Technologies,” was

recently held across three
major Indian cities — Pune,

Bangalore and Chennai.
The conclave aimed to
promote the development
of faster, smarter, and
greener vehicles through
optimized design and
manufacturing processes,
reducing the need for
prototypes. With advanced
technologies, the event
highlighted how costs
are lowered, and time to
market is shortened.

The conclave was
attended by industry
experts, professionals,

and thought leaders from
renowned companies
such as Tech Mahindra,
OLA Electric, Hyundai
MOBIS, Bajaj Auto,
KPIT, HCL Technologies,
and Greaves Electric
Mobility Pvt. Ltd. These
participants gathered to
explore and discuss the
latest trends, innovations,
and opportunities in the
field.

Vidya Shankar,
Vice President of DEP,
said, “By utilizing

and provide Launchpad
for many startups in the
near future”.

Dr Balu Ranganathan,
Co-founder CanBrs
Private Limited, who
incubated at Andhra
Chamber in the initial
stages said “ Andhra
Chamber of Commerce
has given me and my
team, amazing insights
into the intricacies of
Indian startup ecosystem
when I came down to
India from Malaysia.
Their Incubation Centre
paves way for budding
entrepreneurs by hand
holding the entrepreneurs
by catering their
space, knowledge and
mentorship needs. By the
vast knowledge accrued
through Andhra Chamber
of Commerce, we have co-
founded a biotech based
healthcare medtech startup
at IIT Madras Research
Park. Our startup called
as CanBrs Therapeutics
works on breast cancer
therapeutics using additive
manufacturing, basically
3D printing and data
analytics. Our team is
very obliged to the entire
team of Andhra Chamber
of Commerce for their
continuous support.

conducts

advanced morphing and
ConceptWorks, we can
create two-wheeler and
three-wheeler vehicles
without the need for
CAD, thus achieving
optimal designs faster
without involving
designers at every stage.
By leveraging cutting-
edge technologies and
fostering collaboration,
we can create a more
efficient, sustainable, and
user-friendly transportation
landscape”.

Chennai, June 8:

APL Apollo Steel Tubes
Ltd., a leading branded
steel tube manufacturer
in India, has launched
an exhilarating new
television commercial
featuring Bollywood
superstar Akshay
Kumar, showcasing
their innovative product,
Roof Tuff —Color coated
coils. The 60-second ad,
produced in collaboration
with Crayons, portrays
Akshay Kumar in the role
of ‘THE TUFF HERO’,
engaging in thrilling
Parkour stunts while
showcasing the superior
durability and strength of
APL Apollo’s Roof Tuff.

The TVC is set in
the fictional town of
‘Satranga’, where Akshay
Kumar narrates an action-
packed story to his
daughter about how he met
her mother. Flashing back
to 12 years prior, viewers
witness Akshay Kumar

in pursuit of a thief who
steals his (future) wife’s
necklace. The adrenaline-
fueled chase unfolds over
rooftops, with Akshay
Kumar showcasing his
agility and toughness
while traversing obstacles
and demonstrating the

durability of APL Apollo
Roof Tuff.

Sanjay Gupta, Chairman
& Managing Director, APL
Apollo Tubes Limited
shared his enthusiasm,
“At APL Apollo, we are
committed to innovation
and delivering products
of the highest quality. Our
collaboration with Akshay
Kumar for the Roof Tuff
TVC exemplifies our
dedication to excellence
and toughness, ensuring
that our customers receive
only the best. We are
happy to launch this
promo as we aim to
promote this product in
as many industries as
possible”

PNB MetLife announces New CEQO

New Delhi, June 8:
PNB MetLife India In-
surance Co. Ltd., a lead-
ing life insurer, announces
today the appointment
of Sameer Bansal as
Managing Director and
Chief Executive Officer,
effective July 1, 2024,
subject to the necessary
regulatory approvals.

Sameer has over 25
years of experience
in financial services,
including extensive and
successful experience
in leading Distribution
through Bancassurance,
Agency, Digital,
Employee Benefits and
Direct marketing business
models. He joined

PNB MetLife in 2007
and is currently Chief
Distribution Officer and a
member of the leadership
team.

Sameer succeeds Ashish
Srivastava, who has been
appointed Managing
Director for MetLife Inc’s
Global Shared Services
team in India.

Record performance by ALLEN Career
Institute students in NEET

Chennai, June 8:
ALLEN Career Institute
Chennai again proved
its mettle with record
breaking performance
and its student’s success
was the testimony to the
pragmatic result oriented
mentoring.

ALLEN Career Institute
Chennai celebrated success
of their students in NEET
(UG) 2024 at their
Tambaram campus on 6th
June 2024 wherein 269
students were felicitated
who have scored more
than 580 marks out of
720

Shailaja S Scored 720
out of 720 and secured
All India Rank 1 & is
also the Tamil Nadu Girls
Topper. She has been
studying at ALLEN for
2 years and set a record
of being 1st ALLEN Girl
Student from South India
to achieve AIR 1

Her father Dr K
Subramanian is an
urologist and her mother
Smt M Sangeetha is also
Doctor, she is currently
Deputy Director National
Health Programme.

700 & Above 9 stu-
dents, 675 -699 — 25, 650

- 674 — 43, 625 - 649
— 63, 600 — 624 — 60,
580 — 599 - 69

Top 9 Students are
Shailaja S 720 Marks,
Pranati Jayakumar 710
Marks, Shrijith Sivakumar
706 Marks, Badri P 705
Marks, Adil A 705Marks,
Vishwajeet R P 705
Marks, Shankar Krishna
Sharma 702, Shrivanth
Ram S R 700 marks, Je-
evanandam A 700 marks.

Mahesh Yadav Head
ALLEN South Canters
was present and presided
over the august gathering
of top performers. He

said “ALLEN’s results
are proof of authenticity
ALLEN Chennai in its
6th year has created a
record of bagging coveted
ALL India Rank 1. I
congratulate Shailaja for
her remarkable feat and
congratulate her parents
for wonderful Upbringing.
I congratulate all 269
students who have kept
the flag of Tamil Nadu
flying high. My Team
of Faculty members at
Chennai is ably led by
Santosh sir. I salute
you all for this startling
performance *

SUN Mobility signs landmark deal with IndianOil

Chennai, June 8:
SUN Mobility, the
leading provider of
energy infrastructure
and services for
electric vehicles (EVs),
announced a strategic
collaboration and a joint
venture with IndianOil,
a diversified, integrated
energy major to establish
and deploy one of the
largest battery swapping
infrastructure networks
by 2030.

The joint venture
expects to scale up
to over 10,000 battery
swapping stations across
40+ cities in next 3
years and will enable

seamless adoption of
electric mobility across
2W, 3W and small 4W
vehicles, by providing a
convenient “Battery as a
Service” (BaaS) mobility
solution.

SUN Mobility
currently supports more
than 25,000 electric
vehicles in India across
20 cities, using over 630
stations and 50,000+
smart batteries that clock
over a million swaps per
month while catering to
various 2 & 3 wheeler
customers.

Chetan Maini, Co-
Founder & Chairman,
SUN Mobility, said,

INVITATION FOR EXPRESSION OF INTEREST (EOI)
FOR SALE/TAKE OVER OF VARIOUS ASSETS OF COMPANY
OF ASHOK MAGNETICS LIMITED-UNDER LIQUIDATION

basis.

us a mail at irpnagal@gmail.com.
Item No. 1

Reserve Price: Rs.58.95 lacs

thousand only)

EMD :
ninety thousand only)

Item No. 2

Chennai.

same.
Item No. 3

due legal process.

same.

15.06.2024 on 15.00 hrs.

Chennai
08.06.2024

In furtherance of liquidation proceedings of Ashok Magnetics Limited (commenced
vide NCLT order in MA/163/IB/2018dated 09.11.2018, interalia, appointing
the undersigned as a Liquidator). The Liquidator, in terms of section 35(1)(f)
of Insolvency and Bankruptcy Code, 2016 read with Regulation 33 of the IBBI
(Liquidation Process) Regulations, 2017, invites expressions of interest for sale
of various assets (both movable and immovable properties) of the company and
also for takeover of the company as a whole or part in terms of the provisions of
the Code/Regulations on “as is where is and whatever there is and no compliant”

Interested Applicants may also submit their EOI for the take over of the Company/
assets as mentioned herein as a whole as a going concern “On as is where is
basis and no compliant basis” and submit EOI for Sale of some of the assets of
Company along with prescribed EMD/Fee in terms of the Invitation. For detailed
terms and conditions of the EOI, visit https://www.bankeauctionwizard.com or drop

1. Wind mill farm land situated at Tenkasi
(Rupees Fifty eight lacs and ninety five

10% of Reserve Price is Rs.5.90 lacs (Rupees Five lacs and

1. Balance of Proceeds to be received after the satisfaction of charge pertaining to
M/s Religare Finvest Limited in respect of the property situated at Gopalapuram,

Reserve Price: To be proposed by the Application and to pay 10% EMD for the

1. Proceeds available from the petition filed by the liquidator in respect of the
Transactions covered by Section 43/45/60/66 of the Code after completing the

Reserve Price: To be proposed by the Application and to pay 10% EMD for the

EOI may be mailed to irpnagal@gmail.com, or a physical copy may be sent to:
Mr. Venkataramanarao Nagarajan, Liquidator of Ashok Magnetics Limited— under
Liquidation Address: No. 29 Kavarai Street, West Mambalam, Chennai 600
033, Mobile No: 99401 11058 Last date of receipt of EOI, along with necessary
Refundable Fee is 15.06.2024 on 12.00 hrs and the Date and time of E-auction is

Disclaimer: The advertisement shall in no manner be deemed to be a prospectus,
or an offer document or a letter of offer for sale of assets of the company. The
advertisement purports to ascertain interest of applicants and does not create
any kind of binding obligation on the part of the Liquidator. Further, the Liquidator
may, from time to time, update, amend or supplement the information in the
invitation. Any such update / amendment / supplement / corrigendum shall not be
re-published and shall be communicated via the online portal and no public notice
thereof shall be issued. EMD of non bidders during the auction shall be forfeited.

Liquidator of Ashok Magnetics Limited

Venkataramanarao Nagarajan

“Seven years ago, SUN
Mobility was founded
on the premise of
making electric vehicles
affordable, reducing
range anxiety and time
for charging electric
vehicles. Since then,
we have created the
world’s leading open
architecture platform
for battery swapping
that seamlessly supports
various electric vehicle
form factors across
multiple OEMs and are
deploying globally in
partnership with the
world’s leading energy
companies. Today, on
World Environment Day,
it gives me great pride to
announce that together,
we aim to transform

mobility in India and
create a benchmark for
the world to follow”

This strategic
joint venture brings
together the might of
IndianOil'’s network of
over 37,000 fuel stations
across the country,
with SUN Mobility’s
unparalleled battery
swapping technology
making it as accessible
as conventional fuel
stations. It will thus
streamline the customer’s
EV experience by
conveniently offering
Battery as a Service
(BaaS) nation-wide and
alleviate worries of
battery cost, maintenance,
replacement, and
charging time.

INVIT,
M/S G%

G
ON OF INTEREST FOR

ERATING IN CIVIL CONSTRUCTION SECTOR

(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT

PARTICULARS

1. | Name of the corporate debtor
along with PAN/ CIN/ LLP No.

M/s Green Valley’s Shelters Private Limited
CIN: U45201TN2004PTC052266
PAN: AACCGO749F

2. | Address of the registered office

No. 06, 3rd Floor, Venus Colony, Second Street,
Alwarpet, Chennai - 600 018

- | URL of website

https://greenvalleys.in/

3,
4. | Details of place where majority
of fixed assets are located

As on Insolvency Commencement Date (ICD),
the fixed assets of the company are located at
Chennai, Trichy, Coimbatore

5. | Installed capacity of main
products/ services

Projects of the Company: GVSPL Raksha,
GVSPL Raajguru, Green Crest, GVSPL
Mahameru, Green Park, GVSPL Green County.

6. | Quantity and value of main
products/ services sold in last
financial year

As per last available Audited Financial
Statement of FY 2019-20 there was revenue of
Rs. 24,10,06,047.82/-

7. | Number of employees/ workmen

15 employees
(including those deployed at project sites)

8. | Further details including last available
financial statements (with schedules)
of two years, lists of creditors,
relevant dates for subsequent events
of the process are available at:

Information can be sought through
communication to the following email:
E-mail: eoi.gvspl@gmail.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at:

Information can be sought through
communication to the following email:
E-mail: eoi.gvspl@gmail.com

The Expression of Interest may be submitted
for Company as a whole or project/s.

10.| Last date for receipt of expression
of interest

15th June 2024

11.| Date of issue of provisional list of
prospective resolution applicants

17th June 2024

12.] Last date for submission of
objections to provisional list

22nd June 2024

13.| Date of issue of final list of
prospective resolution applicants

24th June 2024

14.| Date of issue of information
memorandum, evaluation matrix
and request for resolution plans

to prospective resolution applicants

25th June 2024

15.| Last date of submission of resolution
plans

25th July 2024

16.| Process email id to submit EOI

eoi.gvspl@gmail.com

Date: 08.06.2024
Place: Chennai

Registration

M/s Waterfall Insolvency Professionals Private Limited

AFA: AA1/50016/02/171224/20006 valid upto 17.12.2024
Registered Address: 1204/1221, Maker Chamber V, Jamnalal Bajaj Road,

Sd/-
Anuja Bhate
Designated Director

Resolution Professional

For Green Valley's Shelters Private Limited
Number: IBBI/IPE-0022/IPA-1/2022-23/50016

Nariman Point, Mumbai - 400021.
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POV WiaY.SJ APL Apollo unveils new TVC with

Akshay Kumar for Roof Tuff

I was the first one
to congratulate Modi
in India on his firm
hope that the BJP will
make it to 370. But
the UP result was a
disaster. I thought that
BJP would get around
a minimum of 60 to
65 seats in UP. This
misfire may be due to
the choice of candidates
and the negative word-
of-mouth publicity that
went around strongly
in rural and semi-urban
areas.

I have not yet studied
the detailed data, but
this is the feedback I
got from Lucknow and
Ayodhya. No doubt
Modjiji put in very hard
work to make sure
that the BJP, on its
own, made it to the
winning post. Modiji
has slipped by focusing
more on hitting out
at the opposition than
convincing the public
that the BJP is interested
in the welfare of all
Indians.

Now, Modiji has
understood the need to
be flexible and, at the
same time, firm so as
not to become another
Congress in the next
five years. He appears to
improve upon his core
competency and rely
more on the principles of
consultative, participatory
management to run the
government. It is a
good sign, as he will

erase the impression
of an autocratic or
authoritative leader,
which has gone deep
into the minds of many.

Modiji has too many
challenges this term.
Importantly, he should
never allow corruption
and criminals to thrive
under his leadership.
(He also committed that
those who are not elected
by the people will not
be given any ministerial
responsibility.)

It is a good sign
that he has given an
indication that the
parliamentary debate,
which has been almost
zero in the past, will
now change. He hoped
that the opposition MPs
would also contribute
to nation-building when

Modi’s upbeat, consultative,
and democratic style of
governance approach

they came to parliament.
The opposition should
also understand that
they have a greater
responsibility and should
act to raise voices and
record their views
without resorting to
senseless walkouts and
violent dramas inside
parliament. India has a
huge number of young
voters, and more will be
added to the list in the
next general election.
They will make their
assessment and decide.

Modiji also said
that he would strive
to ensure unanimity
in all decisions of
his next government
and asserted that the
NDA 1is an organic
alliance committed to
the principle of “nation
first” It is also crucial
to keep the allies intact,
as in a democracy,
anything can happen due
to temptation, reward,
and power.

Modi also said that
his government in the
next 10 years will focus
on good governance,
development, quality
of life, and minimum
interference in the lives
of common citizens. He
said mutual trust was at
the core of this alliance,
and they were committed
to the principle of “sarv
pantha sambhava” (all
sects are equal). “For
me, the NDA stands for
New India, Developed

India, and Aspirational
India,” he said.

“We are glad to note
that, for the first time,
one of our representatives
has emerged victorious
in Kerala. We have
been having a
brilliant performance
in Arunachal Pradesh.
In Sikkim also, we
have almost registered
a ‘clean sweep’. In
Andhra Pradesh, it was
a historic victory. The
way NDA’s vote share
has increased in Tamil
Nadu clearly shows
what is in the offing)’
Modi said.

Modi has given a
very important message
to the people of India:
the new government
will ensure all sects
are equal in India. In
his third term, Modiji’s
main responsibility now
is to erase the fact that
India is for Hindus and
create the fact that India
is for all. Conveying
this to the public may
be a tough call. But it
has to be perused and
proved so that the BJP
does well in assembly
elections and in the
2029 general election to
come to power for the
fourth time.

Once again,
congratulations, Modiji,
with the hope that you
will continue “Mann
Ki Bhat” with more
positive and beneficial
messages to the masses.

ACC signs MoU with Atal Incubation
Centre of Anna University

Chennai, June 8:
Andhra Chamber of
Commerce (ACC), in
an initiative to mentor
the startups incubated
/ co-incubated through
its member network,
signed a Memorandum
of Understanding (MoU)
with Atal Incubation
Centre — Anna University
Incubation Foundation
(AIC Anna Incubator).

The MoU was signed
by Dr V L Indira
Dutt, President, Andhra
Chamber of Commerce
and Dr. P Uma Maheswari,
Director & CEO, Atal
Incubation Centre — Anna
University Incubation
Foundation. This strategic
alliance will help both
the partners to leverage
their strengths and reach
out to a wider audience
/ startups incubated / co-
incubated with AIC Anna
Incubator.

Based on the MoU,
AIC Anna Incubator shall
co-incubate startups with
ACC, promote ACC in
their events and outreach
programs. Also, refer
startups and co-working
spaces for the interested
startups to ACC. The
focus will be in the social
sectors initially and evolve

to other sectors based on
the startup interests. ACC
shall conduct collaborative
events with AIC Anna
Incubator through its
member network /
potential network.

Commenting on the
MoU signing, Dr V L
Indira Dutt, President,
Andhra Chamber of
Commerce said, “We are
proud to be associated
with AIC Anna Incubator.
The Chamber has initiated
an incubation centre and
been the first nurturing
home to at least 6
new enterprises to date,
including new offering in
the sea-food industry, an
integrated organic waste
management business
model with 2 patents and
2 more in the offing and
cancer research startup
which is in the advance
stages of testing at IIT-M
Incubation Centre”.

She added, “Our
association with AIC
Anna Incubator aims to
support startups incubated
/ co-incubated with
AIC Anna Incubator.
This MOU with Anna
Incubation will strengthen
the entrepreneurship drive
of the Chamber in line
with the PM’s vision

for Entrepreneurship
development including
infrastructure, mentorship
and startup business
needs, drive employment
initiatives and raise the
bar to match global
developments”.

Dr P Uma Maheswari,
CEO of AIC Anna
Incubator, AIC Anna
Incubator is a Deep-
Tech incubator supported
by Atal Innovation
Mission, NITI AAYOG,
Government of India and
Anna University, Tamil
Nadu. In the past 3
years Anna Incubator has
supported 100+ startups
with varied services
like Technical support,
Mentorship, Investment
Facilitation etc. “Andhra
Chamber of Commerce
encompasses successful
entrepreneurs and many
of them could be potential
business mentors and
Go-To-Market strategists.
Connecting with the huge
member network of ACC,
shall provide a great
learning for the Startups.
On the other hand, Anna
Incubator shall provide
Technical mentorship and
support to the startups of
ACC. T believe that this
association will accelerate

Detroit Engineered Products
industry conclaves

Chennai, June 8:
Detroit Engineered
Products (DEP), creators of
the MeshWorks integrated
CAE platform, is pleased
to announce the successful
conclusion of the 2W/3W
Industry Conclave. This
event, themed “Elevating
Efficiency & Performance
in 2W/3W Design and

Development wusing
Al/ML-enabled CAE
Technologies,” was

recently held across three
major Indian cities — Pune,

Bangalore and Chennai.
The conclave aimed to
promote the development
of faster, smarter, and
greener vehicles through
optimized design and
manufacturing processes,
reducing the need for
prototypes. With advanced
technologies, the event
highlighted how costs
are lowered, and time to
market is shortened.

The conclave was
attended by industry
experts, professionals,

and thought leaders from
renowned companies
such as Tech Mahindra,
OLA Electric, Hyundai
MOBIS, Bajaj Auto,
KPIT, HCL Technologies,
and Greaves Electric
Mobility Pvt. Ltd. These
participants gathered to
explore and discuss the
latest trends, innovations,
and opportunities in the
field.

Vidya Shankar,
Vice President of DEP,
said, “By utilizing

and provide Launchpad
for many startups in the
near future”.

Dr Balu Ranganathan,
Co-founder CanBrs
Private Limited, who
incubated at Andhra
Chamber in the initial
stages said “ Andhra
Chamber of Commerce
has given me and my
team, amazing insights
into the intricacies of
Indian startup ecosystem
when I came down to
India from Malaysia.
Their Incubation Centre
paves way for budding
entrepreneurs by hand
holding the entrepreneurs
by catering their
space, knowledge and
mentorship needs. By the
vast knowledge accrued
through Andhra Chamber
of Commerce, we have co-
founded a biotech based
healthcare medtech startup
at IIT Madras Research
Park. Our startup called
as CanBrs Therapeutics
works on breast cancer
therapeutics using additive
manufacturing, basically
3D printing and data
analytics. Our team is
very obliged to the entire
team of Andhra Chamber
of Commerce for their
continuous support.

conducts

advanced morphing and
ConceptWorks, we can
create two-wheeler and
three-wheeler vehicles
without the need for
CAD, thus achieving
optimal designs faster
without involving
designers at every stage.
By leveraging cutting-
edge technologies and
fostering collaboration,
we can create a more
efficient, sustainable, and
user-friendly transportation
landscape”.

Chennai, June 8:

APL Apollo Steel Tubes
Ltd., a leading branded
steel tube manufacturer
in India, has launched
an exhilarating new
television commercial
featuring Bollywood
superstar Akshay
Kumar, showcasing
their innovative product,
Roof Tuff —Color coated
coils. The 60-second ad,
produced in collaboration
with Crayons, portrays
Akshay Kumar in the role
of ‘THE TUFF HERO’,
engaging in thrilling
Parkour stunts while
showcasing the superior
durability and strength of
APL Apollo’s Roof Tuff.

The TVC is set in
the fictional town of
‘Satranga’, where Akshay
Kumar narrates an action-
packed story to his
daughter about how he met
her mother. Flashing back
to 12 years prior, viewers
witness Akshay Kumar

in pursuit of a thief who
steals his (future) wife’s
necklace. The adrenaline-
fueled chase unfolds over
rooftops, with Akshay
Kumar showcasing his
agility and toughness
while traversing obstacles
and demonstrating the

durability of APL Apollo
Roof Tuff.

Sanjay Gupta, Chairman
& Managing Director, APL
Apollo Tubes Limited
shared his enthusiasm,
“At APL Apollo, we are
committed to innovation
and delivering products
of the highest quality. Our
collaboration with Akshay
Kumar for the Roof Tuff
TVC exemplifies our
dedication to excellence
and toughness, ensuring
that our customers receive
only the best. We are
happy to launch this
promo as we aim to
promote this product in
as many industries as
possible”

PNB MetLife announces New CEQO

New Delhi, June 8:
PNB MetLife India In-
surance Co. Ltd., a lead-
ing life insurer, announces
today the appointment
of Sameer Bansal as
Managing Director and
Chief Executive Officer,
effective July 1, 2024,
subject to the necessary
regulatory approvals.

Sameer has over 25
years of experience
in financial services,
including extensive and
successful experience
in leading Distribution
through Bancassurance,
Agency, Digital,
Employee Benefits and
Direct marketing business
models. He joined

PNB MetLife in 2007
and is currently Chief
Distribution Officer and a
member of the leadership
team.

Sameer succeeds Ashish
Srivastava, who has been
appointed Managing
Director for MetLife Inc’s
Global Shared Services
team in India.

Record performance by ALLEN Career
Institute students in NEET

Chennai, June 8:
ALLEN Career Institute
Chennai again proved
its mettle with record
breaking performance
and its student’s success
was the testimony to the
pragmatic result oriented
mentoring.

ALLEN Career Institute
Chennai celebrated success
of their students in NEET
(UG) 2024 at their
Tambaram campus on 6th
June 2024 wherein 269
students were felicitated
who have scored more
than 580 marks out of
720

Shailaja S Scored 720
out of 720 and secured
All India Rank 1 & is
also the Tamil Nadu Girls
Topper. She has been
studying at ALLEN for
2 years and set a record
of being 1st ALLEN Girl
Student from South India
to achieve AIR 1

Her father Dr K
Subramanian is an
urologist and her mother
Smt M Sangeetha is also
Doctor, she is currently
Deputy Director National
Health Programme.

700 & Above 9 stu-
dents, 675 -699 — 25, 650

- 674 — 43, 625 - 649
— 63, 600 — 624 — 60,
580 — 599 - 69

Top 9 Students are
Shailaja S 720 Marks,
Pranati Jayakumar 710
Marks, Shrijith Sivakumar
706 Marks, Badri P 705
Marks, Adil A 705Marks,
Vishwajeet R P 705
Marks, Shankar Krishna
Sharma 702, Shrivanth
Ram S R 700 marks, Je-
evanandam A 700 marks.

Mahesh Yadav Head
ALLEN South Canters
was present and presided
over the august gathering
of top performers. He

said “ALLEN’s results
are proof of authenticity
ALLEN Chennai in its
6th year has created a
record of bagging coveted
ALL India Rank 1. I
congratulate Shailaja for
her remarkable feat and
congratulate her parents
for wonderful Upbringing.
I congratulate all 269
students who have kept
the flag of Tamil Nadu
flying high. My Team
of Faculty members at
Chennai is ably led by
Santosh sir. I salute
you all for this startling
performance “

SUN Mobility signs landmark deal with IndianOil

Chennai, June 8:
SUN Mobility, the
leading provider of
energy infrastructure
and services for
electric vehicles (EVs),
announced a strategic
collaboration and a joint
venture with IndianOil,
a diversified, integrated
energy major to establish
and deploy one of the
largest battery swapping
infrastructure networks
by 2030.

The joint venture
expects to scale up
to over 10,000 battery
swapping stations across
40+ cities in next 3
years and will enable

seamless adoption of
electric mobility across
2W, 3W and small 4W
vehicles, by providing a
convenient “Battery as a
Service” (BaaS) mobility
solution.

SUN Mobility
currently supports more
than 25,000 electric
vehicles in India across
20 cities, using over 630
stations and 50,000+
smart batteries that clock
over a million swaps per
month while catering to
various 2 & 3 wheeler
customers.

Chetan Maini, Co-
Founder & Chairman,
SUN Mobility, said,

INVITATION FOR EXPRESSION OF INTEREST (EOI)
FOR SALE/TAKE OVER OF VARIOUS ASSETS OF COMPANY
OF ASHOK MAGNETICS LIMITED-UNDER LIQUIDATION

basis.

us a mail at irpnagal@gmail.com.
Item No. 1

Reserve Price: Rs.58.95 lacs

thousand only)

EMD :
ninety thousand only)

Item No. 2

Chennai.

same.
Item No. 3

due legal process.

same.

15.06.2024 on 15.00 hrs.

Chennai
08.06.2024

In furtherance of liquidation proceedings of Ashok Magnetics Limited (commenced
vide NCLT order in MA/163/IB/2018dated 09.11.2018, interalia, appointing
the undersigned as a Liquidator). The Liquidator, in terms of section 35(1)(f)
of Insolvency and Bankruptcy Code, 2016 read with Regulation 33 of the IBBI
(Liquidation Process) Regulations, 2017, invites expressions of interest for sale
of various assets (both movable and immovable properties) of the company and
also for takeover of the company as a whole or part in terms of the provisions of
the Code/Regulations on “as is where is and whatever there is and no compliant”

Interested Applicants may also submit their EOI for the take over of the Company/
assets as mentioned herein as a whole as a going concern “On as is where is
basis and no compliant basis” and submit EOI for Sale of some of the assets of
Company along with prescribed EMD/Fee in terms of the Invitation. For detailed
terms and conditions of the EOI, visit https://www.bankeauctionwizard.com or drop

1. Wind mill farm land situated at Tenkasi
(Rupees Fifty eight lacs and ninety five

10% of Reserve Price is Rs.5.90 lacs (Rupees Five lacs and

1. Balance of Proceeds to be received after the satisfaction of charge pertaining to
M/s Religare Finvest Limited in respect of the property situated at Gopalapuram,

Reserve Price: To be proposed by the Application and to pay 10% EMD for the

1. Proceeds available from the petition filed by the liquidator in respect of the
Transactions covered by Section 43/45/60/66 of the Code after completing the

Reserve Price: To be proposed by the Application and to pay 10% EMD for the

EOI may be mailed to irpnagal@gmail.com, or a physical copy may be sent to:
Mr. Venkataramanarao Nagarajan, Liquidator of Ashok Magnetics Limited— under
Liquidation Address: No. 29 Kavarai Street, West Mambalam, Chennai 600
033, Mobile No: 99401 11058 Last date of receipt of EOI, along with necessary
Refundable Fee is 15.06.2024 on 12.00 hrs and the Date and time of E-auction is

Disclaimer: The advertisement shall in no manner be deemed to be a prospectus,
or an offer document or a letter of offer for sale of assets of the company. The
advertisement purports to ascertain interest of applicants and does not create
any kind of binding obligation on the part of the Liquidator. Further, the Liquidator
may, from time to time, update, amend or supplement the information in the
invitation. Any such update / amendment / supplement / corrigendum shall not be
re-published and shall be communicated via the online portal and no public notice
thereof shall be issued. EMD of non bidders during the auction shall be forfeited.

Liquidator of Ashok Magnetics Limited

Venkataramanarao Nagarajan

“Seven years ago, SUN
Mobility was founded
on the premise of
making electric vehicles
affordable, reducing
range anxiety and time
for charging electric
vehicles. Since then,
we have created the
world’s leading open
architecture platform
for battery swapping
that seamlessly supports
various electric vehicle
form factors across
multiple OEMs and are
deploying globally in
partnership with the
world’s leading energy
companies. Today, on
World Environment Day,
it gives me great pride to
announce that together,
we aim to transform

mobility in India and
create a benchmark for
the world to follow”

This strategic
joint venture brings
together the might of
IndianOil'’s network of
over 37,000 fuel stations
across the country,
with SUN Mobility’s
unparalleled battery
swapping technology
making it as accessible
as conventional fuel
stations. It will thus
streamline the customer’s
EV experience by
conveniently offering
Battery as a Service
(BaaS) nation-wide and
alleviate worries of
battery cost, maintenance,
replacement, and
charging time.

INVIT,
M/S G%

G
ON OF INTEREST FOR

ERATING IN CIVIL CONSTRUCTION SECTOR

(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT

PARTICULARS

1. | Name of the corporate debtor
along with PAN/ CIN/ LLP No.

M/s Green Valley’s Shelters Private Limited
CIN: U45201TN2004PTC052266
PAN: AACCGO749F

2. | Address of the registered office

No. 06, 3rd Floor, Venus Colony, Second Street,
Alwarpet, Chennai - 600 018

- | URL of website

https://greenvalleys.in/

3,
4. | Details of place where majority
of fixed assets are located

As on Insolvency Commencement Date (ICD),
the fixed assets of the company are located at
Chennai, Trichy, Coimbatore

5. | Installed capacity of main
products/ services

Projects of the Company: GVSPL Raksha,
GVSPL Raajguru, Green Crest, GVSPL
Mahameru, Green Park, GVSPL Green County.

6. | Quantity and value of main
products/ services sold in last
financial year

As per last available Audited Financial
Statement of FY 2019-20 there was revenue of
Rs. 24,10,06,047.82/-

7. | Number of employees/ workmen

15 employees
(including those deployed at project sites)

8. | Further details including last available
financial statements (with schedules)
of two years, lists of creditors,
relevant dates for subsequent events
of the process are available at:

Information can be sought through
communication to the following email:
E-mail: eoi.gvspl@gmail.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at:

Information can be sought through
communication to the following email:
E-mail: eoi.gvspl@gmail.com

The Expression of Interest may be submitted
for Company as a whole or project/s.

10.| Last date for receipt of expression
of interest

15th June 2024

11.| Date of issue of provisional list of
prospective resolution applicants

17th June 2024

12.] Last date for submission of
objections to provisional list

22nd June 2024

13.| Date of issue of final list of
prospective resolution applicants

24th June 2024

14.| Date of issue of information
memorandum, evaluation matrix
and request for resolution plans

to prospective resolution applicants

25th June 2024

15.| Last date of submission of resolution
plans

25th July 2024

16.| Process email id to submit EOI

eoi.gvspl@gmail.com

Date: 08.06.2024
Place: Chennai

Registration

M/s Waterfall Insolvency Professionals Private Limited

AFA: AA1/50016/02/171224/20006 valid upto 17.12.2024
Registered Address: 1204/1221, Maker Chamber V, Jamnalal Bajaj Road,

Sd/-
Anuja Bhate
Designated Director

Resolution Professional

For Green Valley's Shelters Private Limited
Number: IBBI/IPE-0022/IPA-1/2022-23/50016

Nariman Point, Mumbai - 400021.
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POV WiaY.SJ APL Apollo unveils new TVC with

Akshay Kumar for Roof Tuff

I was the first one
to congratulate Modi
in India on his firm
hope that the BJP will
make it to 370. But
the UP result was a
disaster. I thought that
BJP would get around
a minimum of 60 to
65 seats in UP. This
misfire may be due to
the choice of candidates
and the negative word-
of-mouth publicity that
went around strongly
in rural and semi-urban
areas.

I have not yet studied
the detailed data, but
this is the feedback I
got from Lucknow and
Ayodhya. No doubt
Modjiji put in very hard
work to make sure
that the BJP, on its
own, made it to the
winning post. Modiji
has slipped by focusing
more on hitting out
at the opposition than
convincing the public
that the BJP is interested
in the welfare of all
Indians.

Now, Modiji has
understood the need to
be flexible and, at the
same time, firm so as
not to become another
Congress in the next
five years. He appears to
improve upon his core
competency and rely
more on the principles of
consultative, participatory
management to run the
government. It is a
good sign, as he will

erase the impression
of an autocratic or
authoritative leader,
which has gone deep
into the minds of many.

Modiji has too many
challenges this term.
Importantly, he should
never allow corruption
and criminals to thrive
under his leadership.
(He also committed that
those who are not elected
by the people will not
be given any ministerial
responsibility.)

It is a good sign
that he has given an
indication that the
parliamentary debate,
which has been almost
zero in the past, will
now change. He hoped
that the opposition MPs
would also contribute
to nation-building when

Modi’s upbeat, consultative,
and democratic style of
governance approach

they came to parliament.
The opposition should
also understand that
they have a greater
responsibility and should
act to raise voices and
record their views
without resorting to
senseless walkouts and
violent dramas inside
parliament. India has a
huge number of young
voters, and more will be
added to the list in the
next general election.
They will make their
assessment and decide.

Modiji also said
that he would strive
to ensure unanimity
in all decisions of
his next government
and asserted that the
NDA 1is an organic
alliance committed to
the principle of “nation
first” It is also crucial
to keep the allies intact,
as in a democracy,
anything can happen due
to temptation, reward,
and power.

Modi also said that
his government in the
next 10 years will focus
on good governance,
development, quality
of life, and minimum
interference in the lives
of common citizens. He
said mutual trust was at
the core of this alliance,
and they were committed
to the principle of “sarv
pantha sambhava” (all
sects are equal). “For
me, the NDA stands for
New India, Developed

India, and Aspirational
India,” he said.

“We are glad to note
that, for the first time,
one of our representatives
has emerged victorious
in Kerala. We have
been having a
brilliant performance
in Arunachal Pradesh.
In Sikkim also, we
have almost registered
a ‘clean sweep’. In
Andhra Pradesh, it was
a historic victory. The
way NDA’s vote share
has increased in Tamil
Nadu clearly shows
what is in the offing)’
Modi said.

Modi has given a
very important message
to the people of India:
the new government
will ensure all sects
are equal in India. In
his third term, Modiji’s
main responsibility now
is to erase the fact that
India is for Hindus and
create the fact that India
is for all. Conveying
this to the public may
be a tough call. But it
has to be perused and
proved so that the BJP
does well in assembly
elections and in the
2029 general election to
come to power for the
fourth time.

Once again,
congratulations, Modiji,
with the hope that you
will continue “Mann
Ki Bhat” with more
positive and beneficial
messages to the masses.

ACC signs MoU with Atal Incubation
Centre of Anna University

Chennai, June 8:
Andhra Chamber of
Commerce (ACC), in
an initiative to mentor
the startups incubated
/ co-incubated through
its member network,
signed a Memorandum
of Understanding (MoU)
with Atal Incubation
Centre — Anna University
Incubation Foundation
(AIC Anna Incubator).

The MoU was signed
by Dr V L Indira
Dutt, President, Andhra
Chamber of Commerce
and Dr. P Uma Maheswari,
Director & CEO, Atal
Incubation Centre — Anna
University Incubation
Foundation. This strategic
alliance will help both
the partners to leverage
their strengths and reach
out to a wider audience
/ startups incubated / co-
incubated with AIC Anna
Incubator.

Based on the MoU,
AIC Anna Incubator shall
co-incubate startups with
ACC, promote ACC in
their events and outreach
programs. Also, refer
startups and co-working
spaces for the interested
startups to ACC. The
focus will be in the social
sectors initially and evolve

to other sectors based on
the startup interests. ACC
shall conduct collaborative
events with AIC Anna
Incubator through its
member network /
potential network.

Commenting on the
MoU signing, Dr V L
Indira Dutt, President,
Andhra Chamber of
Commerce said, “We are
proud to be associated
with AIC Anna Incubator.
The Chamber has initiated
an incubation centre and
been the first nurturing
home to at least 6
new enterprises to date,
including new offering in
the sea-food industry, an
integrated organic waste
management business
model with 2 patents and
2 more in the offing and
cancer research startup
which is in the advance
stages of testing at IIT-M
Incubation Centre”.

She added, “Our
association with AIC
Anna Incubator aims to
support startups incubated
/ co-incubated with
AIC Anna Incubator.
This MOU with Anna
Incubation will strengthen
the entrepreneurship drive
of the Chamber in line
with the PM’s vision

for Entrepreneurship
development including
infrastructure, mentorship
and startup business
needs, drive employment
initiatives and raise the
bar to match global
developments”.

Dr P Uma Maheswari,
CEO of AIC Anna
Incubator, AIC Anna
Incubator is a Deep-
Tech incubator supported
by Atal Innovation
Mission, NITI AAYOG,
Government of India and
Anna University, Tamil
Nadu. In the past 3
years Anna Incubator has
supported 100+ startups
with varied services
like Technical support,
Mentorship, Investment
Facilitation etc. “Andhra
Chamber of Commerce
encompasses successful
entrepreneurs and many
of them could be potential
business mentors and
Go-To-Market strategists.
Connecting with the huge
member network of ACC,
shall provide a great
learning for the Startups.
On the other hand, Anna
Incubator shall provide
Technical mentorship and
support to the startups of
ACC. T believe that this
association will accelerate

Detroit Engineered Products
industry conclaves

Chennai, June 8:
Detroit Engineered
Products (DEP), creators of
the MeshWorks integrated
CAE platform, is pleased
to announce the successful
conclusion of the 2W/3W
Industry Conclave. This
event, themed “Elevating
Efficiency & Performance
in 2W/3W Design and

Development wusing
Al/ML-enabled CAE
Technologies,” was

recently held across three
major Indian cities — Pune,

Bangalore and Chennai.
The conclave aimed to
promote the development
of faster, smarter, and
greener vehicles through
optimized design and
manufacturing processes,
reducing the need for
prototypes. With advanced
technologies, the event
highlighted how costs
are lowered, and time to
market is shortened.

The conclave was
attended by industry
experts, professionals,

and thought leaders from
renowned companies
such as Tech Mahindra,
OLA Electric, Hyundai
MOBIS, Bajaj Auto,
KPIT, HCL Technologies,
and Greaves Electric
Mobility Pvt. Ltd. These
participants gathered to
explore and discuss the
latest trends, innovations,
and opportunities in the
field.

Vidya Shankar,
Vice President of DEP,
said, “By utilizing

and provide Launchpad
for many startups in the
near future”.

Dr Balu Ranganathan,
Co-founder CanBrs
Private Limited, who
incubated at Andhra
Chamber in the initial
stages said “ Andhra
Chamber of Commerce
has given me and my
team, amazing insights
into the intricacies of
Indian startup ecosystem
when I came down to
India from Malaysia.
Their Incubation Centre
paves way for budding
entrepreneurs by hand
holding the entrepreneurs
by catering their
space, knowledge and
mentorship needs. By the
vast knowledge accrued
through Andhra Chamber
of Commerce, we have co-
founded a biotech based
healthcare medtech startup
at IIT Madras Research
Park. Our startup called
as CanBrs Therapeutics
works on breast cancer
therapeutics using additive
manufacturing, basically
3D printing and data
analytics. Our team is
very obliged to the entire
team of Andhra Chamber
of Commerce for their
continuous support.

conducts

advanced morphing and
ConceptWorks, we can
create two-wheeler and
three-wheeler vehicles
without the need for
CAD, thus achieving
optimal designs faster
without involving
designers at every stage.
By leveraging cutting-
edge technologies and
fostering collaboration,
we can create a more
efficient, sustainable, and
user-friendly transportation
landscape”.

Chennai, June 8:

APL Apollo Steel Tubes
Ltd., a leading branded
steel tube manufacturer
in India, has launched
an exhilarating new
television commercial
featuring Bollywood
superstar Akshay
Kumar, showcasing
their innovative product,
Roof Tuff —Color coated
coils. The 60-second ad,
produced in collaboration
with Crayons, portrays
Akshay Kumar in the role
of ‘THE TUFF HERO’,
engaging in thrilling
Parkour stunts while
showcasing the superior
durability and strength of
APL Apollo’s Roof Tuff.

The TVC is set in
the fictional town of
‘Satranga’, where Akshay
Kumar narrates an action-
packed story to his
daughter about how he met
her mother. Flashing back
to 12 years prior, viewers
witness Akshay Kumar

in pursuit of a thief who
steals his (future) wife’s
necklace. The adrenaline-
fueled chase unfolds over
rooftops, with Akshay
Kumar showcasing his
agility and toughness
while traversing obstacles
and demonstrating the

durability of APL Apollo
Roof Tuff.

Sanjay Gupta, Chairman
& Managing Director, APL
Apollo Tubes Limited
shared his enthusiasm,
“At APL Apollo, we are
committed to innovation
and delivering products
of the highest quality. Our
collaboration with Akshay
Kumar for the Roof Tuff
TVC exemplifies our
dedication to excellence
and toughness, ensuring
that our customers receive
only the best. We are
happy to launch this
promo as we aim to
promote this product in
as many industries as
possible”

PNB MetLife announces New CEQO

New Delhi, June 8:
PNB MetLife India In-
surance Co. Ltd., a lead-
ing life insurer, announces
today the appointment
of Sameer Bansal as
Managing Director and
Chief Executive Officer,
effective July 1, 2024,
subject to the necessary
regulatory approvals.

Sameer has over 25
years of experience
in financial services,
including extensive and
successful experience
in leading Distribution
through Bancassurance,
Agency, Digital,
Employee Benefits and
Direct marketing business
models. He joined

PNB MetLife in 2007
and is currently Chief
Distribution Officer and a
member of the leadership
team.

Sameer succeeds Ashish
Srivastava, who has been
appointed Managing
Director for MetLife Inc’s
Global Shared Services
team in India.

Record performance by ALLEN Career
Institute students in NEET

Chennai, June 8:
ALLEN Career Institute
Chennai again proved
its mettle with record
breaking performance
and its student’s success
was the testimony to the
pragmatic result oriented
mentoring.

ALLEN Career Institute
Chennai celebrated success
of their students in NEET
(UG) 2024 at their
Tambaram campus on 6th
June 2024 wherein 269
students were felicitated
who have scored more
than 580 marks out of
720

Shailaja S Scored 720
out of 720 and secured
All India Rank 1 & is
also the Tamil Nadu Girls
Topper. She has been
studying at ALLEN for
2 years and set a record
of being 1st ALLEN Girl
Student from South India
to achieve AIR 1

Her father Dr K
Subramanian is an
urologist and her mother
Smt M Sangeetha is also
Doctor, she is currently
Deputy Director National
Health Programme.

700 & Above 9 stu-
dents, 675 -699 — 25, 650

- 674 — 43, 625 - 649
— 63, 600 — 624 — 60,
580 — 599 - 69

Top 9 Students are
Shailaja S 720 Marks,
Pranati Jayakumar 710
Marks, Shrijith Sivakumar
706 Marks, Badri P 705
Marks, Adil A 705Marks,
Vishwajeet R P 705
Marks, Shankar Krishna
Sharma 702, Shrivanth
Ram S R 700 marks, Je-
evanandam A 700 marks.

Mahesh Yadav Head
ALLEN South Canters
was present and presided
over the august gathering
of top performers. He

said “ALLEN’s results
are proof of authenticity
ALLEN Chennai in its
6th year has created a
record of bagging coveted
ALL India Rank 1. I
congratulate Shailaja for
her remarkable feat and
congratulate her parents
for wonderful Upbringing.
I congratulate all 269
students who have kept
the flag of Tamil Nadu
flying high. My Team
of Faculty members at
Chennai is ably led by
Santosh sir. I salute
you all for this startling
performance “

SUN Mobility signs landmark deal with IndianOil

Chennai, June 8:
SUN Mobility, the
leading provider of
energy infrastructure
and services for
electric vehicles (EVs),
announced a strategic
collaboration and a joint
venture with IndianOil,
a diversified, integrated
energy major to establish
and deploy one of the
largest battery swapping
infrastructure networks
by 2030.

The joint venture
expects to scale up
to over 10,000 battery
swapping stations across
40+ cities in next 3
years and will enable

seamless adoption of
electric mobility across
2W, 3W and small 4W
vehicles, by providing a
convenient “Battery as a
Service” (BaaS) mobility
solution.

SUN Mobility
currently supports more
than 25,000 electric
vehicles in India across
20 cities, using over 630
stations and 50,000+
smart batteries that clock
over a million swaps per
month while catering to
various 2 & 3 wheeler
customers.

Chetan Maini, Co-
Founder & Chairman,
SUN Mobility, said,

INVITATION FOR EXPRESSION OF INTEREST (EOI)
FOR SALE/TAKE OVER OF VARIOUS ASSETS OF COMPANY
OF ASHOK MAGNETICS LIMITED-UNDER LIQUIDATION

basis.

us a mail at irpnagal@gmail.com.
Item No. 1

Reserve Price: Rs.58.95 lacs

thousand only)

EMD :
ninety thousand only)

Item No. 2

Chennai.

same.
Item No. 3

due legal process.

same.

15.06.2024 on 15.00 hrs.

Chennai
08.06.2024

In furtherance of liquidation proceedings of Ashok Magnetics Limited (commenced
vide NCLT order in MA/163/IB/2018dated 09.11.2018, interalia, appointing
the undersigned as a Liquidator). The Liquidator, in terms of section 35(1)(f)
of Insolvency and Bankruptcy Code, 2016 read with Regulation 33 of the IBBI
(Liquidation Process) Regulations, 2017, invites expressions of interest for sale
of various assets (both movable and immovable properties) of the company and
also for takeover of the company as a whole or part in terms of the provisions of
the Code/Regulations on “as is where is and whatever there is and no compliant”

Interested Applicants may also submit their EOI for the take over of the Company/
assets as mentioned herein as a whole as a going concern “On as is where is
basis and no compliant basis” and submit EOI for Sale of some of the assets of
Company along with prescribed EMD/Fee in terms of the Invitation. For detailed
terms and conditions of the EOI, visit https://www.bankeauctionwizard.com or drop

1. Wind mill farm land situated at Tenkasi
(Rupees Fifty eight lacs and ninety five

10% of Reserve Price is Rs.5.90 lacs (Rupees Five lacs and

1. Balance of Proceeds to be received after the satisfaction of charge pertaining to
M/s Religare Finvest Limited in respect of the property situated at Gopalapuram,

Reserve Price: To be proposed by the Application and to pay 10% EMD for the

1. Proceeds available from the petition filed by the liquidator in respect of the
Transactions covered by Section 43/45/60/66 of the Code after completing the

Reserve Price: To be proposed by the Application and to pay 10% EMD for the

EOI may be mailed to irpnagal@gmail.com, or a physical copy may be sent to:
Mr. Venkataramanarao Nagarajan, Liquidator of Ashok Magnetics Limited— under
Liquidation Address: No. 29 Kavarai Street, West Mambalam, Chennai 600
033, Mobile No: 99401 11058 Last date of receipt of EOI, along with necessary
Refundable Fee is 15.06.2024 on 12.00 hrs and the Date and time of E-auction is

Disclaimer: The advertisement shall in no manner be deemed to be a prospectus,
or an offer document or a letter of offer for sale of assets of the company. The
advertisement purports to ascertain interest of applicants and does not create
any kind of binding obligation on the part of the Liquidator. Further, the Liquidator
may, from time to time, update, amend or supplement the information in the
invitation. Any such update / amendment / supplement / corrigendum shall not be
re-published and shall be communicated via the online portal and no public notice
thereof shall be issued. EMD of non bidders during the auction shall be forfeited.

Liquidator of Ashok Magnetics Limited

Venkataramanarao Nagarajan

“Seven years ago, SUN
Mobility was founded
on the premise of
making electric vehicles
affordable, reducing
range anxiety and time
for charging electric
vehicles. Since then,
we have created the
world’s leading open
architecture platform
for battery swapping
that seamlessly supports
various electric vehicle
form factors across
multiple OEMs and are
deploying globally in
partnership with the
world’s leading energy
companies. Today, on
World Environment Day,
it gives me great pride to
announce that together,
we aim to transform

mobility in India and
create a benchmark for
the world to follow”

This strategic
joint venture brings
together the might of
IndianOil'’s network of
over 37,000 fuel stations
across the country,
with SUN Mobility’s
unparalleled battery
swapping technology
making it as accessible
as conventional fuel
stations. It will thus
streamline the customer’s
EV experience by
conveniently offering
Battery as a Service
(BaaS) nation-wide and
alleviate worries of
battery cost, maintenance,
replacement, and
charging time.

INVIT,
M/S G%

G
ON OF INTEREST FOR

ERATING IN CIVIL CONSTRUCTION SECTOR

(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT

PARTICULARS

1. | Name of the corporate debtor
along with PAN/ CIN/ LLP No.

M/s Green Valley’s Shelters Private Limited
CIN: U45201TN2004PTC052266
PAN: AACCGO749F

2. | Address of the registered office

No. 06, 3rd Floor, Venus Colony, Second Street,
Alwarpet, Chennai - 600 018

- | URL of website

https://greenvalleys.in/

3,
4. | Details of place where majority
of fixed assets are located

As on Insolvency Commencement Date (ICD),
the fixed assets of the company are located at
Chennai, Trichy, Coimbatore

5. | Installed capacity of main
products/ services

Projects of the Company: GVSPL Raksha,
GVSPL Raajguru, Green Crest, GVSPL
Mahameru, Green Park, GVSPL Green County.

6. | Quantity and value of main
products/ services sold in last
financial year

As per last available Audited Financial
Statement of FY 2019-20 there was revenue of
Rs. 24,10,06,047.82/-

7. | Number of employees/ workmen

15 employees
(including those deployed at project sites)

8. | Further details including last available
financial statements (with schedules)
of two years, lists of creditors,
relevant dates for subsequent events
of the process are available at:

Information can be sought through
communication to the following email:
E-mail: eoi.gvspl@gmail.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at:

Information can be sought through
communication to the following email:
E-mail: eoi.gvspl@gmail.com

The Expression of Interest may be submitted
for Company as a whole or project/s.

10.| Last date for receipt of expression
of interest

15th June 2024

11.| Date of issue of provisional list of
prospective resolution applicants

17th June 2024

12.] Last date for submission of
objections to provisional list

22nd June 2024

13.| Date of issue of final list of
prospective resolution applicants

24th June 2024

14.| Date of issue of information
memorandum, evaluation matrix
and request for resolution plans

to prospective resolution applicants

25th June 2024

15.| Last date of submission of resolution
plans

25th July 2024

16.| Process email id to submit EOI

eoi.gvspl@gmail.com

Date: 08.06.2024
Place: Chennai

Registration

M/s Waterfall Insolvency Professionals Private Limited

AFA: AA1/50016/02/171224/20006 valid upto 17.12.2024
Registered Address: 1204/1221, Maker Chamber V, Jamnalal Bajaj Road,

Sd/-
Anuja Bhate
Designated Director

Resolution Professional

For Green Valley's Shelters Private Limited
Number: IBBI/IPE-0022/IPA-1/2022-23/50016

Nariman Point, Mumbai - 400021.
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